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LOK SABHA DEBATES

7113
LUK SABHA
Monday, May 28, 1962/Jyaistha 7, 1884
(Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mg. Speaker in the Chair.]
ORAL ANSWERS TO QUESTIONS

Garden Reach Workshop Lud.
+

+1070. [ Shri Subodh Hansda:
| Shri 8. C. Samanta:

Will the Minister of Defence be

pleased to state:

(a) whether there is any plan to
diversify and modernise the Garden
Reach Workshop Litd.;

(b) 1f so, whether there is any plan
to collaborate with foreign firms; and

(c) with whom the collaboration is
Jikely to tuke place?

The Deputy Minister in the Ministry
of Defence (Shri D. R. Chavan): (a)
The character of the Workshops is not
altered and there is no plan for such
but it is kept in pgood condition.
Equipment is added as required and
possible.

(b) No Sir, not for modernisation.
{c) Does not arise,

Shri Subodh Hansda: May [ know
whether it is a fact that since it has
been taken over by the Government
it is running at a loss and if so, what
is the reason for this loss?

The Minister of Defence (Shri
Krishna Menon): That is another
question. It is not running at a loss.

758 Ai LSD—I1.

7114

Shri D. C. Sharma: The hon. Minis-
ter just now said that it is kept in
good condition. May [ know what is
the implication of the phrase ‘kept in
good condition'?

Mr. Speaker: What are the implica-
tions? )
Shri D, C. Sharma: I want to know

what is being done to keep it in good
condition.

Mr. Speaker: It was said that it is
kept in good condition. The implica-
tions, perhaps, we can know from the
dictionary.

Shri Bhagwat Jha Azad: Mayv 1
know whether the company form of
management is still continuing under
the Government ownership and if so,
to what advantage?

Shri Krishna Menon: The Presi-
dent holds all the sharcs of the com-
pany.

Mr. Speaker; Next question.
Some Hon, Members rose—

Mr. Speaker: I am sorry; I hu.-
passed on to the next question.

Standard Vacuum Oil Company
L d
[ Shri Warior:

1 7\ Shri Vasudevan Nair:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether Government have not-
ed the change of name of M/s. Stand-
ard Vacuum Oil Company of India
to Esso Standard (Eastern) Inc.; and

(b) if so, whether Government have
fully assessed the financial implica-
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tions so far as this country is concern-
ed?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) Yes, Sir

(b) As far as could be seen at pro-
sent, the change in the name has no
financial implications.

Shri Warior: May I know why the
name is being changed? May 1 know
whether the Government has uny in.
tormation from the company as to the
reason why they have adopted a
change in the name?

Shri K. D. Malaviya: No, Sir. It
is their job. That portion of the
Standard Vacuum Oil Co. in India had
been taken over by the other partner
ESSO. This part of their business has
come to the ESSO.

Shri Warior: May 1 know whether
the Government has any assurance
from the new company that the new
company will honour all the agree-
ments that the Standard Vaceym had
entered into with the Government of
India?

Shri K. D, Malaviva Of course,
that understanding is there, The im-
plications are also like that,

Shri Vasudevan Nair: May I know
whether the working conditions and
other facilitics enjoyed by the em-
ployees in the old company, the same
company with the old name, will re-
main the same or whether there will
be any risk for the employees?

Shri K. D. Malaviya: No, Sir. They
are the same. Practically there will
be no change either in the conditions
of service or otherwise.

Shri Hem Barua: May I know
whether it is a fact that the ESSO
have approached the Government with
a proposal to replace the old agree-
ment with a new licence under the
Industries Act and if so, what is the
reaction of the Government?

Shri K. D. Malaviya: This supple.
mentary does not arise out of this
question.

MAY 28, 1962

Oral Answers 7116

Shri Warior: May 1 know whether
the Government is aware that the
company is reducing its staff both on
the distribution side and in other sec-
tions after the change over in the
name? The new ESSO is dispensing
with the services of so many of the
operators on the distribution side of
the company. Why?

Shri K. D, Malaviya: I am not
aware of this.

Mr. Speaker: What if the old com-
pany has done? The new company
has come into being and has taken
the place of the old company. Prob-
ably the same thing can be done.

Shri Hem Barua: May I know
whether it is a fact that ESSO have
approached the Government with a
proposal to start a lubricating plant
and naptha coking plant and for a
prospecting licence in areas other
than West Bengal?

Mr. Speaker: This question only
related to the passing over of One
company to the other and the finan.
cial implications. Next question.

Administration of Primary Education

*1074. Shri Shree Narayan Das:
Will the Minister of Education be
pleased to state:

(a) whether the Study Group on
the administration of Primary Educa-
tion in India has completed its work;

(b) if so, whether a report has been
submitted; and

(c) the important features thereof?

The Minister of Education (Dr. K
L. Shrimali): (a) No, Sir;

(b) and (c¢). Do not arise,

Shri Shree Narayan Das: May 1T
know the specific points that have
been laid down for study by this
Study Group?

Dr. K. L. Shrimali: The information
schedule will consist broadly of the
following headings: legislation; State
organisations for the administration of
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primary education; other bodies asso-
ciated with the administration of pri-
mary education; private schools
(finance); democratic decentralisa.
tion, compulsory education etc, These
are the main headings.

Shri Shree Narayan Das: May I
know whether the State Governmen:s
have been associated with the Study
Group in any way?

Dr. K. L. Shrimali: The State Gov-
ernments have been addressed, and
information has also been recgived
except from Madras and the Union
Territories except Tripura. The main
findings of the study will be publish-
ed in the second year-book which is
published by the Ministry of Educa.
tion.

Shri Shree Narayan Das: How long
will it take for this Study Group io
submit its report?

Dr. K. L, Shrimali: 1 am hoping
that some time during the course of
the year, the year-book will be pub-
lished.

Iron and Steel for Small Industries

*1075. Shri Vidya Charan Shukla:
Will the Minister of Steel and Heavy
Industries be pleased to state:

(a) whether any spccial efforts are
being made to meet the demands for
iron and steel of the small scale in-
dustrialists; and

(b) if so, the particulars thereof?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Yes, Sir.

(b) A statement is laid on the
Table of the House. [See Appendix
III, annexure No, 25.]

Shri Vidya Charan Shukla: May I
know whether in actual practice only
one.third of the quota which is sup-
plied on a first priority basis is receiv-
ed by the small-scale industries and
the rest of the quota is never receiv-
ed by them?

JYAISTHA 7, 1884 (SAKA)
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Shri C. Subramaniam: It depends
upon the availability of the goods
asked for._ As the hon. Member is
aware, there has been decontrol in
respect of many of the categories, and
sufficient quantities are available in
those categories. With regard to cer.
tain categories, there is bound to be a
shortfall.

Shri Vidya Charan Shukla: Mav I
know which special categories are in
short supply, and what ecfforts are
being made by Government to increase
their supply?

Shfri C. Subramaniam: Some cate-
gories of sheets and wires are in short
supply, and every effort is being made
to stepup the production of these
categories also.

Shri Harish Chandra Mathur: What
is the quantum of shortage which
cannot be met by indigenous produc-
tion? Is any effort being made to im-
port that stuff, so that the small.scale
industrics keep going?

Shri C. Subramaniam: That is a
question wheih relates to the small-
scale industries, and which goes into
the production aspeelt of the wvarious
steel mills in the various catcgories.
I suggest that a separate question
might be put.

Shri Bhagwat Jha Azad: May 1
know whether the foreign exchange
made available during the year 1961-
62, to which the statement also_refers,
bhas been fully utilised by the small-
scale industry units for the import of
the necessary steel items?

Shri C. Subramaniam: The allot-
ment has been made for the purpoce
of importing certain steel items, and
it has been utilised.

Shri Tyagi: May 1 know whether
there have been instances where
people who had received the quota
had sold it away in the blackmarket
instead of using it themselves, and if
s0, whether Government are going to
pass any law whereby such sort of

practices can be declared as illegal?
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Shri C. Subramaniam: Even now,
there is a law to penalise these peo.
ple, and if these abuses are detected,
action can be taken even now.

Shri Sham Lal Saraf: Some time
back. the All India Small-scale In-
dustries Board had passed a resolu-
tion and had decided that supply de-
pots should be cpened in order to en-
able the small-scale industries to get
their guotas at nearcer places. May 1

know whether those depots have been
opened by now?

Shri C. Subramaniam: I would
like to have notice of that question.

Shri Bade rose—
Mr. Speaker: Next question,

Shri Bade: 1 have always been
trying to catch your ears and your
eyes, May I ask one supplementary
question? ¥

Mr. Speaker: The hon. Mcmber
wants to catch me by the car rather
than by the eye.

Regional Languages as Media of
Instruction

*1077. Shri A. S Saigal: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that the
use of regional languages as media of
instruction in the Universities has
stood in the way of emotional inte-
gration of the nation;

(b) if so, whether educational insti-
tutions have been advised to imple-
ment the three language formula which
has been put forward by the recent
National Integration Conference; and

(e} if not, what further action Gov-
ernment are taking for its carly im-
plementation for promoting national
integration?

The Minister of Education (Dr. K.
L. Shrimali): (a) A statementis laid
on the Table of the Sabha. [See Ap-
pendix I1I, anexure No. 26].

(by Yes, Sir,
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(¢) Dose not arise.

Shri Hari Vishnu Kamath: The
statement laid on the Table says that

“In any event, the standard of
teaching both in Hindi and in
English should be improved and
maintained at a high level in
schools and colleges.”.

Is the House to understand that the
standard of teaching in English and
in Hindi has noticeably fallen in
schools and colleges in recent years,
and continues to fall and if so, what
measures do Government propose to
adopt to improve the standard of
teaching?

Dr. K. L. Shrimali: Government are
always anxious to improve the stan-
dard. And, we can never reach the
ideal standard. There must be &
continous process of improvement.

Shri Hari Vishnu Kamath: My
question has  not been  answered.
The first part of my question was
whether the standard has fallen,

Mr. Speaker: Whether the standard
has fallen and whether any measur=
es are being taken,

pr. K. L. Shrimali: In English
there has been deterioration of stand-
ard. 1 accept that. And, in Hindi,
of course, therc was not much de-
terioration and the question of fall in
standrd does not arise. Government
have taken various measures to im.
prove the standard of English.

Shri Hari Vishnu Kamath: On a
point of order, Sir. The statement
laid on the Table says that it should
be improved. By implication does
it not mean that it is not as good as it
should be?

Dr. K. L. Shrimali: That I have
already explained to the hon. Member
that this question of improvement is
a continous process. You cannot be
satisied with the standard at any
time. And, all over the world there



7121 Oral Answers

is a continous desire on the part of
every people to improve the stan-
dards. We shall never reach the
ideal standard.

Shri Hari Vishnu Kamath: But at
least a satisfactory standard?

Mr. Speaker: Order, order.

Shri Jashvant Mehta: May I know
whether the policy laid down in the
statement has been implemented
properly by all the States uniformly
and what steps are  being taken to
implement this?

Dr. K. L, Shrimali: We have col-
lected information from all over Lhe
States; and, by and large, most of
the States have accepted this policy.
It is now in the process of imple-
mentation,

I shall place on the Table continuou-
sly statements which would give
information to the hon. Members as
to the progress.

oY WO qrET : IW BIHZ &I
3|A & 77 WA A1 & F A i
# gfmafadr w7 fosr 3 ww Ao
Tt &\ H ag wean 9@ g fF e
T T 77 faroaro &1 gre faar 2
qr A G TX AT H T FAT

Mo Hlo Mo 'iﬂ‘il‘l'ﬁ Zq ZIhT
¥ qg vz ¥ % zwry wiew eaw ad
g 65 s sl g fow 2T,
gt s w7 = forear w5 Ao
gt | AfFT 75 2zie ¥ zF am g AT
fagr v 3 f arrg A & Ara W
I oF w1 @, T3 T T Z2AT qAAEI-
qg TAAC TN TFAT wrfEd 1 7 A
iz § 3T a7 9 AT A1 K ATvAE
L

Shri S. M. Banerjee: ] want to
know whether any step has been
taken to translate text-books, scienti.
fic and others, in the regional
languages; and if so, what.
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Dr, K. L. Shrimali: Yes; several
steps have been taken. And, I would
like to inform the hon. Member that
in several States co-ordination com-
mittees have been set up with the
help of the State Governments and
Universities; and the Government of
India is giving cent per cent assis-
tance for translation of these books,
scientific and technical. We have
also told the Governments that they
can keep the profits with them so
that they can use this fund for further
translations so that this is a continous
process,

Y WA A : ATHA, WA, 2L Y
¥ wem wiAai 1 o7 wwweA gwr o,
I F AT H AIA-92T T TF qqAeG
@ T WA g g o
T #F T ¥ w8 waia fulfea g
2 A 7 famfat siv oo
qFrEE & v fem man g fa 9w
wafy & &9 97 qF a9 § ®WEA g1
T )

Mo Wlo ATo sIWET : T FATA
¥ an weny #rf fafeam adm ar
wafa 78 ffema &Y o qwet &0 137
Tt & wE OEA F | qF AT T
1 AEAT & 1 SF WIAAm TEEg 99
iz #1 z@q, A1 f 4 339 07 e
TZTE, A1 1 977 7 v 3w i
Howig qnT gt & owiah e F
SETAM W 97 W1 E 2§ e
#, wEl AR AgAgT-B. &, AwA mfawar
AT T (g 57 ara &1 ourA fam
g A 3 A F1 Faifea ww e €

s T¥ AT WA AA AT A
A # f& adta vt § oaefrfes
A 2w 385 F famr ¥ nEgaAr
T 2 & 37 wizart 1 argAar w2
7T W2 FEEIw & feq wnfeme ®
“wreE s FFA E W TR ® A
a1 & srAer wveAr E fE e anfe-
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fer a2 ifas s ada ®rarf feaaqd
gaf T &

o Hlo Ao AT : AH 77 FAF
g7 A & fr Feamads moft ger 7 a9
IAE AT F I AT FAwA
TF &1 fa3q Aizies A dfmea
w57 &, I ®i TCATATET IR 1 AT
1 ¥ famer R gvac § ow ¥iwar
g A W@r &, Wa AT 91 & w1
IECACHCICEE (S A AT O (4002
WA 51 &, 42 3 wg A7 fH
A FA | A AWOT FT AAT BT
U 7 ZH 97 AAzA o G 2w
A A darhew ez ¥ 3 W
FTHT A Fr AT |AT WAt AT 5
ST UK I AF TAET FT 0 F AT
w7ar g & 7z arA 77 w9t A =
qarfry wrarEt w1 ZN

e AQT FIIAT A AIF-TATF 9267
-+
[ wft qig" T M
*zo\aq.!sﬁ fafa fasr
[t g0 To ww

FIT AREA FAT A7 AR B P
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T w0 wE 21
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qIHR & geafa A wrAersar g
g7 7wy W s &
s w4t 7 frara aar & wgr v whrey
H FIF ®A1 T 57 UT ¥ qiatqfaea
FIA AR ALGT T W ST Y TG
qrar AT FAT FE@U | A IWW X
FH| ST T T AT FIE AT
T8 fzar &1 qm fAda AT R 9
JAIGIT HOAT 9T FAAET F0 AFAT

I shall also read the answer in

English_

(a) There has been a demand to
this effect from certain quarters.

(b) Election of Members to Lok
Sabha from Jammu and Kashmir in
the same way as from other States
requires an amendment of Article
81 of the Constitution as it applies to
Jammu and Kashmir. This requires
the consent of the Government of
Jammu and Kashmir., The Prime
Minister, Jammu & Kashmir recently
stated in the Jammu and Kashmir
Legislative Assembly that selection of
members representing that State in
the Lok Sabha would in future, be
made by direct election as in  other
States. No formal approach to this
effect has yet been made by the
Stlate Government, and the matter
will be taken up as soon as such a
reference is received.

Shri Abdul Ghani Goni: May 1
know whether in the 1967 elections
there will be direet clections?

Mr. Speaker: He has answered that.

Shri P. R. Patel: In view of the
fact that the Prime Minister of Jammu
and Kashmir has expressed his opinion
what are the reactions of the Govern-
ment of India in the matter?

Shri Datar: As soon as a represen-
tation has been received, Government
would take necessary action.

Shri Tyagi: I am surprised as to
why Government of India should wait
for a representation from Kashmir.
Why cannot they themselves take ini=
tiative in the matter?
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Shri Datar: Under the Constitution
a certain provision has been made. If
that provision has to be amended, it
is proper that a representation or
initiative comes from them.

Shri Tyagi: There is no impro-
priety in it; he has alreadv made a
public statement.

Shri Sham Lal Saraf: In view of
the statement made on the floor of
this House, will the Government of
Jammu and Kashmir be reminded
about this?

Mr. Speaker: The hon. Member
can do it very well; his letter would
carry the same weight.

Shri Hari Vishnu Kamath: Is there
any proposal before the Government
to amend the Constitution by repealing
article 370, in order to apply the
Constitution in toto to Jammu and
Kashmir so as to bring it on a par
with other Indian States?

Mr. Speaker: That is a wider ques.
tion. So far as this question is con-
cerned the Minister has said that they
would consult the State also. So far
as the application of the whole Con-
stitution is concerned, that is a wider
question than this.

Shri S. M. Banerjee: After the re-
ceipt of the representation from the
State Government, after they have
been asked to give their comments,
what is the reaction of the Central
Government? Are they in favour of
direct elections?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): The Central
Government is 100 per cent. in favour
of it. But as the hon. Members might
be aware, the statement was made
very recently by Bakshi Ghulam
Muhammed Sahib when he appointed
his Cabinet. Absolutely there fis no
hurry. The next elections will take
place after five years. Within this
period according to the procedure we
do expect to get their consent and
move formally in the matter.

Shri Ansar Harvanl: Is there any
proposal before the Government of
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India to give representation to the
people of occupied Kashmir in this
House?

Mr. Speaker: Order, order. It need
not be answered.

Shri Man Sinh P. Patel: Am I to
understand that the weightage given
to Jammu and Kashmir at the time
of the indirect election for six seats
will be reduced, pro rata, according to
the Constitution?

Mr. Speaker: That is too wide a
question of policy tp be discussed
now.

Shri Ansar Harvani:
my question, Sir?

What about

Mr. Speaker: I have said that *
need not be answered.

Shri Sinhasan Singh: The hon
Minister said that it can be done in
the next five years, Why should it
be presumed that there may not be
earlier elections? When the State
Government of Jammu and Kashmir
and the Prime Minister have both
agreed 1o an amendment of the Con-
stitution and have direct elections as
in other parts of India, why should not
the Government write to them to put
in a formal request or pelition, so that
the amendment may be made within
this year?

Mr. Speaker: The hon. Member
apprehends that Parliament may be
dissolved sooner and therefore he
wants early steps should be taken!

Shri Lal Bahadur Shastri: I do not
think he should have such apprehen-
sions.

Cost of Living Index in Tripura

*1079. Shri Dasaratha Deb: Will the
Minister of Home Affalrs be pleased
to state:

(a) whether the cost of living index
in Tripura is rising;

(b) if so, nature of the rise during
1958-59, 1959-60, 1960-61 and 1961-62;

(c) the main reasons for this rising
cost of living index; and
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(d) the steps taken by Government
to stop that rise?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): A
statement is laid on the Table. [See
Appendix 1II, annexure No, 27.]

Shri Dasaratha Deb: In the state-
ment, it is said: *‘Another contribu-
tory factor is that the supply of goods
in the market depends largely on
transport over very long distances by
rail, steamer and road.” May 1 know
if any subsidy is being given to the
S ite for importing the essential com-
1 ditics apart from rice and paddy?

shri Datar: My statement makes
the whole position clear. Government
imports a certain quantity of grains.
In addition, Government allows pri-
vate merchants to purchase on sub-
sidised rates and sell them at subsi-
dised rates.

Shri Dasaratha Deb: Apart from
rice and paddy, may I know whether,
in lifting the essential commoditics,
any subsidy was given?

Shri Datar: As I have pointed out,
the Government's object is that corn
should be available at reasonable
rates. They have been controlled, and
we have allowed private traders to
purchase and sell the grains at sub-
sidised rates.

Shri Dasaratha Deb: May I know
if it is a fact that the Government
very often delays the issue of permits
to the businessmen for lifting essen-
tial commodities from Calcutta to
Agartala, and the businessmen take
advantage of it and create an artifi-
cial scarcity and thus prices in Agar-
tala are rising?

Shri Datar: There is no such fear,
because the Government themselves
have been maintaining a number of
shops.

Mr. Speaker: Even if there is any
such fear, the hon, Member may take
the matter up privately with the hon.
Minister if he wanls to do something
about it.
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Shri Biren Dutta: May I know
whether it is a fact that the TTOA—
the railway out-agency there—refuse
to book goods ordered by the small
businessmen of Agartala, to carry the
things from Calcutta to Agartala?

Mr. Speaker: Would the Minister
be able to answer about the railway
out-agency?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): We book
everything that is offered to us.

Mr. Speaker: Shri Bhakt Darshan.

Shri Bhakt
No. 1080.

Darshan: Question

Shri A. V. Raghavan: Question
No. 1085 also may be taken up along
with this.

Mr. Speaker: The Minister can take
that up also if he has no objection.
Both might be answered.

The Minister of Defence (Shri

Krishna Menon): We have no ob-
jection.

afaw, mfaw agr amfaw are

" (st waa ama
fogo. t‘ﬂh TvHT -

Fa1 wfewan 74T 2o WA, faec
T ATifEa v qEq 99 F AT F
qeEe | Ag a0 #1 g 0w (5 fo
afmr, arfaw T awfaw It o=
TAF FATOAT F1 FAET #75 F fiw
9% 97 (A907 {F4T 97 ET 41, A
I ¥ wimm famm a77 § gwAN
wroanfr g & 7

The Deputy Minister in the Ministry
of Defence (Shri D. R. Chavan): The
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details are still under examination of
Government.

Pension for District Soldiers, Sailors
and Airmen Board Employees

*1085. Shri A. V. Raghavan: Will
the Minister of Def be pl d to
state:

(a) whether there is any proposal
to bring the employees of the State
Soldicrs, Sailors and Airmen Boards
and District Soldiers, Sailors and Air-
men Boards under the pensionary
scheme; and

(b) the bencfits to which the above
employees are eligible on retirement
under the present service conditions?

The Deputy Minister in the Ministry
of Defence (Shri D. R. Chavan): (a)
There is no specific proposal regard-
ing pensionary rights of the employees
of these Boards. There ig however a
proposal to make these organisations
permanent under the State Govern-
ments.

(b) The employees of the State
Boards who are State Government
employees are eligible for such refire-
ment benefits as are provided in the
respective State Government rules.
The employees of District Boards,
after five years of continuous service
are eligible, on retirement for a gra-
tuity equal to half a month's pay for
each completed year of service sub-
ject to a maximum of 9 months' pay.

Shri Bhakt Darshan: May [ know
what is the real obstacle in the way
of the acceptance of this most reason-
able demand?

The Minister of Defence (Shri
Krishna Menon): There is no obstacle.
There are two matters, one the State
Boards and the other the District
Boards. State Boards are State orga-
nisations and we can only give them
advice. District Boards are under the
Government of India, but these men
are recruited without the ordinary
privileges available for Government
servants. After a long series of nego-
tiations, we have come to the stage
where we may be able to get some
satisfactory settlement of this ques-
tion. We are proposing that various
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alterations should be made in regard
to the District Board officials which
will bring them under a better finan.
cial situation, and we must get the
consent of the State Governments.

Shri Bhakt Darshan: May I know
by what time at the latest a final and.
favourable decision may be expected?

Mr. Speaker: Final and favourable
also?

Shri Krishna Menon: Decision
favourable to the hon. Member is very
difficult. He has al]l the advantages
and amenities to the ex-Servicemen
in his constituency.

Shri Hem Raj: May I know by what
time it will be finalised and to whom:
and for what period of service pen-
sionary rights will be granted to these
employees?

Mr. Speaker: If it has heen already
considered and a decision has been
arrived at, it must have been announc-
ed here. It is under consideration.

Shri Hem Raj: My question was to
which employees of these Boards
these pensionary rights will be
granted.

Shri Krishna Menon: On the last
occasion, this matter was raised in
this House at the end of March and it
is very near finalisation now at the
end of May. It is not very slow,
having regard to Governmental pro-
cedure, considering that we have to
have consultations with the State
Governments, consider the repercus-
sions with the Home Ministry about
other employees and go to the Adju-
tant General's branch. I think it
ought to be finalised sometime in the
next two weeks.

Shri A, V. Raghavan: In view aof
the fact that this department was
started as early as 1919, may I know
why it has not been made permanent
yet in the year 10627

Shri Krishna Menon: There are
perhaps departments in Government
started earlier than 1919, which are
still temporary.
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Shri Warior: That is no reason for
this.

Shri Krishna Menon: That is no
reason, but it is a justification.

it qo fao qgran : iy fafafaas
g7 15T 7 F19 FT T B, IT8T TAFE
A FT AT AT AGT ACHCHT T E 7

Mr. Speaker: Is Government con-
sidering the question of making per-
manent the civilians in these Boards?

Shri Krishna Menon: They are all
.civilians, but prefercnce is given to
ex-Servicemen. This is not a military
organisation. The answer to the pre-
wvious question was they were recruit-
ed more or less as temporary labour.
But once having got in, they naturally
want to claim more rights and we try
to meet them as best as we can.

Shri S. M. Banerjee: In reply to a
supplementary, the Deputy Minister
stated that in regard to employces of
District Boards, gratuity would be on
the basis of 15 aays' salary for each
completed year of service, subject to
a maximum of 9 months' pay. Now
that quantum of gratuity has been
increased from 9 months' pay to 15
months' pay in other departments.
May I know whether this increase
will be considered for the employecs
of District Boards also?

Shri Krishna Menon: That would
not be possible at the present moment.
This is the result of a very long period
of negotiations. What the hon. Mem.
ber is referring to is regarding regu-
lar Government servants. These are
not regular Government servants;
they are in between non-Government
servants and regular Government
servants.

Shri A. V. Raghavan: May [ know
whether in the year 1959 there was
an Ex-Servicemen's Conference at
New Delhi where Shri Raghuramaiah
had declared that the department
would be made permanent?
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Shri Krishna Menon: I do not think
Shri Raghuramaiah said anything of
that kind. In the Conference he might
have said that we would make the
best efforts we can to improve the
conditions. That is all.

0il Pipelines

*1081, Shri Harish Chandra Mathur:
Will the Minister of Mines and Fuel
be pleased to state:

(a) the scheme for laying pipelines
for oil and gas and the extent to which
it will give relief to Railways for
transport; and

(b) what is the phased programme?

The Parliamentary Secretary to the
Minister of Mines and Fuel (Shri
Thimmaiah): (a) The following pro-
posals are under consideratlion:

(i) a product pipeline Calcutta.
Barauni-Delhi for carrying
initially 1.5 million tonnes of
white products,

(i) a product pipeline: Gauhati-
Siliguri for carrying initially
about 500,000 tonnes of white
products;

(iii) a product pipeline from the
proposed Gujarat Reﬁnery to
Ahmedabad for carrying
initially about 600,000 {onnes
of products annually.

(iv) two crude oil pipelines from
Ankleshwar and Kalol oil
field to the Gujarat Refinery
site for carrying initially
about 1 million tonncs each
annually.

(v) Three gas lines namely:
Ankleshwar-Uttran, Cambay-
Dhuvaran, and Kalol-Ahmeda.
bad for carrying initially
about 1 million cm, of gas
daily.

The technical, economic and other
aspects of these schemes which have
a bearing on rafl transport as also
what relief will be provided to the
Railways in consequence, are being
studied.
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(b) It is difficult at present to give
the programme of executing thesc
projects, but the aim is to complete
progressively from 12 to 30 months
from now, those projects which are
finally approved.

Shri Harish Chandra Mathur: May
I know at what stage of consideration
the various programmes are? What
are the financial implications, parti-
cularly the foreign exchange compo-
nent? 1

The Minister of Mines and Fuel
(Shri K. D. Malaviya): In the scheme
of laying pipelines, some of them are
in the stage of planning and others
are in the stage of project reports
being made available. For instance,
with regard to the Calcutta-Barauni-
Delhi product pipeline project the
report is likely to be received by us
from ENI within perhaps a few days
or a few wecks. With regard to the
financial estimates and the break up
of the inland and forcign exchange
component, nothing can be said at
present; may be, for the Calcutta.
Barauni-Delhi  product pipeling we
may have an involvement of Rs. 22
<rores (o 25 crores.

Shri Harish Chandra Mathur: May
I know whether these works are being
undertaken in collaboration with
foreign firms and, if so, what sort of
arrangements are being made with the
foreign firms? What are the names
of the foreign firms?

Shri K. D Malaviya: No, Sir. Prac-
tically all these schemes are to be
undertaken by the Government of
India through their public sector
organisations, the Indian Oil Company
or the Indian Refineries Limited, as
the case may be, and also the Oil ,and
Natural Gas Commission in ‘the
Gujarat side. What we propose to do
is to employ foreign contractors to do
the job for us.

Shri P. K. Deo: From the reply we
learn that pipelines will be laid from
the oi]l fields in Gujerat to the pro-
posed reflnery site. May I know if
mpipelines will ‘be laid from the oil
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fields to the existing refinery at Trom-
bay of Stanvac and Burmah-Shell?

Shri K. D. Malaviya: No, Sir. At
present, there is no such proposal.

Shri Hem Barua: In view of the
fact that the pipeline from Nahor.
katiya to the refinery at Gauhati that
wus given 1o Oil India Limited was
ultimately handed over by that Com-
pany to BOC, may I know whether
that is going to be repeated in the
case of other pipelines also?

Shri K. D. Malaviya: Well, the BOC
took up this construction of pipeline
from the 0Qil India Limiled as con-
tractors, and they did it on behalf of
Oil India Limited.

Shri Hem Barua: The hon, Minister
says that BOC took this as contractor
from Oil India Limited, But, on the
other hand, BOC has sub-contracted it

to other people.
Shri K. D. Malaviya: Might be.

Shri Hem Barua: Then where do
we stand?

Mr. Speaker: Shri Vidya Charan
Shukla.

Shri Vidya Charan Shukla: It has
been stated by the Minister that four
or five pipelines are going to be com-
pleted within thirty months. So, what
arrangements have been made for
supplying the necessary pipes to Oil
India Limited?

Shri K. D. Malaviya: My colleague
said “Within 30 months from the date
of the project reports being made
ready and the exccution having
started”. The availability of the pipes
is a question with which we all are
concerned so far as the implementa-
tion of the scheme is concerned, and
we are having that question also
under active consideration. We hope
that a substantial part, perhaps the
whole of it but if not the whole
slightly less will be available to us
within the country.

Shri P, R. Patel: The reply says
that a pipeline will be laid from Kalol
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to Bombay or from Ankleshwar to
Bombay to carry oil from there to
Bombay.

An Hon. Member: No, no.

Shri K. D. Malaviya: My hon. friend
perhaps has not correctly heard the
answer. It is not from Kalol to
Bombay; it is from Kalol to Ahmeda.
bad or from Kalol to some other
region within Gujarat.

Shri P. R. Patel: I meant ‘for carry=
ing crude oil"

Mr. Speaker: If it is to Ahmedabad
the hon. Member should feel satisfied.

Shri P, R. Patel: Has crude to be
carried from Ankleshwar to Bombay?
I want to know whether that is a
fact.

Shri K. D. Malaviya: I do not know
what my hon, friend means. The
crude oil pipe-linc from Ankleshwar
and Kalol oil-fields to the Gujarat re-
finery site are for carrying initially
about one million tons each annually.

Shri Harish Chandra Mathur: May
I know if these projects have been
processed by the Planning Commis-
sion? What amount has been placed
at the disposal of the Ministry for
carrying them out?

Shri K. D). Malaviya: Obviously
these schemes have received the over.
all approval of the Planning Commis-
sion. Otherwise, they would not have
been there with the Ministry to
execute. We have received the assur-
ance that all financial requirements
for implementing this scheme will be
made available,

Shri Bhagwat Jha Azad: In view of
the fact that the work of such pipe-
line actually being laid is not running
according to schedule, how do Gov-
ernment ensure that for the various
projects which are going on, the pipe-
lines would be available in right
time?

Shri K. D. Malaviya: All we r3n

say is that we are trying our level
best to do it in time.
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Shri P. K, Deo: May I know if all
our requirements of pipes in connec.
tion with these projects will be met
from the Rourkela pipe plant or are
you going to import some and, if so,
from which country?

Shri K. D. Malaviya: That is the
intention.

Shri Jashvant Mehta: May I know
whether there is any plan with the
Government to lay a pipe-line from
Ankleshwar to Bombay?

Shri K. D. Malaviya: I said that so
far as these proposals are concerned
they arc not mentioned here. They
are not included in these schemes.
Just now we have no scheme to con-
struct a pipe-line from Gujarat to
Bombay.

Salary of Teachers

*1083. Shri P. R. Chakravarti: Will
the Minister of Education be pleased
to state:

(a) whether Government are aware
that teachers can hardly put them-
selves at their best with meagre
income they arc privileged to draw;

(b) whether there have been strikes
or threats of strikes in some States
by teachers demanding a minmum
wage of Rs. 100 per month; and

(c) whether Government propose
to appoint a Pay Commission to look
into the problems relating  to the
teachers?

The Minister of Education (Dr.
K. L. Shrimali): (a) Government is
aware that the salary scales of
teachers are not adequate.

(b) Yes,Sir.
(c) No, Sir.

Shri P. R. Chakraverti: Is it not a
fact that the President of the Indiaz
Republic, Dr. Radhakrishnan, made
a pronounced statement that teachers
are conservers of our new spirit and
new thinking? If so, how can we go
cn neglesting their interests?
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Dr, K. L. Shrimali: How can we
neglect them? It is our continuous
efforts to improve their service
conditions.

Shri P. R, Chakraverti: Is not the
experience of Delhi hunger-strikes and
other things going on yet sufficient
lesson for us to take effective steps
immediately?

Dr. K. L, Shrimali: As far as I am
aware, Delhi teachers’ hunger_strike
was for other reasons and mnot for
looking into the increase of emolu-
ments because Delhi teachers have the
highest salaries in the country.

Shri A. N. Vidyalankar: Taking the
dearness allowance also into conside-
ration, which are the States which are
paying below this minimum?

Dr. K. L. Shrimali: Which mini-
mum does the hon. Member refer to?

Shri A, N Vidyalankar: The one
which is mentioned in this question,
namely, Rs, 100,

Dr. K. L. Shrimali: I do not have
full information with regard to this
point, but T might tell the hon. Mem-
ber that most of the State Govern-
ments have now brought the salaries
to the minimum that was sugfested
by the Ministry some time back.

Shri Hari Vishnu Kamath: No, no.

Dr. K. L. Shrimali: 1 am making a
statement on the floor of the House.
The hon, Member says, “No". Then
he must give me facts to contradict
it; otherwise, he has to accept my
statement.

Shri Hari Vishnu Kamath: Yes;
ves: for the present.

Shri D. N. Tiwary: Is the Govern.
ment aware that there are different
pay scales for primary teachers in
different States? What efforts are
being made to bring them at par in
all States?

Dr. K. L. Shrimall: Conditions
differ from State to State; but conti-
nuous efforts are being made to
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improve the salaries and scales of
teachers. During the last few years
improvements have been made.
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Shri Warior: May 1 know whether
Government have any information
from any States other than Delhi, to
which the hon. Member referred just
now,—and the possibility of strike or
direct action by primary and secon-
dary school teachers on this score?

Mr. Speaker: It is better not to
have such information.

Shri Prabhat Kar: The hon. Minis-
ter just now said that in most of the
States the salary of teachers has been
brought to the minimum laid down.
May I know which of the States have
not yet implemented this?

Dr. K. L. Shrimali: I would require
separate notice for that question.

Shri Vasudevan Nair: During the
Second Five Year Plan there was a
scheme by which the Central Govern-
ment used to assist the State Govern-
ments to increase the salaries of
teachers. May I know whether this
scheme exists even now during the
Third Five Year Plan, and if so,
whether the State Governments are
making use of this assistance?

Dr. K. L. Shrimali: In the First
Five Year Plan that scheme was not
there.

Shri Vasudevan Nair: I said Second
Five Year Plan.

Dr. K. L. Shrimali: In the Second
Plan assistance was given to the State
Governments to increase the salaries
of teachers; 50 per cent assistance was
given to the State Governments.

Shri Vasudevan Nair: What about
the Third Plan?

Dr. K. L. Shrimali: I propose dis.
cussing the matter with the Planning
Commission and assistance will be
given to the State Governments, if
they include it in the State Scheme.

Several Hon. Members rose—

Mr. Speaker: The hon. Minister is
going to reply to the debate on the
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Demands for Grants of the Ministry
of Education.

Non-genuine Iron and Steel Quota
Holders

e

Shri P. Kunhan:
" 7 Shri Raghunath Singh:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) whether it is a fact that there
is a large number of non-genuine
quota-holders of iron and steel hav-
ing no fabricating factorics;

(b) if so, how many cases of such
quota-holders have been detected
since January, 1961, particularly in
Punjab; and

(c) what action
against them?

is being taken

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a). No, Sir, Quota certificates for
acquisition of steel materials are is-
sued by the sponsoring authorities
viz,, Development Wing of the Minis-
try of Commerce and Industry to the
bigger units and the Dircctors of In-
dustries in the State Governments to
smaller units. It is the res-
ponsibility of these authorities to
verify the genuiness of the appli-
cants for quota. Replies from the
State Governments, so far received,
indicate that quotas are released only
after proper verification of both the
existence and the capacity of the
units, Each State has its own net
work of inspecting officers for this
purpose. It is just possible that in-
spite of all precautions some stray
bogus cases crop up now and then
but such cases arc a few.

(b) and (e). Information is being
collected and will be placed on the
Table of the House.

Shri Warior: May I know whether
there have been cases where persons
are given the quota, they receive the
stocks, but afterwards the stocks go
into the black market? Have any
such cases come to notlce?
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Shri C. Subramaniam: As I have
already stated, so far 1 have not re-
ceived any such case, But this ques-
tion particularly relates to Punjab,
and T have not received the informa-
tion from Punijab,

Mr. Speaker: It was really a sur-
prise that a Member from the South
has jumped to the extreme North!

Shri C. Subramaniam: Integration!

Shri Sivamurthi Swami: May 1
know whether the quota is given to
co-operative agencies or co-operative
societies in the country?

Shri C. Subramaniam: Those who
run the industries, they have to get
this quota, Therefore, the question of
co-operative societies does not arise
here.

Shri P, R. Patel: May I know whe-
the there is any enquiry held to find
out if after petting the quotas the
goods are manufactured, that is,
whether the factories have manufac-
tured the goods after getting the
quota’

Shri C. Subramaniam: Yes, Sir,
there is an inspection machinery and
they look to this aspect. But, as ]
have already stated, there might be
a few cases of abuse also,

Shri Warlor: Sir, I put the question
not because it is the case with Punjab
alone, but stee]l quota is applicable
everywhere. So, from Punjab we
take a lesson.

Mr. Speaker: I did not mention
anything about that.

Shri Warlor: I want to know whe-
ther any cases have been reported to
the Government from the States of
this stock going into the black market
and thereby the quota-holders them-
selves do not sell the genuine goods
to the public.

Shri C. Subramaniam: This was
my reply: The replies from the State
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Governments, so far received, indi-
cate that quotas are released only
after proper werification of both the
existence and the capacity of the
units, And, as far as the other
States are concerned, particularly
Punjab, I have not received the in-
formation

Shri Daji: Sir, T wish to repeat the
question put by my hon. friend from
Ahmedabad (Shri P, R. Patel) which
has not been properly replied to. Is
it a fact that there is no verification
machinery to check up the quality
and the quantum of the goods pro-
duced from the quota and this
leads to black marketing?

Shri C. Subramaniam: My informa-
tion is thap cach State has its own
net-work of inspectors, That is what
1 stated. And their duty it is to see
that the quotas are properly given
and they are properly utilised.

Shri Sham Lal Saraf: May I know
if the State Governments have kept
the Ceniral Government informed
about the receipt of quotas by non-
genuine persons and also about the
use of that steel and iron in non-
genunine ways—about which informa-
tion has been pouring in the news-
papers a number of times?

Shri C. Subramaniam: Anyhow,
questions like this give the occasion
to the Government to get the infor-
mation from the State Governments.
As 1 said, from the information al-
ready received, no such abuse has
come to the notice of Government.

Shrl Mohsin: Is it the common ex=-
perience that so many non-genuine
quota-holders get this iron and steel;
and in view of this, is this Ministry
thinking of setting up any machinery
to enquire into all these things?

Mr. Speaker: That has been ans-
wered so many times.
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AN 12 Planes and Helicopters from
USSR

-+

[ Shri Bhagwat Jha Azad:
-loss.J Shri Mohammad Elias:

1 Shri Hari Vishnu Kamath:

| Shri D, C. Sharma:

Will the Minister of Defence be
pleased to state:

(a) whether Government propose {o
purchase some more AN 12 heavy
transport planes and helicopters from
the Soviet Union:

(b) if so, when; and
(¢) how many?

The Minister of Defence (Shri
Krishna Menon): (a) to (c¢). This
matter is under consideration.

Shri Bhagwat Jha Azad: May 1
know since how long this matler is
under considcration and by what
time we can expect that the deal will
be finalised?

Shri Krishna Menon: It will be un-
der consideration until Government
is able to come to a decision,

Shri Bhagwat Jha Azad: May 1
know whether a comparative assess-
ment has been made regarding the
plane and helicopter that we want to
purchase from other countrics and
after that the deecision will be arrived
at?

Shri Krishna Menon: Not only have
comparative assessments been made
but Government have taken into ac-
count all the pressures that come.

Shri Hari Vishnu Kamath: In this
matter—I do not wish to go into de-
tails—but in this matter have global
tenders been invited or are they being
invited, or is a global search being
instituted to. ascertain from what
country this aircraft could be sup-
plied to India on the most advantage-
out terms, or is some third basis
belng adopted?
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Shri Krishna Menon: It is not pos-
sible to invite global tenders in re-
gard to defence equipment. When
there are government-to-government
purchases, global tenders are not
necessary.

Shri Harj Vishnu Kamath: On a
point of order, Sir, my question has
not been answered. What other basis
is being adopted?

Mr. Speaker: I will come to him
again. There is no point of order,

Shrj Vidya Charan Shukla: May I
know if any protest from any other
country has been received regarding
this?

Shri Krishna Menon: I do not see
how any other couniry can protest
about our purchase.

Shri Vidya Charan Shukla: Have
they protested?

Mr, Speaker: Shri Kamath.

Shri Hari Vishnu Kamath: The
Minister has been  good enough to
answer the first part of my question.
He has apparently overlooked the
last part. What basis is being adopt-
ed for the purchase of these?

Shri Krishna Menon: Purchase of
aircraft depended upon our require-
ments, upon the capacity of the air-
crans: its performance, availability of
forcign exchange and the advice that
is reccived from our experts, condi-
tion of our air-fields and things of
that character.

Shri S. M. Banerjee: 1 want to
know whether it has been brou:xght
fo the notice of the hon. Minister
that the U.S. Ambassador in New
Delhi, Mr. Galbraith, has protested
against the Government’s proposal to
buy jets from the Soviet Union and
if so whether he has any right to do
s0.

Mr. Speaker: That he has answered

Shri S. M. Banerjee: My question
is whether a protest has been lodged
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against this to the U.S. Government.
Is he within his rights?

Shri Krishna Menon: 1 do not know
what the question is,

Mr. Speaker: Whether the U.S. Am-
bassador here lodged a protest and
whether he is within his rights to be-
have in that manncr?

Shri Krishna Menon: I have not
reecived any protest.

Shri S. M, Banerjee: It has appear-
ed in the papers.

Mr. Speaker: Whatever appears in
the newspapers is not always correct.

Shri D. C. Sharma: Is it not a fact
that the Ministry has under contem-
plation 3 project to manufacture its
own helicopters? May I know what
has happened to that?

Shri Krishna Menon: Helicoplers
are under manufacture. They take
some fime.

Mr, Speaker: Next question.

Anti-Indian  Activities Inside Indo-
Tibetan Border areas

*1090. Shri Maheswar Naik: Will
the Minister of Home Affairs be
pleased to state:

(a) whether attention of Govern-
ment of India has been drawn to a
recent statement of the Chief Minis-
ter, UP, to the effect that fifth
column anli-Indian activities have
of late been on the increase inside
Indo-Tibetan border areas; and

(b) if so, what effective steps are
proposed to be taken to stop such
activities?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a). Np such statement has been
made by the Chief Minister of
Uttar Pradesh recently.

(b). Does not arise.

Shri Maheswar Nalk: May I know
whether the Government of India is
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aware that such activities are going
on in the border areas?

The Minister of Home Affairs (Shrl
Lal Bahadur Shastri): If it is about
U.P,, it has definitcly gone down and
it is now much reduced.

Shri Maheswar Naik: May I know
whether the Government are aware
that such foreign nationals arc pen-
strating into  the border areas as
news hawkers and petty traders  in
order to alicnate the border inhabit-
ants against India? Is it a fact?

Shri Lal Bahadur Shastri: The re-
por!ls we have received from the U.P.
Government  clearly indicates  that
they are very vigilant and watchful.
They are quite satisfied with the pre-
sent situation as it exists there,

wft wem TR o WA, AEAT BrA-
A WAT A AATA ZT FF AWA
g1 2, AT F a7 HTAAT AEA E O
I ¥ WeAqT 379 Amradl 41 7 w0
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Shri P. K. Deo: May I know if any
political party in this country is as-
sociateg with this anti-Indian activity
inside our border?

Shri La] Bahadur Shastri: The hon

Member perhaps knowy the answer
himself.

Shri P. K. Deo: We do not know.
We want to know if any political
party is associatedq with any such
activity.

Mr Speaker: Next question.

Gold in Salem

#1091, Shri Rajaram: Will the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether any geological survey
has been undertaken in south of
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Salem in Madras State with a view
to discovering possibilities of gold;
and

(b) it so, the result thereof?

The Parliamentary Secretary to
the Minister of Mines and Fuel (Shri
Thimmaiah): (a). Systematic geologi-
cal mapping and preliminary mineral
assessment including gold of the area
was completed during 1943-47.

(b). In the area south of salem, no
occurrence of gold has been recorded
by the Geological Survey of India.

Shri Rajaram: May I know whether
any information has been reccived
from the State Government or the
local authorities about gold deposits
in Rasipuram, south of Salem, and if
s0, what action is going to be taken
by Government?

Shri Thimmaiah: Yes, the Depart-
ment of Industries, Government of
Madras, has addressed a lctier Lo the
Director, Geological Survey of India
requesting the inclusion of the Rasipu-
ram area under the geo-physical sur-
vey. But the Government of India
fcel that as per the data available
with them, it is not possible to give
a priority to this arca, and if there
is sufficient occurrence of gold re-
ported by the Government of Madras,
then it will be taken up for further
consideration.

Implementation of Untouchability
(Offences) Act

*1092. Shri Hari Vishau Kamalth:
Will the Minister of Home Affalrs be
pleased to state:

(a) whether Government regularly
calls for reports from State Govern-
ments regarding action taken by them
towards the implementation of the
Untouchability (Offences) Act;

(b) if so, at what intervals; and

(c) the progress achieved by each
State in the matter?

‘The Minister of State in the Minlis-
try of Home Affairs (Shri Datar): (a)
& (b). All the State Governments and
Administrations have been requested
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to furnish quarterly reports in regard
to the action taken under the provi-
sions of the Untouchability (Offences)
Act, 1955.

(c) In all the States extensive pub-
licity has been given to the provisions
of this Act and committecs have been
appointed at district headguarters in
order to ensure its proper and prompt
implementation.

Shri Hari Vishnu Kamath: On the
basis of the latest reporis received
from the various States and  Union
Territories. is the hon. Minister in a
position to tell the House which State
has gone farthest in this matler and
which State is lagging most behind?

Shri Datar: 1 have got the figures
here in regard to the different States.
T find that the largest number of pro-
secutions is in the States of Gujarat,
Madras, Maharashtra, Madhya Pra-
desh and Rajasthan.
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Shri Datar: [ have not been able to
follow the question.
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Shri Daji: May I know whether
Government are aware that despite
this Act, a Madhya Pradesh Minister
himself was prevented from taking
bath in the holy waters of the river
on the Kartik  Amavasya day and
Government could do pothing to ul-
low that Minister to take bath, des-
pite the open publication of his inten-
tion to po and the open challenge
thrown by him to the caste-Hindus,
and he had to return without !aking
his bath?

Mr. Speaker: The question also is
being asked in a challenging  mood.

Shri Daji: It is a challenge, Sir. 11
even a Minister cannot be protected,
then who else can be protected?

Mr. Speaker: But the question should
nat come in that manner.

The Minister of Home Affairs (Shn
Lal Bahadur Shastri): 1 am not aware
of what happened in Madhya Pradesh.
If that is so, then it does not give
eredit to the State to which the hon.
Member is privileged to belong....

Shri U. M. Trivedi: Is tke hon. Mi-
nister aware that that person was a
bogus Minister?

Shri Lal Bahadur Shastri: But [
must say that I got some information
abnut Rajasthan in this regard; there
also, it was reported that a Minister
felt handicapped in this connection. 1
immediately got in  touch with the
Chief Minister and he informed me
that there was no such difficulty, and
if there were any difficulties he would
take suitable action immediately

Shri Hari Vishnu Kamath: [s it not
a fact that in some States, certain
educational institutions still build se-
arate hostels for Harijans and if so,
have Government issued a directive In
the matter to end this sort of apar-
theid?
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Shri Lal Bahadur Sbhastri: Our
general policy is to that effect. The
Government of India give financial as-
sistance and other help only to those
schools which build mixed hostels or
which have got mixed hostels. That
is our general policy, ang we do hope
that the State Governments will #wo
adopt the same policy.

Shri Viday Charan Shukia: May 1
know if these quarterly reports from
the State Governments arc received
regularly by the Home Ministry or
whether there are States which  are
defaulting in this matter? If o, which
are thosc States?

Mr. Speaker: The  hon, Member
wants {0 know whether the quarterly
reports are received regularly or are
there any defaulting States.

Shri Datar: They are somctimes de=
layed.

Shri Lal Bahadur Shastri: They are
irregularly regular, Sir.

Summer Schools of Science

*1093. Shri D, C. Sharma: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether there is u proposul to
organise  four summer schools of
science  opn specialised aspecls of
science this summer; and

(b) if so, the details of the subjects
proposed 1o be discussed and how their
results are proposed to be utilised?

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) Yes, Sir.

(by The subjects of .discussion at
the four Summer Schools are as
under:—

Name of the School Subject
(1) Summer School  Recent  advances in

in Geography Geography.

(i) Summer School Reccent advances in
in Bio-Chemistry Bio

(i) Summer School Taxonomy and Flori-

in Botany stics  of Indian
Plants.
(fv) Summer School Many particle  sys=
in Theoretical tems.

Physics.
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The proceedings of the summer
schools will be published and will be
available as period publications for
Universities, Libraries, Institutions ete.

WRITTEN ANSWERS TO QUES-
TIONS
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Sintering Plant at Rourkela

*1076. Shri Morarka: Will  the
Minister of Steel and Heavy Industries
be pleased to refer (o the reply given
to Unstarred Question No, 80 on the
15th Murch, 1962 ang stale:

(a) which of thg parties huve sub-
milted their tenderg fop the sintering
plant at Rourkela;

(b) whether any {ender has been
accepled; and

(c) if so, the total value of the
same?

The Minister of Steel and  Heavy
Industries  (Shri C., Subramaniam):

(a) (i) Messrs. Simon Carves Limited,
UK.

(i1) Messrs. Koppers

Export,
G.m.bH, Germany.

(iii) Messrs. Head Wrightson Iron
and Steel Works England.

(iv) Messrs. Lurgi-Krupp, West
Germany.

(v) Messrs. G.H.H., West Germany.

(vi) Messrs. McDowell

Company
Inc., USA.

(vii) Messrs. Gammon India Private
Limiteq India.

(b) Yes, Sir.

(¢) Rs. 37:67 million excluding the
cost of spares.
M/s. Jessop ang Company, Calcutta

*1082. Shri Indrajit Gupta: Will the
Minister of Steel and Heavy Industries
be pleased to state:

(a) whether Government have ap-
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Directors of M/s. Jessop and Com-
pany, Calcutta;

(b) if not, the reasons for the un-
asual delay in filling up this post; and

(c) whether any complaints have
been received regarding appointments
of some officers of this firm?

The Minister of Stee] aond Feavy
Industries (Shri C. Subramaniam): (a)
The Government of India have ap-
pointed Shri A. K. Chanaa as Chair-
man of the Board of Directors of
Messrs. Jessop & Co., Ltd., Calcutta.

(b) Docs not arise.

(c) An anonymous lelter has been
received containing some allegations
regarding appoiniments in the Com-
pany. This is being looked into.

Diamond Mines

*1087. Shri Birendra Bahadur Singh:
Will the Minister of Mines and Fuel
be pleased to stale:

(a) whether it is a faz{ that Gov-
ernment are negotiating with s0me
foreign countries for oblairvng modern
equipment used in mining of diamonds;

(b) if so, what progress has so fai
been made in that direction; and

(¢) the names of the countries with
whom negotiations are going on?

The Minister of Mines ang Fuel
(Shri K. D. Malaviya): (a) to (c).
Government have entrusted the Panna
Diamond Project to the wholly Gov-

vernment-owned Nationzl Mineral
Development Corporation. Within
that Project, the detailled mining

schemes for Ramkheriya and Majhga-
wan have recently bean approved.
Tender notices for supp!v of the
equipment, except the treatment plant
at Majhgawan have issued, and the
quotations received are under ex-
amination. With a view, however, to
examining the possibilitv sf obtaining
the equipment against rupce payment
from USSR, copies of the tender en-
quiries issued, with the specifications

7154

for the various items of equipment
have been furnished to the Trade Re-
preservative of that country. No
negotiation as such is going on  at
Government-to-Government level.

Training Centres for

Persons

Handicapped

*1088. Shrimati Savitri Nigam. Will
the Minister of Education be pleased
to state whether National Tiployment
Service is intending to open training
centres for the training of handicap-
ped people, keeping in view the difti-
culties which th: Employment Ex-
thang: for the physically handicap-
ped people is facing jn the placement
of the handicapped in various in-
dustries?

The Minister of Educaiion (Dr. K,
L. Shrimali): No.

Smuggling between Kutch and West
Pakistan

*1089. Shri Yajnik: Will the Minis-
ter of Finance be pleasel to state:

(a) whether it is a fact that largs.
scale smuggling is going on betwezn
Kutch and West Pakistan through the
rommon border and large quantitiee
of gold and luxury articles like
watches etc. are being ssuggled into
India from Pakistan; ani

(b) if so, the steps Goveinment have
taken in the matter?

The Deputy Minister in the Minis-
try of Finance (Shri 8. R. Bhagal):
{a) As far as the Goveroment are
aware the answer is in the negative.

(b) Does not arise.

0il Survey in Mehsana Dirtrict
(Guj-rat)

*1094. Shri P. K. Patel: Will the
Minister of Mines and Fucl be pleas.d
to state:

(a) whether oil suvrey jn Mahsora
district (Gujerat) is comu'ete;

{b) what parts of Mchsana district
have been surveyed;
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(¢) what are the resuits of the sur-
vey, and

(d) what types of survey, either
seismic or drilling, had been done in
Mehsana district?

The Minister of Mines and Fuel
(Shri K. D. Malavya): (a) No, Sir.

(b) and (d). Gravity any magnetic
surveys have been carried out over
the entire alluvial part of Mechsana
district. Regional reconnaissance
seismic surveys along widely spaced
roads have been carried ou| over the
southern part of Mehsana district,
upto about 8 miles north of Mehsana.
Detailed seismic surveys hive been
carried out in the Kalol wrea, Wave!
area and the area south-southeast of
Kadi, extending upto th.  Mehsana-
Ahmedabad districy boundary. Deep
drilling has been carrieq out in the
Kalol and Wavel areas.

(e) A good thickness of sedimentary
rock formations has been indicated in
the southern pary of the Menhsana dis-
trict. Also favourable structures have
been discovered in the Kalol area.

Students from U.S.A. in India

*1095. Shri P. C. Boronah: Will the
Minister of Education be cleased to
state:

(a) whether a team of about 20
students from the various Universitics
in the U.SA. will be visiting India
under the U.S. Overseas Training
Programme;

(b) when are they likely 1o come:

(¢) where they will be trained; and

(d) in what specific subjects?

The Minister of Education (Dr. K.
L. Shrimali): The information 1s heing

collected and will be placed on *he
table of the House, when available
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India Office Library

_‘1096. Shri E. Madhusudan Rae:
Will the Minister of Scientific Re-
search and Cultural Affairs be pleased
to state:

(a) whether there has been any
progress in the talks about the Indin
Office Library, London; and

(b) if so, the details of (ne talks
held and the result thereof?

The Minister of Scientific Research
and Cultural Affairs (Shri Humyaun
Kabir): (a) No, Sir.

(b) Does not arise.

Oil-drilling in Gandhinagar (Gujarat
State)
( Shri Man Singh Patel:
*1897. { Shri Jashvant Mehta:
| Shr P. R. Patel:
Will the Minister of Mines and Fuel
be pleased to state:

(a) how many pin-points for drll-
ling oil are fixed in the actual limits
of the proposed capital (Gandhinagar)
of Gujerat State;

(b) how many of them have beon
drilled and what is the result of each
such drilling; and

(¢) whether Government have ad-
vised State Government {o go ahead
with the capital project, as the result
of ol-drilling is not very encourag-
ing?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) Two loc-
ations have so far been pin-pointed

(b) One location has been drilled
and the well is under test at present

(¢) No, Sir.
Basic Education

*1098. Shrimati Renuoka Barkataki:
Will the Minister of Education be
pleased to state:

(ay) how many States have adopted
Basic Educatlion or Nai Talim system
at Primary stage;
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(b) what progress is being made in
this direction; and

(¢) how it is being pationised by
the public?

The Minister of Education (Dr. K.
L Shrimali): (a) Al States.

(b) and (c). The information is
given in the Annual Publication of the
Ministry of Education entitled ‘Edu-
cation in India Vol I' in the Chapter
on Basic Education.

Foreign Technicians Employed in
India

[ Shri Prabhat Kar:
1 Shri H. N. Mukerjee:

Will the Minister of
pleased to stale:

*1099.

Finance be

ta) the total number of foreign
technicians employed at present in
India in public and private sector
undertakings, ~ with  break-up by
nationality; and

(b) the total amount of foreign ex-
change spent on them by the countrv?

The Deputy Minister in the Mipistry
of Finance (Shrimati Tarkeshwsari
Sinha): (a) and (b). Efforts are being
made to collect the information to the
extent possible, and will be  laid pn
the table of the House, when available,

Mining Industry

*1100. Shri Subodh Hansda: Wil
the Minister of Mines and Fuel be
pleased to state:

(a) whether Government propose to
have an Integrated Training Schem:
for Technical persons to catsr to the
requirements of the entire rmining in-
dustry in the public sector:

(b) if so, when such scheme will b2
implemented; and

(¢) where the Training Institute
will be located?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) to (c¢). The
matter is under examination.

Unpaid Claims and Unadjusted
Amounts of L.LC.

*1101. Shri P. C. Borooah: Will the
Minister of Finamce be pleused to
state:

(a) whether it is a fact thay claims
worth crores of rupees are lying un-
paid and funds of large amounts are
lying unadjusted with the Life In-
surance Corporation;

(b) if so how much; and
(c) the reasons therefor?

The Deputy Minister in the Ministry
of Finance (Shri B, R. Bhagat): (a)
to (c). A statement is laid on  the
Table of the House. [See Appendix
111, annexure No. 28).
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Indian Administrative Services

#1103. Shri Maheswar Naik: Will
the Minister of Home Affaurs be
pleased to state:

(a) whether Government  propose
to raise the strength in the recruit-
ment to Indian Administrative Ser
vices;

(b) if so, on what considerations;

(c) what is the normal annual in-
take at present; and

(d) to what strength it is proposerd
tc be raised?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) to (d). The
developmental programmes of the
Five Year Plans have nccessitated ex-
pansion of the various State TAS.
cadres,. To mect the shortage of
personnel thus created in the State
cadres, the Government have ctopred
up the annual intake ta the  TAS
The total intake iz caleulat~]l on the
basis of the actual requirement: of the
various States. During 1056~ 59 en
an average 65 candidates were  Te-
cruited every yecar. The annual in-
take has now been increassi and it is
proposed to recruit  about 80 candi-
dates a year during the next fow
years.

Gypsum for Sindri Fertilizer Faclory

*1104. Shri D, C. Sharma: Will the
Minister of Steel and Heavy Tndas(ries
be pleased to state:

(a% whether a team of tha Fertilizer
Corporation of India visited e
gypsum sites in the Kashmir State to
purchase gypsum from the Kashmir
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Minsrals Limited for the Sindhri ferti-
lizer factory; and

(b) if so, the outcome of the team’s
visit?

The Minister of Steel and
Industries
(a) Yes, Sir.

Heavy
(Shri €, Smbramaniam):

(b) The team has submitted a de-
tailed report which is under ex-
amination by the Fertilizcer Ccoipor-
ation of India Limited.

Laccadive Islands ang Minicoy
Regulations

*1105. Shri A. V. Raghavan: Wil
the Minister of Home Aifairs be
pieased to state:

(a) whether there is any nroposal
to amend the Laccadive Istunds and
Minicoy Regulations (Madras Act 1 of
1912);

(b) whether it is a fact that begar or
forced labour can be enfoveea uvrder
the said regulation: and

(e) whether it is also a [act that
penal action can be taken for L.n=
performance of a contract under the
above regulation?

The Minister of State in the Minis-
trv of Hom~ Aff.airs {Shri Datr-): (a)
Yes.

(b) No. The Rugulation Jdues  not
directly provide for enforcement  of
begar or forced labour,

(¢) It is a fact that penal action can
be taken for non-performance of con-
tract of personal service under Section
8(2) of the said Regulation.

Iron Ore in Orissa

*1106, Shri Bhagwat Jha Azad: Will
the Minister of Mincs and Fuel be
pleased to state:

(a) whether it is a fact that Gov-
ernment of Orissa have been permit-
ted to start a Project of its owi for
the extraction of iron ore;

(by it so, on what conditinns; ana
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(c) whether the ore thus extracied
would be directly exported by State
Government or Central Government
would purchase the entire ore?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
Yes, Sir. The Government have ap-
proved, in principle, the project of
Orissa Government for the stepping
up of production of iron ore from
Sukinda-Daitri area from 05 million
tons to 2:00 million tong [or export
purposes, subject to:

(i) the State Government ac-
commodating the scheme
within their overall ceiling;

(iiy the Railways beinz able to
move the surplus production
from thig arca (surp'us lo
what can be handled throvgh
Paradip Port) tp Caleutta or
Vishakhapatnam, as the case
may be; and

(iii) the availability of foreign
exchange required for the
implementation of the mining
project.

(c) No decision has yet been taken.

Liberalisation of Arms Licenses

*1107. Shrimati Savitri Nigam: Wiil
the Minister of Home Affairs be
pleased to state whether it is a fact
that Government are intending to
liberalise the policy of issuingz licenses
for possession of arms for sclf-defenze
in the dacoit-infested area and in bur-
der arcas where the incidents of
kidnapping and cattle-lifting are
increasing?

The Minister of State in (he Minis-
try of Home Affairs (Shri Datar): This
is a malter within the discretion of the
State Governmenis and the licensng
authorities concerned. Thev are fol-
lowing a liberal policy in this re-
gard.

Government Scholers in Public
Schools
*1108, Shrimati R-nuka Barkatak!:
Will the Minister of Eduocation  he
pleased to state:

716,

(a) the total number of Govein-
ment Sgholars Passed out from public
schools in India during the last two
Yyears;

(b) whether there is any scheme to
give further training to the merit
scholars after they pass out from
Ppublic schools;

(c) what better prospects are open
to these boys as distinguished from
boys of the same grade from the
general run of schools; and

(d) what is Government's policy re-
garding future of public schools 1n
India?

The Minister of Education (Dy. n.
L. Shrimali): (a) 51.

(b) No, Sir.
(c) No special prospects.

(d) In keeping with the recommena-
ations of the Secondary  ZEducation
Commission, the Government have
decided not to give maintenance grant
to these schools from 1958-59 on-
wards,

Nunmati Refinery

*1109. Shri P. R, Chakraverti: Wi
the Minister of Mines and Fuel be
pleased to state:

(a) whether iy is a fact that
Nunmati Refinery is facing crisis
within first four months of its life;

(b) whether the refinery has  run
into loss in the neighbourhood of 50
lakhs;

(c) whether it is a fact thut the
excise receipt upto 30th Marei 1961
has been 30 lakhs of rupee; against
the estimated amouny of Rs. 300
crores;

(d) whether the expenses of build-
g the refinery have exceeded Rs. 18
crores as against the costimated  cost
of Rs. 11 crores;

fe) how Government acrount for the
slow working of the refinery;
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(f) whether it is a fact that the
Indian technicians trained abroad, now
in employment in the refinery, are
being deputed to some private  re-
fineries for further training; and

(g) if so, where?

The Minister of Mines angd Fuel
(Shri K. D. Malaviya). (a) There has
been no crisis but difficulties in the
commissioning of the Kerosene re-
fining and Coking units have been
experienced during the last [ive weeks.

(b) and (c). No, Sir,

(d) No, Sir. The approved estimate
of cost for the refinery is Rs. 1770
crores.

(e) Difficulties during the starling-
up period of a refinery are not un-
common, and the Gauhati Rcfinery
has had some of these, but not to any
abnormal extent.

(f) No, Sir.

(g) Docs not arise.

Nomination to Lok Sabha

*1110. Shri Hari Vishnu Kamath:
Will the Minister of Home Affairs be
pleased to state:

(a) why the nominations of raem-
bers from Goa, Daman and Diu to the
Third Lok Sabha is being delayed;

(b) when the said nominations will
be made; and

(c) when the first election of a
member or members to the Lok Sabha
from the Union territory of Goa,
Daman and Diu is likely to be held?

The Minister of Home Affairg (Shri
Lal Bahadur Shastri): (a) aid (b).
Efforts are being made to nominate
two persons to the two seats aiiotted
to Goa, Daman and Diu.

(¢} The Goa, Daman and Diu
(Administration) Act, 1962, providces
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for nomination of members to the
Lok Sabha. The question of amiending
the Act to provide for election will ke
considered at the appropriate stage.
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Medium of University Instruction

*1112. Shri Subodh Hansda: Will
the Minister of Education be pleased
to state:

(a) whether it is a facy tha: work-
ing group appointed by the University
Grants Commission to study  the
change of medium of instruction from
English to Hindi in certain Universi-
ties has not favoured this move;

(b) if so, why it has not favoured it;
and

(¢) what are the reactions of such
Universitics which want to switch
over to Hindi as medium of instruc.
tion?

The Minister of Education (Dr. K.
L. Shrimali): (a) and (b). The Work-
ing Group while considering the steps
to be taken for an orderly change-
over of the medium recommended
that a change-over in the medium
should not be effected until 1 fair
number of books of a suitable stana-
ard for students and teachers, cover-
ing the whole degree course, are
available.

(¢) Reactions of the universities aie
still awaited by the University Grants
Commission.

1. A. F. Plane Alrcrash

#1113, Shri P. C. Borooah: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that an
1. A. F. Plane crashed near Chingle-
put, Madras on the 14th May, 1962;

(b) if so, the loss of life involved
in the accident; and

(c) the cause of the crash?

The Minister of Defence (Shri
Krishna Menon): (a) Yes, Sir.

{b) and (e). The Pilot was killed.
A Court of Inquiry has been order-
ed. The cause of the accident is not
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known, the inquiry will probably
reveal some or all the factors which
led to the accident.

IAS etc, Examinations

2026. Shri Satyanarayana: Will the
Minister of Home Affairs be pleased
to state:

{a) whether Assistants of the Cen-
tral Secretariat, aged between 24 and
27 years and who took the [LA.S. etc.
examinations under the age conces-
sion rules, have been appointed to
Class II posts, although they were
awarded marks by the UP.S.C. which
entitles them to Class I  appoint-
ments;

(b) whethey it is a fact that Upper
and Lower Division clerks of the
Offices of  the Accountant General,
Posts  and Telegraphs, Income Tax
ete. aged between 24  and 27 years
who take the same competitive exa-
mination under age concession rule
are entitled tp be appointed to
Class 1 posts;

(c) whether it is a fact that a large
number of persons who have secured
less marks than the Assistants re-
ferred to in parlt (a) above, have
been appointed to Class I posts; and

(d) what steps Government are
taking to remove this inequity
caused to Assistants?

The Minister of State in the Min-
istry of Home Affairs (Shri Datar):
(a) and (b)., The maximum age limit
for the combined competitive exa-
mination annually held by the Union
Public Service Commission is 24
years. The limit is relaxed upto three
years in respect of Government
servants of ccrtain Departments to
whose Class I or Class II Services
recruitment is made through this
examination. In the case of the
Central Sccretariat Service, the re-
cruitment is to the Section Officers’
Grade which is in Class II.  Under
the rules of the examination the
candidature of the Assistan's of the
Central Secrctariat Service who are
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sllowed to compete under the age
concession is thus restricted to that
Grade. Certain Departments like
Audit and Accounts, Income Tax,
Posts and Telegraphs etc, make
direct recruitment to some of their
Class I Services and the employees
of these Departments are eligible
under the age concession, to compete
for those Services, Thus, it might
happen that while as Assistant of
the Central Secretariat Service who
secures high marks in the examina-
tion has to be appointed to the Sec-
tion Officers’ Grade, an employee of
the Indian Audit and Accounts De-
partment, in spite of his securing less
marks in the same examination,
would be absorbed in a Class I Ser-
vice.

(c) and (d). Government have re-
ceived representations from certain
officers requesting that they might
be appointed to a Class I Service on
the ground that some candidates who
secured less marks than them were
appointed to Class I Services. These
representations are being considered
by Government,

Special 1. A, S. Recruitment

2027. Shri E. Madhusdan Rao: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that Gov-
ernment are considering to recruit
some officers for 1. A. S, by special
recruitment this year;

(b) if so, the number of persons
to be recruited this year;

(c) the time by which a notifica-
tion will be issued and selections
made; and

(d) the terms and conditions of
appointment for special recruitment
for 1. A. 8.2

The Minister in the Ministry of
Home Affairs (Shri Datar): (a) No.

(b) Does not arise.
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(c) Does not arise.

(d) Does not arise.
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Qualifying age for Pension
2029, Shri Nallakoya: Will the

Minister of Finance be pleased to
state:

(a) the minimum age of service
under the Central Government which
qualifies for pension in the case of
Class I to IIT employees;

(b) whether such an age is differ-
ent in case of Class IV employees:

(c) if so, the reasons therefor;

(d) whether there is any propo-
sal for removing this discrimination;
and

(e) if no, the reasons therefor?

The Minister of Finance (Shri
Morarji Desal): (a) 18 vears.
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(b) No, Sir,

(¢) to (e). Do not arise,
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Geological Survey of Siwalik Belt

2031. Shri Daljit Singh: Will the
Minister of Mines and Fuel be pleas-
ed to refer to the reply given to
Unstarred Question No. 1579 on the
8th December, 1961 and state:

(a) whether any final results have
becen received of the Geological sur-
vey of Siwalik Belt; and

(b) if so, the details thereof?

The Deputy Minister in the Min-
istry of Mines and Fuel (Shri Hajar-
navis): (a) and (b). No Sir, The work
is still jn progress. An additional area
of 830 sq. miles in the Siwalik foot-
hills covering parts of Jammu, Pun-
jab, Himachal Pradesh and  Uttar
Pradesh has been geologically in-
vestigated by the Oil and Natural

Gas Commission. The Geological
Survey of India have covered a fur-
ther area of 300 square kilometres
by geological mapping on the scale
of 1:63360. The data obtained so far
in this complicated area is continu-
ously being reviewed and integrated
by a special team at the headquarters
of the Oil and Natural Gas Commis-
510N,

Forecign Experts in Steel Plants

2032. Shri Daljit Singh: Will the
Minister of Steel and Heavy Tndusiries
be pleased to state total strength of
foreign experts and technicians in the
three stecl plants as on 1st April, 1962,
country-wise?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
On the 1st April, 1962, the allowing
Forcign FExperts and Technicians were
in position in the three steel plants
of the Hindustan Stecl Limited:

Rhilai 152 (11.5.8.R)
Durgapur 140 (LLK.
1 {Australia)
141
155 (Germany
3 (Italy)
1 (Austria)
15 (U.5.A)

174

Rourkela

Foreign Nationals

2033. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of foreign nation-
als found indulging in  undesirable
activitics during the period from 1st
January to 31st March, 1962;

(b) names of the countries they
belonged to; and

(e) the action taken against them?

The Minister of State in the Min-
istry of Home Affalrs (Shri Datar):
(a) to (c)., The information is being
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collected and will be laid on the
Table of the House as soon as pos-
sible,

Scholarships to Scheduled Caste
College

2034. Shri E, Madhusudan Rao:
Will the Winister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state the total amount of grant
sanctioned to Gulbarga Engineering
College in Mysore during 1961-627

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Rs. 89.680.

Scholarships to Backward Class
Students in Andhra Pradesh

2035, Shri E, Madhusudan Rao:
Will the Minister of Education be
pleased to state:

fa) the total number of scholar-
ships awarded by Central Govern-
ment top the Backward Class students
in various schools of Andhra Pradesh
during the period 1961-62; and

(b) the total value of the scholar-
ships?

The Minister of Education (Dr. K.
L. Shrimali): (a) There is no Scheme
with the Ministry of Education for
the award of scholarships for school
studies except the Scheme of Merit
scholarships for study in Residential
Schools in India. Under this Scheme,
the sclected scholars are placed in
approved residential schools spread
all over India. No Backward Class
student from Andhra Pradesh has
found a place in the merit list on
the basis of the competitive examina-
tion held in 1961-62.

(b) Does not arise

Scholarships to Scheduled Caste
Students

203%6. Shri E. Madhusudan Rao: Will
Will the Minister of Education be
pleased 1p state the total number of
Central Government scholarships
awarded to the Scheduled Caste stu-
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dents of Andhra Pradesh during the
year 1961-62?

The Minister of Education (Dr. K.
L. Shrimali): According to the in-
formation received from the Govern-
ment of Andhra Pradesh so far, 2315
Scheduled Castes students have been
given scholarships during 1961-62,
under the Government of India
scheme of post-Matric inland scho-
larships for Scheduled Castes, Sche-
duled Tribcs and Other Backward
Classes students,

Tribal Housing scheme in Andhra
Pradesh

2037. Shri E. Madhusudan Rao: Will
the Minister of Home Affairs be
pleased to state:

(a) the total amount allocated for
the construction of Tribal Housing
Scheme in Andhra Pradesh during
the year 1961-62; and

(b) the total amount to be alloca-
ted o Andhra Pradesh Government
during 1962-637

The Minister of State in the Min-
istry of Home Affairs (Shri Datar):
(a) Rs. 2.00 lakhs.

(b) Rs. 2.00 lakhs.

Engineering Colleges in Andhra

2038 Shri E. Madhusudan Rao:
Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
cd to state:

(a) the number of Engineering
Colleges to be established during the
Third Five Year Plan period in
Andhra Pradesh; and

(b) the names of the places where
the colleges will be established?

The Minister of Scientific Re-
search and Cultural Affairs (Shri
Humayun Kabir): (a) One.

(b) The proposal of the State Gov-
ernment is awaited. '
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Cement Factory in Koraput, Orissa

2040. Shri Ulaka: Wil] the Minister
of Steel and Heavy Industries be
pleased to state:

(a) whether Government propose
to set up a cement factory in Kora-
put (Orissa);

(b) if so, when it would be set up;
and

(c) the estimated cost of the
scheme?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
ta) Presumably the Hon'ble Mem-
ber means the Orissa Government
sctting up a cement factory ip the
public sector, No application under
the Industries (Development and Re-
gulation) Act, 1951, has so far been
received for the grant of a licence
for setting up a  ccment factory in
Koraput district,

(b) and (c) Do not arise.

Rourkela Fertiliser Plant

2041. Shri Ulaka: Will the Minister
of Steel and Heavy Industries be
pleased to state:

(a) the total amount so far invest-
ed in crecting the fertiliser plant at
Rourkela; ang

(b) the production capacity of this
plant?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) Rs. 10.98 crores upto March 1962.

(b) 580,000 tons of Calcium Ammo-
Nium Nitrate per annum,

Iron and Steel Requirements of Orissa

2042. Shri Ulaka: Will the Minister
of Stexl and Heavy Industries be
pleased to state:

(a) the total requirement of iron and
steel of Orissa during 1961-62;

(b) whether this requirement was
met from the Rourkela Steel Plant;
and

(c) the amount earned by the
Rouakela Steel Plant by selling its

products to the consumers during
1959-60, 1960-61 and 1961-627
The Minister of Sicel and Heavy
Industries  (Shri C. Subramaniam):
{a) Steel 38,907 tonnes for restricted cz
’ CATCEOTICS, 17715,
sheets and wire
only.
I*ig irom 74602 tonnes during 1961,

(b) No, Sir. The Rourkela works
produces only plates, sheeis angd tin-
plate and not any other types of steel
required by the State Government.

Net sales

(Rs. in crores.)
1959-60 2096
1960-61 909 »
1961-62 1504 (provisional

pending  reconcillia-
ton).
Community Development as course
of Study

2043. Shri Ulaka: Will the Minisier
of Education be pleasced to state:

{a) whether his Ministry has re-
commended to State Governments
for introduction of Community
Development and Panchayati Raj as
a subject of study in  schools, col-
leges and universities;

(b) if so, the number of schools,
colleges and  universities where
Community Development and Pan-
chayati Raj has been introduced as a
course of study; and

(c) the number of schools, col-
leges and universities which have not

yet introduced this subject?

The Minister of Educatlon (Dr. K.
L. Shrimali): (a) Yes, a circular has
been sent to the State Governments
and Union Territories to include
knowledge about Panchayati Raj and
Cooperative movement in the sylla-
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buses of schools and training col-
leges. Universities have not becn
addressed in this regard.

(b) aund (e). The information about
the number of schools and training
colleges which have either introduc-
ed or not introduced the subjects is
not available. However, reports re-
ceived from  Himachal Pradesh,
Andhra Pradesh, Pondicherry, Mani-
pur, Madhya Pradesh, Jammu and
Knshmir and Andaman and Nicobar
Islands show that thcy are imple-
menting the recommendation.

Loans obtained from L B.R.D,

2044, Shri Hari Vishnu Kamath:
Will the Minister of Finance be
pleased to state:

(a) the amount of loans obtained
from the International Bank for Re-
construction and Development since
the 15th August, 1947, the amount of
cach loan to be indicated separately;

(b) the purpose for which each
Joan was given by the Bank;

(c) which of the loans have been
fully or partly repaid, showing the

amount repaid in case of part pay-
ment;

(d) the amount of grants received
from various countries since 15th

August, 1947 showing the names of
the countries; and

(e) the purpose for which  each
grant was given?

The Minister of Finance (Shri
Morarji Desai): (a) to (e). Three
statements are laid on the Table of
the House. [See Appendix III, an-
nexurc Nos, 30, 31 and 32 respecti-
vely,

wfea w1 weTTH

Qo¥y, shadr fadftarem @ wT
dmfrs  widam  wic  whegfoe
wrd T oy T % Far w fw
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Tribal Education in Orissa

2047, Shri Ulaka: Will the Minister
vf Education be pleased to state:

(a) whether it is a fact that even
after the expiry of two Five Year
Plans most of the Tribal people in
Orissa remain uneducated;

(b) if so, the reasons therefor;

(c) whether any suitable methods
are being adopted for Tribal educa-
tion during the Third Five Year
Plan period; and

(d) if so, the details thereof?

The Minister of Education (Dr. K,

L. Shrimali): (a) to (d). Informa-
tion has been called from the State

Government and will be laid on the
table of the House, when reccived,

Bchool Midday Meals in Orissa

2048, Shri Ulaka: Will the Minister
of Education be pleased to state:

758(ai) LSD—3.

(a) the amount of grant given by
Central Government to Government
of Orissa for school mid-day meals
scheme during 1059-60, 1960-61 and
1961-62;

(b) the amount
1962-63;

sanctioned for

(c) whether it is g fact that many
schools in Orissa have dropped the
scheme or do not have such schemes
at all for lack of funds: and

(d) it so, the action taken or pro-
posed to be taken by Government?

The Minister of Education (Dr. K.
L. Shrimali): (a) to (d). A state-

ment is laid on the table of the
House.
Statement
(a) It is not possible to indicate
the amount of Central assistance
given to Orissa  during  1959-80,

1960-61 and 1961-62 for the school
midday mecals as the Central assist-
ance is nol given scheme, wise, but
Is given in lump aum for all pro-
grammes of education,

(b) Does not arise in view of (a)
above.

(e¢) Government have no informa-
tion,

(d) Does not arise.
Ald to Utkal University

2049. Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the assistance given by the Uni-
versity Grants Commission, flnancial
or technical, for the new Utkal Uni-
versity building at Bhubaneswar
(Orissa);

(b) whether any scheme for the
welfare of youth has been implement-
ed in Utkal University, and

(c) if so, the amount of grant given
80 far by the University Grants Com-
mission for this purpose?

The Minister of Education (Dr.
K. L. Shrimall): (a) Rs. 15,86,667:00.
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(b) Yes.
(c) Rs, 17,473-00.

Three Year Degree Course in Orissa

2050. Shri Ulaka: Will the Minister
of Education be pleased to state:

(a) the number of colleges, both
private and Government, in Orissa
which have so far implemented the
three-year degree course scheme;

{b) the number of colleges which
are still to implement the scheme; and

(¢) by what time the scheme will be
implemented in full in Orissa?

The Minister of Eduocation (Dr.
K. L. Shrimali): (a) & (b). Requisite
information is being collected and will
be placed on the Table of the House,
when available,

(¢) No dead-line has been set.
w:dta wfaai w1 f@@ ™ W+
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All India Science Civil Service

[ Shri §. C. Samanta:
2053.{ Shri Subodh Hansda:
| Shri M. L. Dwivedl:

Will the Minister of Home Affairs
be pleased to state:

(a) whether there is any proposal
to form an All India Science Service
or an All India Science Civil Service;
and

(b) if not, whether the question of
fixing uniform rates of pay, prospects
and conditions of service of scientifie
personnel is being considered favour-
ably and decision taken?

The Minister of State in the Minis-
try of Home Affalrs (Shri Datar):
(a) No. N

(b) Yes.
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Consumption of Liguer

2054. Shri Harish Chandra Mathur:
Will the Minister of Home Affairs be
pleased to state the extent to which
consumption of wine and jiquor and
revenue derived through sale has in-
creased or decreased during each of
the last 5 years in different States?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
The information is being collected
from the States and will be laid on
the Table of the House.

Discovery of Missing Coffee by Central
Excise Authorities

2055. Shri Basappa: Will the Minis-
ter of Finance be pleased to state:

(a) whether the Central Excise
authorities have discovered the miss-
ing of coffee to the extent of 110 tons
in the Mysore Coffee Curing Works at
Chikmagalur;

(b) if so, what is the loss of excise
revenue to Government; and

(c) what steps are taken to find out
the missing coffee and to recover the
Excise duties?

The Minister of Finance (Shri
Morarji Desai): (a) No, Sir.

(b) and (c). Do not arist.

Smuggling of Precious Stomes

2056, Shri Raghunath Singh: Will
the Minister of Finance be pleased to
state whether it is a fact that Calcutta
Customs authorities on 10th April,
1962 seized coral worth about Rs.
10,000 from “S.S. State of Andhra”
berthed at Calcutta port, which was
concealed in one of the fenders of the
vessel which arrived from the Far
East and it is belicved that smuggled
stones are of Japanese origin?

The Minister of Finance (Shri
Morarji Desal): The Calcutta Customs
authorities recovered coral stones and
coral beads valued at about Rs. 6,347
a5 a result of a rummage of m.v.
“State of Andhra" on the 9th April,
1962. The coral is believed to be of

Japanese origin. The articles were
found inside a packet which was con-
ccaled in a motor tyre lying under
some dirty ropes, in the dunnage wood
hatch of the vessel.

D.M. College, Imphal

2057. Shri Rishang Keishing: Will
the Minister of Education be pleased
to state:

(a) whether it is a fact that a pro-
posal was made for opening of post-
graduate classes at DM. College,
Imphal;

(b) if so, whether Government have
accepted the proposal,;

(¢) if so, how soon the proposal
will be implemented; and

(d) if not, the reason therefor?

The Minister of Education (Dr,
K. L. Shrimali): (a) Yes, Sir.

(b) Yes, Sir.

(c) From the next academic session.

(d) Doe: not arise.

Bengal Security Act In Manipur

2058. Shri Rishang Keishing: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the areas in Manipur where the
Bengal Security Act has been in force;

(b) the number of persons arrested
and detained under this Act so far;

and

(¢) whether the prevailing law and
order situation of the areas still de-
mands continuation of the Act?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) The West Bengal Security Act,
1950 as in force in the State of West
Bengal has been extended to the whole
of the Union Territory of Manipur
subject to certain modifications.

(b) 172 persons have been arrested
so far under the provisions of  this
Act.

(c) Yes.



7183 Written Answers

Pay Scales of Different Posts ln Mani-
pur

2059. Shrl Rishang Keishing: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the existing scales of pay for
grade IV, III and II posts in Manipur;

(b) al'owances admissible for the
employees in the wvalley and the hill
Aareas;

(c) how the scales of pay and the
amount of allowances differ from
those of Assam, Nagaland, NEFA and
Tripura; and

(d) how these differences, if any,
are justified?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
to (d). A statement is laid on the
Table. [See Appendix III, annexure
No. 33].

Tripura Tribes and Halams Tribes in
Assam

2060. Shri Dasaratha Deb: Will the
Minister of Home Affairs be pleased
to state:

(a) the total population belonging
to ‘Tripura’ tribes and Halams' tribes
in Assam, particularly in Cachar Dis-
trict;

(b) the steps that are being taken
to provide rehabilitation to the shift-
ing cultivators of Cachar District; and

(e) whether any special safeguard
is being extended to the backward
tribes of Cachar District who  have
been residing outside the areas defin-
ed in the Sixth Schedule of the Con-
stitution?

The Mlnister of Stale In the Minis-
try of Home Affairs (Shri Datar):
(a) The tribes *‘Tripura’ and ‘Halams"
are not included in the list of Sche-
duled Tribes for Assam in the Sche-
duled Castes and Scheduled Tribes
Lists (Modification) Order, 1956. In
the 1961 Census, the population figures

MAY 28, 1062
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of only those tribes scheduled accord-
ing to the 1056 order were collected
tribewise.

(b) According to the policy of the
Government of Assam, Scheduled
Tribes belonging to other States who
are living in Assam are not treated
as Scheduled Tribes but as Other
Backward Classes and hence they are
not entitled to the benefits of the
development programme under Article
275. No soil conservation programme
has been tuken up in Cachar District,
however, under the Agricultural Pro-
gramme of State's General Plan, peo-
ple practicising shifting cultivation in
the Planins Districts including Cachar
are encouraged to take up settled cul-
tivation by giving subsidies for ter-
rancing, minor irrigation etc.

(c) No special safeguard is extend-
ed to Backward Tribes of Cachar, ex-
cept to people belonging to Scheduled
Tribes of Assam’s autonomous Dis-
tricts living in the plains, treated om
par with other Scheduled Tribes for
purposes of benefits from the Deve-
lopment Grants under Article 275,

Speclal Police Establishments

2062. Shri Morarka: Will the Minis-
ter of Home Affairs be pleased te
state:

(a) the number of cases investigat-
ed by the Special Police Establish-
ments during 1959, 1960 and 1961;

(b) the cases investigated this year
upto the end of March, 1962;

(c) the result of these investiga-
tions; and

(d) the action taken against such
officera?

The Minister of State in the Minls-
try of Home Affairs (Shri Datar);
(a) & (b). Total number of cases for
investigation including those pending
from previous years are:—

1938 — 1671
1960 _ 1794
1861 — 1826
1.1.62 to
31362
993
ToTAL: 6284
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(e) T84 public servants were pro-
secuted. Departmental action  was
recommended against 2938 public ser-
vants,

(d) Public servants—convicted by
eourts—398 published departmentally
—1271.

Loans to Oil and Natoral Gas Com-
mission

2083. Shri Morarka: Will the Minis-
ter of Mines and Fuel be pleased to
state:

(a) the total amount of loans ad-
vanced to the Oil and Natural Gas
Commission so far; and

(b) the terms and conditions of such
loans?

The Minister of Mines ang Fael
(Shri K. D. Malaviya): (a) Under the
Oil and Natural Gas Commission Act,
1959 the Central Government  after
due appropriation made by Parlia-
ment in this behalf provide capital
thal may bLe required by the Commis-
sion for carrying on its business. No
loans have been given to the Com-
mission by the Government.

(b) Does not arise

Steel and Scrap Export

2064. Shri Morarka: Will the
Minister of Steel and Heavy Indus-
tries be pleased to state:

(a) the quantities of steel and scrap
separately exported to various coun-
tries annually, country-wise;

(b) the rate or rates at which they
are exported; and

(c) the extent of foreign exchange
earned for each?

The Minister of Steel and Heavy In-
dustries (Shri C. Subramaniam): (a)
to (c). A statement showing the quan-
tities of steel and scrap separately ex-
ported to various countries, average
rate per ton, and foreign exchange
earnings for each of the years 1960-61
and 1961-62 (upto end of February
‘62) is. [See Appendix III, annexure
No. 34).

Welfare Officer in Map PFablication
Directorate

2065. Shri S. M. Banerjee: Will the
Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether it is a fact that a
Labour Welfare Officer has been ap-
pointed in the Map Publication Direc-
torate of Survey of India; and

(b) if so, what are his duties?

The Deputy Minister in the Minis-
try of Sclentific Research & Cultura:
Affairs (Dr. M. M. Das): (a) Yes, Sir.

(b) The main duties are—

(i) to promote the welfare of
the workers and harmonious re-
lations with the management;

(i1) to obtain redress of their
grievances promptly; and

(iii) to ensure that labour laws
applicable to the underfakings are
enforced.

Wagons for Cement Supply to Nellors

2066. Shrl Yallamanda Reddy: Will
the Minister of Steel and Heavy In-
dustries be pleased to state:

(a) whether it is a fact that since
November, 1861, the Nellore Zilla
Parishad authorities in Andhra Pra-
desh have not received Wagon supply
from Vijayawada to Nellore for ce-
ment in spite of the fact that they

have paid money also in this regard;
and

(b) 1f so, the reasons therefor?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). The supply of wagons to
the cement factory at Vijayawada has
been inadequate. There have also
been restrictions on the movement of
cement from Vijayawada in the sou-
th_ern direction, movement being per-
mitted only on Thursdays and Sun-
days. The Andhra Pradesh Govern-
ment have, therefore, issued general
instructions that supplies should be
drawn as far as possible by road. The
factory is, however, trying to arrange
supplies of as much cement as possi-
ble by train also. The Nellore Zilla
Parishad authorities have drawn 140
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ionnes of cement by
November 1961.

road since

Clay Deposits in M.P.

2067. Shri A. 5. Salgal: Will  the
Minister of Mines and Fuel be pleas-
ed to state:

(a) whether it is a fact that fire
clay deposits 'have been discoverea
near Shahdol in Madhya Pradesh;

(b) if so, whether it is suitable for
refractory industry;

(¢) whether Government intends to
make a full survey of the region; ana

(d) what further action Government
are taking to explore it and find out
the deposits?

The Deputy Minister in the Minlstry
of Mines and Fuel (Shri Hajarnavis):
(a) Occurrences of fire clay in Sohag-
pur coalfield in which Shahdol is lo-
cated are already known. No new
occurrences of fire clay have been dis-
covered near Shahdol.

(b) Deposits of fire clay occurring
in Dola and Chandia areas are suil=
able for refractory purposes.

(c) & (d). Detailed large scale map-
ping of Sohagpur coalfield is in pro-
gress. The area just west of Shahdo!
is likely to be geologically mapped
during 1962-63.
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TISCO

2069. Dr. U. Misra: Will the Minis-

ter of Home Affairs be pleased to
state:

(a) the number of Central Govern-
ment officers whose services have been
given on loan to Tata Iron and Steel
Company;

(b) what emoluments each of them
is drawing now from TISCO; and

ic) what cmoluments they would
have drawn if they were in Central
Government Services?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Nil.

(b) and (c). Do not arise.

Decentralisation of Centra] Secretariat
Services

( Shri Rishang Kelshing:
Shri Raghunath Singh:
I Shri Subedh Hansda:
Shri 8. C. Samanta:
e, 1J Shri B. K. Das:
Shri S. M. Banerjee:
, Shri Bishwanath Roy:
| Shrl E. Madhusudan Rao:

Will the Minister of Home Affalrs
be pleased to state:

(a) whether Government have
decided to decentralise the Central
Secretariat Services from June 1962
though it was formulated only in 1951;

(b) if so, the reasons therefor;

ie) whether the Attached Offices of
the various Ministries will continue to
be attached to the Ministries after
decentralisation;

(d) if not, whether the staff work-
ing in these offices will be given the
right of option; and

(e) if not, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
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and (b). Attention is invited to para-
graph 3(4) of the Summary of deci-
sions placed on the Table of the House
in reply to Starred Question No. 338
answered on the 10th August 1961.
It is proposed to give effect to this
decision as soon as consideration of
the various steps involved is finalised.

(c) to (e). Detailed proposals for
implementing the decision rcferred to
are¢ still under consideration and no
final decisions have yet been taken.
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Share of U.P. in Tax Pool

2074. Shrimati Savitri Nigam: Will
the Minister of Finance be pleased to
state whether it is a fact that there
has been a cut of Rs. 5 crores from
the Central tax pool in the share of
u.p.?

The Minkster of Finance (Shri
Morarji Desai): On the basis of the
recommendations of the Third Finance
Commission accepted by Government,
the share of Uttar Pradesh in the



7191 Written Answers

Central taxes and duties would be
about Rs. 3'5 crores less than what
the State would have got under the
Second Finance Commission’s recom-
mendations. But this is expected to
be more than made up in future
years as a result of the increase in
percentage of the States’ share of
income-tax and considerable increase
in the number of shareable excises.

Indian Troops in Congo

2075. Shri Reddiar: Will the Minis-
ter of Defence be pleased to state:

(a) the number of division and the
equipment sent to Congo from the
beginning of U.N. Operations; and

(b) the expenditure incurred there-
on?

The Minister of Defence (Shrl
Krishna Menon): (a) At the request
of the United Nations in 1960, admini-
strative units of the Indian Army
were despatched to the Congo to pro-
vide logistic support 1o the UN Forces
there. These consisted of some per-
sonnel for the Headquarters of ONUC,
a military hospital, Provost Section,
Supply units including Air Despatch
Seotion, Signal Units and the Field
Post Office, making a total of 61 offi-
cers, 30 JCO's and 637 ORs.

Later on a further request from the
U.N. for combat troops, an Indepen-
dent Indian Brigade Group consisting
of 127 officers, 129 JCOs and 4,599
ORs, was despatched to the Congo in
March-April 1961.

These units carried their normal
complement of equipment and stores
with them.

At the request of the United Nations
6 canberras aircraft with necessary
personnel and spares, and two Air
Control Teams were despatched to
the Congo in October 1961

After the first turnover of the
Indian Contingent, Indian Brigade and
Air Force personnel, the present total
strength of the Indian persomnel in
the Congo is:—

MAY 28, 1982
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OFFICERS JCos ORS
ARMY 191 178 5,177
AIR FORCE 29 93 Airmen

At the request of the United Nations
additional ammunition and signal
equipment required by them for use
of our troops, have also been supplied
from time to time.

(b) The expenditure incurred upto
the end of March 1962 comes
Rs. 1,83,99,809 out of which all extra
and extraordinary expenses are re-
coverable from the United Nations.
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Trade in Nicobar Islands

2077. Shrimati Sawvitri Nigam: Will
the Minister of Home Affairs be
pleased to state:

{a) the outcome of Government's
efforts to persuade the State Trading
Corporation to take up trade in Nico-
bar Islands; and

(h) why in the meantime minfmum
purchase prices, prescribed in Trading
Licence issued by the Chief Commis-
sioner of Andaman and Nicobar
Islands for Nicobar and Nancowrie
Islands respectively, are not suitably
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raised 0 as to ensure a fair return
to the Nicobarese for his copra and
batelnuts sold to licensed firms?

The Minister of State in the Minis-
iry of Home Affairs (Shri Datar): (a)
The matter is under consideration;

(b) No revision of the minimum
purchase prices has been made since
1960 because the figures of profits
earned for the last two years by Car
Nicobar Trading Co. in which tribal
cooperative societies are partners, did
not justify any increase. The Anda-
man Administration will examine the
question of revision of minimum pur-
chase prices after the profits of the
companies during the last year be-
come available.

Minimum Wages in Andaman Islands

2078. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to refer to section 25 of the
Minimum Wages Act and state:

(a) why contract labour imported
by Government Departments in Anda-
man Islands are not paid the minimum
wages fixed for that territory; and

(b) whether Government have rece-
ived represcntations from such labour-
ers for enhancement of their wages
and other demands?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The contract workers of the
Andaman Public Works Department,
the only scheduled industry, as per
Minimum Wages Act, in the Andaman
Islands, have represented for increase
in their wages. The Government
have sanctioned an increase of Rs. 3
in the wages of contract labour. The
question of setting up an Advisory
Board under Section 7 of the Minimum
Wages Act for advising the Admini-
stration about fixing minimum wages
for employment on the construction
or maintenance of roads or in building
operations, is under the active consi-
deration of the Andaman Administra-
tion.
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Mountaineering Expeditiong
2079, Shri Inder J. Malhotra. Will

the Minister of Defence be pleased to
flate:

_(a) the number of expeditions car-
ried out during 1961-62 by Army
Teams to Climb high mountains;

(b) the mountains climbed by these
teams; and

(c) other details of the expedition
teams?

The Minister of Defence (Shri
Krishna Menon): (a) No Army team
&3 such went on a mountaineering ex-
pedition during 1961-62. However, 5
successful expeditions were carried
out during 1961 by Indian teams
which included Army personnel.

(b) Name| Dats of
Height of Peak Ascoms

(r) Annapurna IIl  6-5-61 Out of 7 mem-

(24,858 fi). bers, one was
an Army Officer
&) Nilkantha 13-6-61 Out of 6 mem.
(21,640 fi.) bers, three werg
Army Officers,
() Devistan I . 16-6-31

(22,320 ft). Owm «f 6
(1v) Maiktoli 21-6-51 pmembers, 3

(22,320 fu.) were  Army
(v) Trisul 30-6-6 | Officers.
(23,360 ft.)

One team, all members of which
were Army personnel, climbed the
peak of KOKTHANG (20,170 ft.) on
the 26th April, 1962. One more purely
Army team, comprising 8 members, is
now on the mountains for climbing
MANA (23860 ft) and NILGIRIS
(21,240 ft.).

Out of 14 members of the Indian
Mount Everest Expedition, 1962, the
leader and three other members are
Army officers.

(c) Most of the members of the
sbove mentioned expedition parties
care ex-students of the Himalayan
Mountaineering Institute. These ex-
pedition parties have been assisted by
the Institute with technical advice
and loan of mountainering equipment.
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The equipment used by these ex-
pedition parties is mostly indigenous.

The purely Army expedition teams
were financed partly by Regimental
funds and partly by the Indian Moun-
taincering Foundation and Private
subscriptions, and the remaining ex-
peditions have been financed by the
Ministry of Scientific Research and
Cultural Affairs.

Vijnan Mandirs in Madhya Pradesh

2080, Shri Birendra Bahadur Singh:
Will the Minister of Scientific Re-
search and Cultural Affairs be pleas-
ed to state:

(a) the number of Vijnan Mandirs
proposed to be started in  Madhya
Pradesh during the Third Plan period;

{b) their locations, if decided; and

(¢) how many Vijnan Mandirs were
started in the State during the Second
Plan period?

The Deputy Minister in the Minis-
try of Scientific Research and Cultu-
ral Affairs (Dr. M. M. Das): (a)
Phased programme for the establish-
ment of Vijnan Mandirs in the State
during the Third Five Year Plan has
yet to be drawn up.

(b) Does not arise.
{c) Two.

Tribal Block

2081, Shri Basumatari: Will the
Minister of Home Affairs be pleased
1o state:

(a) whether any multipurpose or
Tribal Block is going to be granted
in the plains area predominantly in-
habited by the plains Tribal people
in Assam other than Autonomous
District of Assam in the light of the
Elvin Report; and

(b) if so, the area and district
likely to be selected?

The Minister of State in the Minls-
try of Home Affairs (Shri Datar):
fa) and (b). In the Second Five Year
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Plan, one Special Multipurpose Tribal
Block was started in the plains area
of Assam at Markongshelk in Lakhim-
pur District. During the Third Plan
period three T. D. Blocks are proposed
to be started in these areas at the
following places:

1. Bijni in Goalpara District
2. Dotoma in Goalpara District.

3. Boko-Bougaon in Kamrup Dis-
trict.

Police Force in Delhi

2082. Shri Shiv Charan Gupta: Will
the Mmister of Home Affairs be
pleased to refer to the reply given to
part (a) of Unstarred Question No. 332
on the 26th March, 1962 und state:

(u) how wmany of the police person-
nel in Delhi are permanent, gquasi-
permanent and temporary as on the
1st April, 1962;

1) how many of them have put in
service for more than a year; and

(c) what facilities and benefits are
given to these police personnel?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Sanctioned strenith on 1-4-1962, 1,2071,
Actual strength on the 1-4-1962, 11,596.

of the 11596 personnel who form
the actual strength of the Delhi
Police, 6227 are permanent, 2412 are
quasi-permanent and 2957 are
temporary.

(b) All the permanent and gquasi-
permanent employees and 2749 tem-
porary employees have been in service
for more than a year.

(c) They are entitled to the similar
facilities and benefits as are admissi-
ble to other civil servants of equi-
valent categories. Certain categories
of police personnel are in addition
entitled to rent free accommodation
or house rent allowance in lieu there-
of and to conveyance allowance as
fixed under rules.
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Dissolution of Marriages in Delhi

2084, Shri Makeswar Naik: Will the
Minister of Law be pleased to state:

(a) whether cases of dissolution of
marriages of Hindus are on the in-

crease in the Union
Delhi; and

(b) the number of such cases for
each of the last three years?

The Depuiy Minister in the Minls-
try of Law (Shri B, Mishra): (a) and
(b). The required information is not
available. It is being collected from
the Delhi Administration, and will be
laid on the Table of the House as
soon as practicable.

Survey of Lignite Deposits in Kutch

2085. Shri Yajnik: Will the Minister
of Mines and Fuel be pleased to state:

territory of

(a) whether any parties have been
sent to Kutch for making a survey of
lignite deposits in Kutch during the
last few years;

(b) whether 10 croresg tons of lignite
deposits have been estimated in Kutch
according to reports of these survey
parties; and

(c) the steps that Government are
taking to make use of these large lig-
nite deposits?

The Deputy Minister in the Ministry
of Mines and Fuel (Shri Hajarnavis):
(a) The Geological Survey of India
carried out investigations during 1940—
53.

(b) The estimates of lignite in
Umarsar areas by the Geological Sur-
vey of India are as follows:

1-2 million tons
(1+22 million tonnes)

9+6 million tons
(9+75 million tonnes)
with additional pro-
bable  reserves of
4 to 43 million
tonnes).

1. Upper Scam

2. Lower Scam—

(c) It is understood that the Gov-
ernment of Gujerat is considering the
question of exploiting the deposit.

Unauthorised entry of Pakistani
Muoslims in Kutch

2086. Shri Yajnik: Will the Minis-
ter of Home Affalrs be pleased te
state:
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(a) whether jt is a fact that there
ls a large number of Muslims cross-
ing over frgm Pakistan into Kutch
without passports;

(b) whether some of these Muslims
marry in the Indian Territories and
go back to Pakistan with their brides;
and

(¢) the steps that Government have
taken against these unauthorised
Pakistani Muslims in Kutch?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) During the period from 1st Janu-
ary to 30th April, 1962, 182 such per-
sons entered Kutch without passports.

(b) No such instance has come to
notice,

(c) The unauthorised entrants are
being prosecuted and deported under
the Indian Passport Act, 1920, and the
Foreigners Act, 1946,

Excavations at Deodaha in Gorakhpur

2087. Dr. Mahadeva Prasad: Will
the Minister of Scientific Research
and Caltural Affairs be pleased to
state;

(a) whether it is a fact that the
Central Archaeology Department has
accepted Banarasia (Deodaha) in
Gorakhpur district as a remnant of
national importance;

(b) whether we are in a position
to accept Banarasia as Deodaha, the
birth place of Mahamaya, the mother
of Lord Buddha; and

(¢} whether the Central Archaeo-
logy Department has undertaken the
excavation at said site?

The Deputy Minister in the Minis-
try of Bclentific Research and Cultm-
ral Affairs (Dr. M. M. Das): (a) No,
Sir.

(b) No, Sir. There is no conclusive
evidence for that.

(c) Wo, Sir,
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Mobuments at Sanohi

2088. Shri Birendra Bahadur Singh:
Will the Minister of Scientific Re-
search and Cultural Affairs ba pleas-
ed to state:

(a) the amount spent by the Gov-
ernment of India for the maintenance
of the Buddhist monuments at
Sanchi during the last three years;
and

(b) what expenditure for this pur-
pose is proposed to be sanctioned dur-
ing the current financial year?

The Deputy Minister in the Minis-
try of Scientific Research and Cultur-
al Affairs (Drr M. M. Das): (a}

Year Expenditure
1959-60 Rs. 85,206/-
1960-61 Rs. 27,926/
1961-62 Rs. 30,181/
(b) Rs. 44.300/-.
Iron for U.P.
2089. f Shri Sarjoo Pandey:

| Shri J. B. Singh:

Will the Minister of Steel and
Heavy Industries be pleased to state:

(a) the quantity of iron demanded
by the Uttar Pradesh Government for
irrigation schemes from 1957 to 1080,
vear-wise; and

(b) the quantity of iron supplied
by Central Government, year-wise?

The Minister of Steel and Heavy In-
dustries (Shri C. Subramaniam):
(a) and (b). Demands are received
and allotments made according to the
financial year. Presumably, the Hon’
ble Member desires to know the
quantity of steel and not iron (pig
iron), demanded and suppled to the
various irrigation schemes|projects
of the Uttar Pradesh State:

The Government of India do not
make separate allotments for indivi-
dua] projects. Bulk quotas were plac-
ed at the disposal of the State Gov-
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ernments for their Development
Schemes and to different Central
authorities. For major irrigation pro-
jects, steel was allotted by the Cen-
tral Water & Power Commission and
for the minor irrigation ;u't'.'ijer.:ts‘(I
schemes by the State Government.
Demands received from both these
authorities  include all projects/
schemes and separate statistics regard=
ing the demand and supplies for irri-
gation projects alone are not avail-
able. At present, allocations are
made and quotas issued only for
sheets.
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Low temperature Garbonisation
Plant

2091. Shri Eswara Reddy: Will the
Minister of Mines and Fuel be pleased
to slate:

(a) at what stage the proposal is to
set up a low temperature carbonisa-
tion plant at Kothagudium; and

(b) the foreign exchange required
for this plant?

The Minister of Mines and Fuel
(8hri K. D. Malaviya): (a) and (b).
Taking into consideration and expert
advice available, it was proposed by
the Government of India to set up
threc low temperature carbonisation
plants at Jambad (Raniganj), Kotha.
gudium  (Singareni) and South
Karampura in the public sector. How-
ever, there being a large unbridged
gap in the total proposed outlay on
the IIT plan and the financial resour-
ces in sight, the Government of India
have not found it possible to make
financial provision for this purpose.

Welfare of S.Cs. and S.Ts, in Punjab

2092, Shri Daljit Singh: Wil the
Minister of Home Affairs be pleased to
state:

(a) whether any amount was sur-
rendered as unspent by the Punjub
Government duging the Sccond Five
Year Plan period under the Centrally
sponsored programme for the Welfare
of Scheduled Castes and Scheduled
Tribes; and

(b) if so, the amount surrendered,
year-wise?

‘The Minister of State In the Ministry
of Home Affairs (Shri Datar): (a) Yew
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(b) The requisite information Is
given below:—

(Rs. in lakhs)

Year Amount surrendered

Scheduled Scheduled
Castes  Trihes

19%6-57 . 0°43 2°36

1957-58 . 1-87 11-63

1958-50 . - 469

1959-60 0-48 022

1960-61 . 076 4°90

ToTAL . 3°54 23 8o
Loan by L.IC,

2093. Shri Malaichami: Will the
Minister of Finance be pleased to
state:

(a) whether there is any proposal
to issue loans to the Cooperation
Central Land Mortgage Bank, Madras,
out of the funds of the Life Insurance
Corporation of India; and

(b) if so, what is the amount and
when it will be given?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). The
Life Insurance Corporation of India
has decided to subscribe to Debene
tures of the face wvalue of Rs 30
lakhs, when issued by the Madras
Co-operative Central Land Mortgage
Bank.

Langd for landless people

2094. Shri Surya Prasad: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that thou-
sands of acres of arable land which
was used by the former Indian States
for encamping purposes is lying use-
less; and

(b) it so, whether Government are
going to distribute this land among
landless people for cultivation?

The Minister of Defence (Shri
Krishna Menon): (a) No, Sir.
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(b) Does not arise.
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0ld System of Voting

2097, Shri Hem Raj: Will the Min-
ister of Law be pleased to state:

(a) the names of the constituencies
whore the old system of ballot papers
was continued during 1962 elections
instead of the new marking system;

(b) the percentage of the invalid
votes to the votes polled in the above=-
mentioned constituencies; and

(c) the percentage of invalid votes
under the marking system?

The Deputy Minister in the Minis-
try of Law (Shri B. Mishra): (a)
and (b). A statement showing the
names of the Assembly and Parlia-
mentary constituencies where the
ballotting system was continued in
the 1962 elections and the percentage
of votes rejected in the Assembly
constituencies is laid on the Table of
the House, [See Appendix III, annex-
ure No.35]. Information regarding the
percentage of votes rcjected in  the
Parliamentary constituencies is not
available.

(¢) Information regarding per-
centage of invalid votes both at the
elections to the House of the People
and to State Legislative Assemblies
under the marking system has not
y;et been compiled.
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Seisure of Coffee at Colmbatore

2099. Shri Maniyangadan: Wi]l the
Minister of Finance be pleased to state:

(a) whether it is a fact that a large
stock of cured coffee found unaccount-
ed for in curing establishment at
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Coimbatore was seized by the Central
Excise Department;

(b) if so, the name of curing estab-
lishment,;

(c) the details thereof and what
action has been taken by Governent
so far;

(d) how long it would take to com-
plete investigation and what steps
Government propose to take to stop
such irregularities in curing estab-
lishments; and

(e) whether the curing establish-
ment even after the incident was
allowed to continue as the agent of the
Coffee Board?

‘The Minister of Finance (Shri
Morarji Desai): (a) to (d). In the
course of check of the stock and
accounts in the premises of Mi|s.
Peirce Leslie and Co., Coimbatore, a
quantity of 100,741.80 kgs. of cured
coffee was prima facie found unac-
counted for in contravention of the
Central Excise Rules, and this quan-
tity was seized. Investigation has been
completed and a show cause notice
has been issued to the company and
the company's reply is awaited. The
field staff has been alerted to be watch-
ful against such irregularities in cur-
ing establishments.

Part (e): It js understood that the
curing establishment js still continuing
as the agent of the Coffee Board.

Regional Engineering College in
Cachar District

2100. Shri N. R. Laskar: Will the
Minister of Scientific Rcsearch and
Cultural Affairs be pleased to state:

{a) whether it is a fact that Cen-
tral Government had decided to start
a Regional Engineering College in
Cachar District in Assam with the help
of foreign assistance;

(b) whether any opinion has so far
been obtained from State Government;

f.:) 1f go, the details thereof;
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(d) the name of the plan or pro-
gramme under which this Regional
Engineering College is going to be
started; and

(e) the probable time which the
College will be established?

The Miinster of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) A Regional Engineering
College has been sanctioned for Assam
and Silchar has been suggested for
its location. No foreign aid has been
secured.

(b) and (c). Since the College is
being established under the Third
Five Year Plan in consultation with
the State Governent, the question of
eliciting the opinion of the State Gov-
ernment docs not arise. The College
will conduct degree courses in Engl-
neering and have an admission capa-
city of 250 students.

(d) Third Five Year Plan.

(e) It is proposed that the College

should start in the last year of the
Third Five Year Plan.

Iron and Steel Requirements of Madras

2101. Shri Elayaperumal: Will the
Minister of Steel and Heavy ‘ndustries
be pleased to state:

(a) the estimated total requirements
of iron and steel of Madras State for
the years 1980-61 and 1961-62 and the
subsequent years of Third Five Year
Plan;

(b) whether the total requirements
of the State were met for the yesr
1961-62; and

(c) if not, the reasons therefor?

The Minister of Steel and Heavy

Industries (Shri C. Subramianiam):
(a) Steel
1960-61 90,942 tonnes
1961-62 36,438 »
(for the restrictedt
categorivs of sheet
and wire only).
Pig iron :
1960 f 24,113 tonnes
1961 . . 29,080
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Madras' requirements Jf iron and
steel for the subsequent years of the
Third Five Year Plan arc not avail-
able.

(b) and (c). No, Sir, Due to the
shortfall in availability, and transport
difficulties caused by frequent restric-
tions on movement of wagons buvyond
Waltair.

Grants to Colleges and Universities in
Punjab

2102. Shri Daljit Singh. Will the
Minister of Education be pleased to
state:

(a) the total grang given to the dif-
ferent Universitics and  Colleges in
Punjab Stale during the ycar 1961-62
by the University Grants Commission;
and

(b) the earmarked grants to be
given during 1962-63 to these Institu-
tions?

The Minister of Education (Dr. K.
L. Shrimali): (a) Rs. 67,79,278°06.

(b) No grants have been carmark-
ed for the year 1962-63 by the Um-
versity Granis Commission.

Military Engineering Service

2103. Shri Daljit Singh: Will the
Minister of Defence be pleased to
state:

(a) the number of Class I Officers
in MES, confirmed rccently; and

(b) the date from which they will
be considered as confirmed?

The Minister in the Ministry of
Defence (Shri Raghu Ramaiah): (a)
and (b). 111 officers have been con-
firmed with cilecy from 1-4-1959 or
from earlier dates and 27 officers have
been confirmed from different dates
subsequent to 1-4-1959. Notifications
in respect of 18 officers were issued
earlier this month. Orders in respect
of the othcrs are under issue.

Lok Sahayak Sena Camps in Punjab

2104. Shri Daljit Singh: Will the
Minister of Defence be pleased to
state:

758 (ai) LSD—4.

(a) how many camps have been
heid in Punjab since the time of the
training period in aie Luk Sanayak
Sena Scheme was incrcased 10 one
month; and

(b) how many camps were held in
the districts of Hoshia pur ang Kangra
with the number of pe. oong  given
training there?

The Minister of Defence (Shri
Krishna Menon); (a) and (b). Since
Its nauguration on sl May 1933, the
training in the Lok Sahayak Sena has
always been for 30 days, exeepy in the
case of camps in border arcas the
duration of which was increasced 1o 60
dgays with effect from  1st January,
1961,

Since 1st May 1955, 131 cumps in-
ctuding 14 border camps werp held
in the State of Punjub. Of these, 10
and 11 camps respectively were held
in the Districts  of  Hoshiarpur and
Kangra in which 4,694 and 4474 per-
sons were given training.

§.Cs. Appearing in UPSC Examinatlons

2105. Shri Daljit Singh: Will the
Minister of Home Affairs by pleased
to state:

ta) the number of persons belong-
ing to scheduled rastes and scheduled
tribes from Punjab who appeared in
the various examinations conducted by
the Union Public Lervice Commission
during the Sccond Five Year Plan
period, year-wise; and

(b) the number of such persons
selected  for appointment under
various categories during the same pe-
riod?

Tha Minister of State in the Ministry
of Home Afairs (Shri Datar): (a)
and (b). Informatinn i being collect-
ed. A statement will be laid on the
Table of the House as soon as possi=
ble.
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Emoluments of Bhilai Steel Plant
Workers

2106. Dr, L. M. Singhvi: Will the
Minister of Steel and Heavy Indus-
tries be plcased to state:

(a) whether an agreement has becn
concluded between the management
and the workers' union at Bhilai Steel
Plant; for increase of emolumen's;

(b) the terms of the agreemoent;

(c) the financial implications of the
agreement; and

(d) whether similapr increase in
emoluments is being considered in
other steel projects in the country?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam):
(a) and (b). Agreemcnts have re-
cently been concluded between the
management of the Bhilai Steel Plant
and the Steel Workers Union, Bhilai,
for increase of emoluments for certain
categories of operational stafl and re-
duction of working hours for ministe-
rial staff on the operation side. The
agreements involve removal  of jn-
equalities in the wages of certain posts
on the operation side, and reduction in
the office hours of the ministerial stalf
working on the operation gide by halt
an hour to remove the disparity
amongst the similar staff.

{c) The additional exponditure on
account of the agreements would be
Rs. 9000 per month

(d) Whenever similar  incqualities
are noticed in the other steel plants
under the Hindustan Stec] Limited, the
Plant authorities generally consider
them and try to remove these inequa-
lities, so as to have uniform stand-
ards in Hindustan Stecl Limited, as
far as possible.

Qil Drilling in Mehsana District
(Gujarat)

2107. Shri P. R. Patel: Will the
Minister of Mines and Fuel be p'eas-
ed to state:

(a) how many oil wells have been
drilled in Mehsana District, Gujarat;
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(b) how many out of them have
been successful; and

(¢) whether any other pluces for
drilling have been selected in Mehsana
District?

The Minister of Mines and Fuel
(Shri K. D. Malaviya); (a) Four, Sir.

(b) Three wells are oil producing
and the fourth is under test.

(¢) The area between Adraj Merda
and Sanand villages will be drilled in
the near future.

Declaration of 10th May as Holiday

2108. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be pleas-
ed 1o state whether it is a fact that
Governmeng propose to declare 10th
May as public holiday in order to
commemorate the beginning of the
freedom struggle of 18577

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): No
such proposal is under consideration.

Prefabricated Schools in Delhi

H

2109 [ Shri E, Madhusudan Rao:
" Shri Rameshwar Tantia:

Will the Minister of Education be
pleased to state:

(a) the total number of prefabri-
cated school buildings being construct-
¢d in Delhi and New Delhi areas in
place of the existing tents; and

(b) the total cost of the prefabri-
cated schools?

The Minister of Education (Dr. .
L. Shrimali): (a) and (b). The in-
formation is being collected and will
be placed on the Table of the House.

Sasti Colliery in Chanda District
(Maharashtra)

2110, Shri Hari Vishnu Kamath:
Will the Minister of Mines and Fuel
be pleased to state:

(a) whether Government propose to
close down Sasti Colliery in Chanda
District, Maharashtra; and
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(b) if so, the reasons therefor?

The Minister of Mines and Fuel
(Shri K. D. Malaviya): (a) and (b).
The employment of persons below
ground in Sasti Colliery wil] be sus-
pended from 1st July to 30th Septem-
ber, 1962 if the management fails to
provide the necessary protective works
for safety of persons,

Coal Production (Madhya Pradesh)

2111. Shri Hari Vishnu Kamath:
Will the Minister of Mines and Fuel
be pleased to refer to the reply given
to Unstarrcd Question No. 1193 on the
14th May, 1962 and state:

(a) whether work of coal produc-
tion has been resumed at Gotitoria
and Mohpani areas of Narsinghpur dis-
trict, Madhya Pradesh;

(b) if so, since when;

(c) the quantity of coal produced

between 1957 to 1961; and

(d) the details of programme and
plan during the next five vears?

The Minister of Mines and Fuel
(Shri K. D. Malaviyva): (a) to (d). The
work of coal production has not yet
been resumed at Gotitoria and Moh-
pani areas of Narsinghpur district,
Madhya Pradesh,

Tax Exemptions

2112, Dr. L. M. Singhvi: Will the
Minister of Finance be pleased to
state:

(a) what tax exemptions have been
granted to different public under-
takings; and

(b) which of these exemptions are
not granted to private sector indus-
tries?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). Under
the Income-tax Act and Wealth Tax
Act, no special exemption is granted
to public undertakings as such. As
regards Gift Tax Act all companies
except the companies falling under

the purview of Section 104 of the
Income-tax Act, 1961 are exempt from
Gift Tax. The Rescrve Bank of India
is exemptl from income-tax in view
of the provision coniained in Section
48(1) of the Reserve Bank of India
Act, 1934, The Dcposit Insurance
Corporation is exempl from income-
tax for the accounting year during
which the corporation was established
and for four accounting yecars follow-
ing that year in view of the provision
conlained in Section 30 of the Deposit
Insurance Corporation Act, 1961.
Whatcever coxemptions the Income-tax
Act provides, are available equally
to the public and the private sector
undertakings.

The customs tariff does not discri-
minate between the public sector and
private svetor, No  exemption from
cusloms duty has beon granted 1o the
public undertukings as such.

In the sphere of Union Excise duty
also no discrimination is made bet-
ween the public undertakings and the
private sector industries.

Grant of Foreign Exchange to Indians
for Going Abroad

2113, Dr. L. M. Singhvi: Will the
Minister of Finance be pleased to
state:

fa) how many Indian nationals
wenl abroad during the years 1959-60,
1960-61 and 1961-62 and to which
countries;

(h) the total forcign exchange sanc-
tioned and spent on these Indian na-
tionals who went abroad during the
aforcsaid years; and

(c) the maximum foreign exchange
sanctioned to any single individual or
couple, with their name or names?

The Minister of Finance (Shri
Morarji Desai): (a) and (b). A state-
ment giving the relevant details s
laid on the Table of the House. [See
Appendix III, annexure No. 36].

(c) Exchange is released according
to varying scales laid down for various
purposes. Hence, no useful purpose



7215 Re: Motion

will be scrved by comparing the
amount released in individual cases.
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Nationals Sent Back to
Pakistan

2115, Shri Raghunath Singh: Will the
Minister of Home Affairs be pleased
1o state:

(a) how many Pakistani nationals
who entered India illegally were sent
back during 1952-1962; and

(by their number from the States
of Rajasthan, Punjab, Jammu and
Kashmir; Assam and Tripura and
Manipur?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
and (b). The information is being col-
leeted and will be laid on the Table
of the House, as soon as it is available.

12 hrs.
RE: MOTION FOR ADJOURNMENT

Mr. Speaker: Now, we take up the
Call attention notice; Shri Hem Barua.
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Shri H. N. Mukerjee (Calcutta Cen-
tral): What about my adjournment
motion, Sir?

Mr. Speaker: I have made enquiries.
Probably, Government would be hav-
ing all the information by tomorrow.

Shri H. N. Mukerjee: In this con-
nection, [ would like to make a sub-
mission. This report is circulated by
the PTI from New York on the 24th
May. Sir, as far as we know, no con=
tradiction of the report has been issued
by our Embassy in Washinglon or its
branch in New York. [ cannol ima-
gine that our Embassy is hibernating
over the weck-end. Television like
photograph does not lie. And, there-
fore, my feeling is that since this re-
port has appeared and has gone un-
contradicted for the space of at least
4 or 5 days. all that we require to
eslablish in this House for vour satis=-
faction is that a prima facie case has
bern established so that you should
give your permission for the discus-
sion of this matter by way of adjourn-
ment 'motion. It is not, at this point
of time, our intention to go into the
merits of the matter, We are only
asking wour permission for the ad-
journment of the House for this dis=-
cussion. [ can quite understand the
Government trying to see that the
Prime Minister comes to its rescue. 1
welcome it also. But, let us have it
tomorrow. You can fix some time
tomorrow so that we can have this
discussion, if as 1 submit we have
set up a prima facie case here, As a
is, here is a report which has been
uncontradicted and it is to be discussed
by the House.

Mr. Speaker: I said the other day
also that the facts that were being
marshalled by the hon. Member were
only received from newspaper rcports.
Unless the Government also has re-
ceived that information, we cannot
proceed. An adjournment motion can
only be discussed when the facts are
either admitted or established. With-
out the facts no adjournment motion
can be taken up and discussed, be=
cause, if the Government only say
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that they have no information, no dis-
cussion can take place. Only the
newspaper reports are there.

Shri H. N. Mukerjee: The whole
world knows but the Government does
not know. Is it the implication?

Mr. Speaker: That is a  different
point for another censure of the Gov-
ernment. But, so far as T am con-
cerned, ] am taking up only the pre-
vious one for the preseni. And, we
had suid that by today the Govern-
ment would receive the information.
We had expreted that all the informa-
tion would be received by Government
by today. But, this morning I was
told that, probably, Government
wanted another day. Thecy have not
received. . . .

An Hon, Member: Nothing to be
received.

Shri S. M. Banerjee (Kanpur): What
is it to be received?

Shri Prabhat Kar (Hooghly): They
are only awaiting the arrival of the
Prime Minister. That is the fact.

Mr. Speaker: Even if it is so, where
is the harm?

Shri Prabhat Kar: It is a question
of fact., Tt is not that they have not
got the information. (Interruptions).

Mr. Speaker: Even if it be taken
that whatever the hon. Member says
is correct, T think it would be to his
interest that the facts are given and
the Prime Minister arrives. 1 have
not asked the Government whether
that is the position or not. I cannot
say that, It was expected that the
Government would have full informa-
tion by today.

The Minister of State in the Min-
istry of External Affairs (Shrimati
Lakshmi Menon): The Ministry has
received the information. But, I
think we should wait for the Prime
Minister to arrive (Interruptions).

Shri H. N. Mukerjee: By implica-
tlon, the hon. Minister cannot say

‘No' to the reports that have already
appeared. Therefore, since a prima
facie case has been established—I am
not going into the merits of the case
now and 1 cannot vouch for the abso-
lute authenticity of the P.T.I. reports;
it i1s only a newspaper report which
I have to presume is fairly accurate—
therefore, 1 beg you to give us per-
mission so that tomorrow when the
Prime Minister is here, in his pres-
cnce we  shall have a discussion of
this very serious matier.

Shrimati Lakshmi Menon: I h:yv-
no objection to this, Sir,

Mr. Speaker: She has not objection
to a discussion?

Shrimati Lakshmi Menon: Not for
the discussion; but the motion may
be dealt with

Shri Hari Vishnu Kamath (Hoshan-
bad): On a point of clarification, Sir,
is tomorrow the absolute deadline or
is it to be adjourned further?

Mr. Speaker: No further adjourn-
ment. But for the present, I am not
clear when Shri Mukerjce says that
he is not going into the facts but that
he only wants my approval or my
leave. 1 am surprised at it. What
leave can I give him? First I have
Lo give 'my consent; then the leave
of the House has to be sought. Then
the third stage comes when the first
two ingredienis are fulfilled. We
wantled some information because no
adjournment motion can be taken up,
as [ have said earlier, unless the facts
are there. Now, the facts are there.
Only they want to have some more
time so that the Prime Minister will
be hcre by tomorrow. We  should
have to agree to that.

Shri Tridib Kumar Chaudhuri
(Berhampur): Are we to understand
that the Government has no objection
to the admissibility of the motion?

Shri Tyagi (Dehra Dun): May I
submit that it would be irrogular'pro-
cedure if, on account of the absence
of the Prime Minister or for that
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matter any other Minister, ap ad-
journment motion is posiponed Lo
accommodate some person. Some other
Minister ust ag a rule officiate; if
the Prime Minister is not here some-
one else must reply. The adjourn-
ment motlions cannot wait for a Min-
ister to come. It is for the first time
that 1 am sceing this in this House.
All the facts are there but because
the Prime Minister is not there they
say it could not be discussed. That is
something derogatory lo the proce-
dure.

Shrimati Lakshmi Menon: Sir, the
Housce knows that the Prime Minister
is also the Minister of External Aff-
airs, Secondly, the name of a Cabinet
Minister is also involved in it. So, it
is only fit and proper that we should
wait for the Minister of External
Affairs to be here.

Shri H, N. Mukerjee: In that case,
what I am asking of you, Sir, is thatl
you, as Lhe previous Speakers have
done, fix a time, a definite time when
we can have this discussed because
Government can  possibly have no
conceivable objection to a  discussion
of this matter. (Interruptions.)

Mr., Speaker: Tomorrow we are
having it. What clse does he want?

Shri H, N. Mukerjee: You can fix a
discussion for tomorrow.

Mr. Speaker: That is at a later
stage. He presumes that the first two
stages have already been gone
through. Shri Mukerjee presumes
that I have given my consent and the
House also has given its leave and
he wants 4 O'clock to be fixed when
this adjournment 'motion would be
discussed. But we have not passed
those two stages. Thercfore, 1 told
him that I would take it up again to-
morrow and it would not suffer for
want of urgency because it had been
postponed to another date. The other
day I said that we would take it up
today, i.e. Monday. Really it does
not give much credit to the ruling
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party that they should advance this
argument that because the Prime Min=
ister is not here, it should not be
taken up. At least it should not be
given as the excuse and expressed
lLike that. That is my opinion. This
should not have been said in that
manner al least, if even that was
the excuse. 1 think we should now
stop here and proceed with the other
business. 1 will take it up tomorrow.
It will not suffer for want of urgency
because it has been postponed.

Shri P. K. Deo (Kalahandi)!  Sir,
on a point of order. You are the
supreme custodian of the privileges of
this House. Is it due to the non avail=
ability of the facts that this matter
ha; been postponed or is it due to the
absence of the Prime Minister? If it
is due to the absence of the Prime
Minister, 1 beg to say that the ques-
tion of admissibility of the adjourn-
ment motion may be postponed  till
tomorrow but the facts should be re-
vealed. Why should the facls be
withheld?

Mr. Speaker: Order, order. There is
nothing new in what he says; I have
already dealt with whatever he has
stuted.

Shri S. M. Banerjee: Sir, this ad-
jourrrment motion was tabled and Mr.
Mukerjee brought this faet to  your
notice. At that time Shrimati Lashmi
Menon, the Minister of State in the
Ministry of External Affairs said that
she had no facts. Now, fortunately
or unfortunately, we have known the
reasons, that is because the Prime
Minister is not here. My point is
whether they had those facts with
them but still concealed them from
this House, If so, it is very serious.

Mr. Speaker: No, no. A definite
statement had been made that the
facts were not available, It was only
on that score that we had postponed
it. Today I thought that was a con-
tinuation of the same excuse and 1
had, therefore, said that the facts
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were not available and the Govern-
ment will have the facts by tomorrow.
I had not known—now the explana-
tion given is a different one,

Shrimati Lakshmi Menon: When this
matler was  brought up before the
House we did not have the facts, and
I did state that we are trying to get
the transcript of the interview from
New York. Since then, perhaps this
morning or last night—I do not
know—the facts did come. Since the
Prime Minister is already here—he
has arrived—I thought it is only fit
and proper that he, as Minister  of
External Affair:, should deal with
the subject inasmuch as the name of
a Cabinet Minister of the Government
of India is involved in it.

Shri Tyagi: May I make a sugges-
tion on procedure? You were  pood
enough that day io posipone your
ruling in regard to the relevance of
this Adjournment Motion—whether
it should be permitted or not,—for
the reasons that facls were nol avail-
able. Now, the facts are awvailable
and you might tuke your own time in
see the facts, because, it is for you
to know what the facts are and then
only you will give your ruling in
favour or against the motion. So,
you might oblain the facts and give
your ruling tomorrow, and then the
Prime Minister also will be available
here.

Mr. Speaker: I do not think there
iz any use harmmering it further, The
factg are clear now. Everyone knows
what the actual situation is, I will
certainly take it up tomorrow  after
the Question Hour. That is decided
now. Why should there be further
points made about it?

Shri U, M. Trivedi (Mandsaur): Sir,
I rise to a point of order. Unfortunate-
you were good enough to ad-
minister a very mild rebuke to Shri
H. N. Mukerjee for having presumed
that the first two stages have passed.
But the mistake was originally com-
mitted by the Deputy Minister—(In-
terruption.)
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Matter of Urgent
Pubic Importance

Mr. Speaker, Order, order.

Shri U. M. Trivedi: Inasmuch as she
asserted that the discussion would be
taken up tomorrow when the Prime
Minister arrives here. [t is presumed
too, and it is clear that the powers
arg vested in you and the House, for
saying that a discussion will be tak-
ing place on such and such a date.
So. 1 think it i1s a question of privi-
lege,—

Mr, Speaker: Order, order. I just im-
mediately asked her whether she had
agreed 1o the discussion. She said,
“No". That was made clear there
and then. So, where is the point of
order? 1 do not understand how a
point of order arises,

Shri H. P. Chatterjee (Nabadwip):
Sir, | rise to point of order. The facts
arc there, She admits that all  the
facis can be placed before you, and you
can give your decision. This question
of the abscnce of the Prime Minister
should not be brought in here. That
is what Shri Tyagi said and that is
what we also say.

Mr. Speaker: Shiri H. P. Chatlerjee
must have heard me also. I had re-
peatedly said that the facts are clear.
Now, we will take il up tomorrow.
The House will now proceed to  the
next item of business. Shri Hem
Barua.

12.14 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

(i) ReporTEp CHINESE INTRUSION INTO
GORAKHPUR AND BASTI DISTRICTS

Shri Hem Barua (Gauhati): Uﬂ;’
Rule 197, T call the attention of the
Minis'vr of D:afence to the following
matter of urgent public importance
and 1 request that he may make a
statement thereon:—

The reported entry of some
Chinesc into Gorakhpur and
Basti Districts of Uttar Pra-
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desh and taking photographs
on the 2lst and 22nd May,
1962,

The Minisi~ of Defence (Shrimati
Krishna Me:on): Sir, inquiries have
been made v the alleged apprarance
of Chinesc photographers in Sanauli
village on the Gorakhpur-Nepul bor-
der. No intrusion has taken place in
Gorakhpur or Basti Districts by
Chinese nationals nor have any Chinese
nationals photographed any Indian
territory in these Districts. While
Sanauli is a village in Gorakhpur Dis-
trict on the Gorakhpur-Nepal border,
Lumbini village is a few miles within
Nepa] across the Basti District of
U.P, No Chinese intrusion has occur-
red inlo Indian territory in the vici-
nity of Sanauli or Lumbini.

Shri Hem Barua: May I submit that
on a previous occasion, when the
question of Chinese intrusion at
Jogbani came up, the Minister of Ex-
ternal Affairs was pleased to say that
no such incursion took place in that
border. Now, may I submit that this
has been contradicted by the Com.
missioner of Kosi Division in Nepal
in a statement or during a newspaper
interview, He said this on the 25th
May. that the Chinese took photo-
graphs of the railway station at Jog-
bani. The news appearcd like that.
So, in the case of the vacation of
Longju, the information of the Gov-
ernmeni, namely, that there was
vacation due to an epidemic, was
based on a tribal traveller's travel-
tale. In the case of Jogbani. the in-
formation was based on a rikshaw._
puller’s tale. I want to know what
is the source of the Government's in-
formation in this particular case. Ts
it also similar or a different one?

Mr. Speaker: There is one thing
which T might say. The hon. Member
has taken pains to prove that carlier
information given in one or two ins-
tances by the Government was wrong.
Does he want me {0 presume now
that every information that comes
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from the Government must be wrong
and 1 should call upon them just to
accept what the hon. Member says?
The hon. Minister has got one in-
formation and he has given it. This
question, of course, can be put, wviz,
what is the source of information?
That is all what he wants. The
other spcech that he made was not re-
levant at all. What is the source of
the information?

Shri Krishna Menon: The Army
Headquarters have made enquiries
through the usual sources. Govern-
ment do not ask the Army who their
informant is.

Mr. Speaker: The only question is
whether the Government have their
own source of information.

Shri Krishna Menon: Yes; we have
made investigations about it.

Shri Hari Vishnu Kamath (Hoshan.
gabad): May I invite the attention of
the hon. Minister to the fact that this
malter was raised in the Uttar Pra-
desh Assembly only five days ago, on
the 23rd of this month, I believe, by
a member of the opposition, in re-
ference to which the Speaker of that
Assembly held that the motion was
not inadmissible, but that the defen-
ce aspect of the matter should be
raised in the Parliament and not in
the U.P. Assembly?

Mr. Speaker: The Chicef Minister
had stated that so far as the law and
order position was concerned, he
could answer, but the defence posi-
lion was the concern of the Centre.

Shri Hari Vishnu Kamath: The
Minisicr to'd us that there was no
intrusion at all by the Chinese. But
by implication, the Speaker of the
U.P. Assembly has held that there
was intrusion and that was a matter
for the Parliament to consider.

Mr. Speaker: 1 also read it; it was
not admitted that there had been any
intrusion.
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Shri Hari Vishnu Kamath: The ad-
journment motion said that there had
been intrusion by Chinese photo-
graphers into Gorakhpur and Basti
districts. The Speaker held that so
far as law and order was concerned,
the legislature was supreme, but the
defence aspect of the matter must be
raisid i Puriicment o be dealt with
by the Minister concerned,

Mr, Speaker: That need not imply
that he admitted the allegation.

Shri Hari VYishnu Kamath: [ said.
“by implication".

Shri Hem Barua: In this particular
case, we are not informed about the
source of information of the Gowvern-
ment. We want to be satisfied about
that, because on other previous occa-
sions, their sources of information
were found very shaky. We are in-
terested in that.

Mr. Speaker: For that, the hon.
Member can find a different remedy.

CrasH oF DAKOTA AIRCRAFT

Shri Mohsin (Dharwar South):
Under Rule 197, I call the attention
of the Minister of Transport ana
Communications to the  following
matter of urgent public importance
and I request that he may make a
statement thereon:—

“The crash of Darbhanga Avia-
tion's freighter Dakota in Raj-
shahi District of East Pukistan
resulting in the death of its four
occupants.”

The Deputy Minister in the Minis_
try of Transport and Communications
(Shri Mohiuddin): Dakota aircraft
VT-AYG belonging to Darbhanga
Aviation crashed in Rajshahi District,
East Pakistan on 24th May 1962, The

four persons on board the aircraft
were killed.
The aircraft, on a non-scehduled

flight took off from Morani, Assam
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for Calcutta via India Union terri-
tory on 24th May 1862, The crew
consisted of Captuin H. D. Singh, Co-
Pilot D. N. Mehra, Radio Officer P.
Ray and Shri Piyara Lal, described
as a crew  attendant. A wireless
message was reccived from the air-
craft at 1727 hours IST stating that
the port propeller had been feathered
after cxperiencing engine failure. A
subsequent message  originated at
1800 hours reported that the siar.
board cngine was overheating and
therefore, an attempt was being made
1o procced to Balurghat for an emer-
geney landing. No further message
was received from the aircraft. On
the failure of the aireraft to land at
Balurghat, search action was com-
menced. This included search by
Indian civil aircraft and ground parties
sent out by the Pakistan authorities.
However, the aircraft could not  be
located from the air. At 00:21 hours
on the 26th, a message recaived from
the District Magistrate, Rajshasi to
the effect that the airceraft had crash-
ed and all four persons on board
killed, was relayed on the trunk tele-
phone by the Aerodrome Officer,
Dacca, to the Aerodrome authorities
at Dum Dum.

A Darbhanga aireraft carrving next
of kin left Calcutta at 12:08 hours IST
on 27th May for Ishurdi Aerodrome
(East Pakistan) via Dacca. 1 have
just now received information that
the dead bodies have been cremated
al Ishurdi.

In accordance with the internation-
ul practice, the Pakistan authorities
are investigating the circumstances ot
the accident. Qur Chief Inspector of
Accidents will arrive at Dacca n 20th
May to participate in the inquiry.

Shri Mohsin: May I know whether
Government know the reasons for the
crash?

Shri Mohiuddin: No, Sir,

Shri §. M. Banerjee (Kanpur): In
the nawspapers it is stated that a teanr
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has gone in another planc to bring
the bodies of the victims. Now the
hon. Minister says that the bodies
were cremated. I wanlt  to know
whether the bodies were cremated in
Pakistan or they were handed over to
us.

Shri Mohiuddin: According to the
latest information with us. the dead
bodies have been cremated near the
site of the aceident in Pakistan.

Shri P. R. Chakraverti (Dhanbad):
In view of the regular  crashing of
acroplancs, may I know if the Gov.
ernment have made il sure that the
dakotas arc examined very scrupu-
lously before they are air-borne?

Shri Mohiuddin: 1 am afraid, the
hon. Member has not made a correct
statement by bringing in the term
“regular erashes”. There are no re-
gular crashes., Accidents are few and
far between. During the last two  or
three years there have been very few
accidents. As far as the aeronautical
inspection and other conditions for
making the aireraft air-worthy are
concerned, they are very  strictly
applied.

Shri P. K, Deo (Kalahandi): May I
know if any air-worthy certificate
was given to the aireraft and, if so,
when?

Shri Mohiuddin: I have nol got that
information with me just al present,
but T am sure the aircraft was air.
worthy.

Shri S. M. Banerjee: In the news-
papers it is staled that another team
went to detect the aircraft. May 1
know whether that team spotted the
aircraft and the location of the air-
craft? Have they been able to do so?

Shri Mohiuddin: The aircraft was
located on the 26th morning by the
local police of Rajshahi district and
information was sent to Dacca. From
Dacca we received the information.
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A Pakistan party from Dacca left in
a small plane to go to the site on the
26th and they landed at Rajshahi and
from there went in a jeep to the
site. where the accident had  taken
place.

12.24 hrs.
PAPERS LAID ON THE TABLE

IntERNATIONAL  CopyricHT (FrrTH
AMENDMENT) ORDER, 1962

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): 1 beg 1o lay on the Table a
copy of the International Copyright
(Fifth Amendment) Order, 1962 pub-
lished in Notification No. S.0. 1190
dated the 18th April, 1962, under scc-
tion 43 of the Copyvright Act, 1957,
|Placed in Library, see No, LT-145|

NOTIFICATIONS UNDER THE ALL INDIA

SERVICES ACT AND INTER-STATE
CorrORATIONS ACT

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): 1
beg to lay on the Table:—

(i) a statement correcting the re-
ply given on the 29th March,
1962 to a supplementary by
Shri Harish Chandra Mathur
on Starred Question No. 289
regarding unauthorised cons-
tructions in Delhi.

STATEMENT

Question: The Honorable Minister
himself says that it has been going on
for many years in spite of the special
powers which have been taken by
them. May I know whether they
have been able to take any effective
measures during the last one year and
how many unauthorised constructions
have been removed during the period?

Answer: A sub-committee was ap-
pointed under the Chairmanship of
the Chief Commissioner of Delhi.
His report was received gnd necessary
action on the basis of the decisions
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taken thereon js being taken and en-
croachments arc being removed. So
far as the actual number is concern-
ed, there are different fipures so far
as different Ministries are concerned.
The Honorable Member will find that
a large number of them have becn
removed—533 in one case, 319 in an-
other and #14 in the third. So many
have actually been demolished.

(ii) A copy each of the following
Notifications under sub-sec-
tion (2) of section 3 of the
All  India Services Act, 1951,
making certain amendments
to schedule III to the Indian
Administrative Service (Pay)
Rules, 1954:—

(a) G.S.R. No. 311 dated the
17th March, 1962.

(b) G.S.R. No. 352 dateqg the
24th March, 1962,

(c) G.S.R. No. 381 dated the
31st March, 1962.

(d) G.S.R. No. 426 dated the
Tth April, 1962.

(e) GS.R. No. 573 dated the
28th April, 1962,

[Placed in Library, see No. LT-147;
62].

(iii) a copy of Notification No.
G.SR. 424 dated the Tth
Apri], 1962 making certain
amendment to Schedule III
to the Indian Police Service
(Pay) Rules, 1954, under
sub-section (2) of section 3
of the All India Services
Act, 1951. [Placeq in Library,
see No. 148/62].

{iv) a copy each of the following
orders under sub-section (5)
of section 4 of the Inter-State
Corporations Act, 1957:—

(a) The Bombay Nursing Coun.
cil (Reorganisation) Order,
1962 published in Notifi-
cation No. GSR, 125 dated
the 3rd  February, 1962
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[Placed in Library, see No.
LT-148/62].

(b) The Treasurer of Charitable
Endowments, Bombay (Re-
constitutiony Order, 1962
published in Notification
No. G.S.R. 217 dated the
17th February, 1962 [Placed
in Library, see No. LT-150|
62].

Urrar PrapesH FoopGrains (REsSTRIC-
TIoNs ON BorpER MOVEMENT) AMEND-
MENT ORDER, 1962

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): Sir, 1 beg to lay
on the Table a copy of the Uttar Pra-
desh Foodgraing (Restrictiong on Bor-
der Movement) Amendment Order,
1962 published in Notification No.
G.S.R. 684 dateg the 19th May, 1962,
under sub-section (6) of section 3 of
the Essential Commodities Act, 1956.
[Placed in Library, see No, LT-151]
62].

12.26 hrs.

CORRECTION OF ANSWER TO
STARRED QUESTION NO. 126

The Minister of Education (Dr. K. L.
Shrimali): Sir in reply to a supple-
mentary gquestion by Shrimati Renuka
Ray on 20th March, 1962, 1 stated
that the books have already been
translated. The reply was in answer
to supplementary questions on the
main starred question No. 125 on the
cheap re-publication of American
books, put in by Shr' A. M. Tariq
for reply in the Lok Sabha on
20-3-1962.

I am now informed that there s a
small factual inaccuracy in the above
statement in regard to the extent of
the translation so far done. The cor-
rect position is that “only the English
translation of the table of contents of
the books has so far been prepared.”

—_—
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12.27 hrs.

STATEMENT RE: ANSWER TO
SUPPLEMENTARY ON S.Q. No. 864

The Minister of Defence (Shri
Krishna Menon): Sir, 1 had stated in
answer to a supplementary arising
out of Starred Question No. 864 ans-
wered in the Lok Sabha on the 18th
May, 1962 that I would enquire about
the reported occupation of bunkers on
the Assam-East Pakistan Border by
Pakistan troops. Necessary enquiries
have since been made.

2. According to the Indo-East Pakis-
tan Border Agreement of 23rd October
1959, all bunker|trenches within the
150 yards of the working boundary
limit wer, to be destroyed|filleg up by
both sides. There has been no
known breach of this Agreement so
far by Pakistan.

3. 1 muy also mention that in the
Pirnagar area of Surma river, where
the Naga hostiles crossed into East
Pakistan, there were no bunkers or
trenches within the 150 yards
of the working boundary on cither
side even at the time Indo-East
Pakistan Border Agreement was en-
forced. Since then no new bunkers
have been constructed in this area
within this zone by either side.

4. The hon. Member, Shri Hem
Barua, had stateq in the course of
supplementarieg that Government of
Assam had lodged a protest with the
Pakistan Government over the oc-
cupation of bunkers by Pakistan
troops. The Government of Assam
have confirmed that they have not
lodged any protest with Pakistan
Government on this matter.

O

1229 hrs.
DEMANDS FOR GRANTS*—contd.

MINISTRY OF EDUCATION—CONLA.

Mr. Speaker: The Housc will now
take up discussion of Demands of
Grants relating to the Ministry of
Education. Shri Sumat Prasad may
continue his speech.

An Hon. Member: What is the
time allotted for this Ministry?

Mr. Speaker: Six hours, We have
already taken four hours and 25
minutes; one hour and 35 minutes re-
main.

How long will the Minister take?

The Minister of Edueation (Dr.
K. L. Shrimali): One hour.

Mr. Speaker: Members can then
take thirty=-live minutes.

Shrl  Sumat Pasad {MuzafTar-
nagar): Mr. Speaker, Sir, as 1 was
saying the other day, the standard of
education ip our colleges and univer-
sities is going down. Various causes
are responsible for this. The main
reason is that these institutions arc
not attracting the best talent. First
class M.As., and M.Scs., who previous-
ly used to join the Colleges as lec=
turers, are now drawn to the Indian
Administrative and other Central
services.

The number of teachers is not suffi-
cient compared to the number of
students. to enable them to keep con-
tact with the students. Tutorial
classes do not function efficiently; the
system of examination is defective
and does mot provide for the assess-
ment of work in the classes. The re-
sult is that students have to depend
upon cheap notes and manage to pass
their examination somehow or other
by working for about two or three
months befare the examination.

*Moved with the recommendalion of the President.
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The present system of education has
outlived its utility. Its aims were
generally two-fold: to provide English
educated persons to occupy subordi-
nate positions in the Government to
run the administration and to create
a class of persons who may depend
exclusively upon Government for
their advancement and to Jook to them
for inspiration.

-

Times have changed, and the Gov-
crnment is considering of reorienting
the education policy to suit the re-
quirements of planned economy. They
have accepted the recommendations
of the Unievrsity Grants Commission
and the Commission on Secondary
Education,

However, it is not easy to change
the system. There is paucity of re-
sources, financiul and otherwise. It is
very difficult to get suitable teachers.
There is lack of trained personnel.
Unemployment is incrcasing. Op ac-
count of the multifarious activities
due to planned development various
opportunities of employment have
been thrown open; all the same un-
employment is on the increase.
Students find no opportunity to en-
gage themselves in some gainful em-
ployment. Their education has not
created any capacity in them to take
profitably to agriculture, industry or
some other job. Naturally secondary
education has become a stepping-
stone to higher education. There is a
rush to the universities and colleges
not because students have a special
aptitude for higher learning, but be-
cause they want to secure a degree in
order to enables themselves to secure
some job after comirg out from col-
leges. The state of affairs is not
healthy to the social development
They fail to secure proper jobs and
their is great frustration.

Gandhiji was most dissatisfled with
the present system of education. Un-
der his inspiration. many national
schools were started, and some insti-
tutions for higher learning were glso
established. He laid great emphasis
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upon the building of character and
wanted the students to develop a
creatlive capacity so as to lead ap in-
dependent life. He evolved the idea
of basic education and gave shape to
it. The progress in this line has not
been sufficient. There were many re-
searches and experiments, and the
Government has finally accepted that
primary schools should be turned to
the basic pattern. It may iake another
10 years 1o convert all primary and
middle schools to the basic pattern.
Then, too, the problem will not be
solved. Unless post-basic schools are
established or the existing sccon-
dary =schools are replaced by multi-
purpose  schools, the problem of
unemployment  will  continue and
the secondary education  will not
mark the completion uf the
educational career of an average
student. According to present calcula-
tions, I think it will take 15 to 20
years to convert all secondary and
higher secondary schoolg to the basie
pattern. The University Commission
recommended  the establishment of
rural institutes and rural universities,
Their idea was that education must
be somewhat related with the expend-
ing needs of society and the students
coming out from thesp institutions
may establish themselves in rural
areas and enrich the Wfe there, That
recommendation has also becn accept-
ed, but much progress has not so far
been made. 1 realise that it is not
easy to implement the various policies
of the Government as it takes time
to find and train suitable teachers.
One great difficulty of the present
system of education is that it is purely
materialistic. Unless provision is
made to give moral and spiritual edu-
cation to the students, their character
cannot be developed. Nowadays there
is a crisis of character. Our planned
development cannot succced unless
character is developed. 1 think that
if our residential universities are
fashioned and moulded after the sys-
tem prevailing in the gurukuls much
advance can be made in this direc-
tion. A study of Gandhian thought
and literature at various levels in the
schools and colleges may bring about
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emotional integration. This is the
greatest need of the country. Unfor-
tunately, during the British regime,
there was a tendency to name institu-
tions after the¢ names of the commu-
nity or the caste of the founders and
it produced a very undersirable effect.
Preference was given to the students
of that particular caste or community
to which the institution belonged in
the matter of selection.

Mr. Speaker: I have rung the
bell twice. There is no indication
that the hon. Member has noticed it.

Shri Sumat Prasad: I am finishing
in three or four minutes,

Mr, Speaker: Not at all; T am ask-
ing him to finish the next minute,

Shri Sumat Prasad: All right, I
will finish soon. Ip such institutions
studentg of various castes and com-
munities find no opportunily to mix
together and caste barriers beeomes
strengthened.  Evepn though the Cons-
tiution may have to be changed, the
Government should consider what
steps can be taken to remove this de-
fect.

Shri 8. N. Chaturvedi: (Firozabad):
Mr. Speaker, the imporiance of edu-
cation in the dcvelopment of the
country can be gauged from the open-
ing remark made in the Five Year
Plan on the subject of education. It
says:

“Education is the most impor-
tant single factor in achieving
rapid economic development and
technological progress and in
creating a social order founded on
the values of freedom, social jus-
tice and equal opportunity. Pro-
grammes of education lie at the
base of the effort to forge the
bonds of common citizenship, to
harness the energies of the people
and to develop the natural and
humanp resources of every part
of the country.”
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This is the yardstick by which we
have to judgs our achievement.

1 admit there has been a lot of ex-
pansion and our activities in the Edu-
cation department have been greatly
diversified. Every effort is being
made to solve the problems that con-
front us in regard to the preparation
of text-books, training of tcachers and
provision of technical schools. Even
s0, the expansion that appears on
paper is also not a true index of the
actual state of affairs. There are
institutions which it will be difficult to
call by the name of educational insti-
tutions. They are almost commer-
cialised shops in which the primary
aim i: nol to impart instruction, but
to earn money from the students iIn
ong way or another. Even so they go
by the name of educational institu-
tions and are spread all over the
country.

Leaving them aside, oven if we ad-
mit that there has been expansion, it
must be said that it has been accom-
pained by a great falling off in stan-
dards and I attribute this to the fact
that we have been concentrating our
iallention more upon the superstruc-
fure and not %0 much on the founda-
tion. We are just now devoling the
greatest attention to the post-graduate
education and research in the univer-
sities. We first relegated the interme-
diate classes to the higher secondary
school. Now, the same is happening in
regard to the Degree and Post Degree
colleges—the affiliated colleges. There
is a craze now for th establishment of
new Universities. 1 do not know how
the residential universities are going to
meet the demands of the country for
collegs education. The colleges that
are there and which are affiliated to
the universities are considered to be of
a lower grade and their teachers are
not given the emoluments which would
attract good men as professors. They
are facing great difficultie: in finding
suitable professors and Head. of de-
partments in those colleges. Recently,
the emoluments of unversity tea-
chers have been raised: Profes:ors Ra
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1000 to 1500; Readers Rs. 740 to 1100;
Lecturers 400 to 800. The grades of
Head of a department in the affiliated
colleges are almost on par with the
Lecturer’s grade here. No lecturer of
a Univer ity would like to go to an
affiliated college, because there are
no future prospects. 1 know about my
own college at Agra, namely the Agra
College. It has celebrated its cente-
nary years ago, and it is now almost
150 years old. It has a notable record
of giving many emineni persons to the
public life of the country. It has been
receiving grants for research in science
But it has now been downgraded al-
most to the level of other mofussil
colleges. The result is that today we
find that when our old heads of the
departments are retiring, it is almost
impossible to fill their place: by first-
rate men. The result is that in spite
of all the equipment that the college
possesses, and in spite of its tradition
of scholar hip, and in spite of the con-
tribution that it has made to research,
it is languishing, and it is bound {o
languish unless it is placed on par with
the universities, as wa- the position
previously, This elaim was recognised
even by the University Grants Com-
mission und ity committees. Thi; is
the present state of affairs in regard
to the affiliated colleges.

I do think that if we want certainly
to improve the quality of university
education and research we must con-
centrate on these degree colleges and
al'o downwards, Let us now consider
what the state of affairs is in the in-
termediate stage. There is a constant
tug of war going on between the
managements and the teachers. The
grades are different for the Govern-
ment institutions and the private insti-
tution:. I think the private institu-
tions cater for about 90 per cent of
the education that is imparted, at least
in my Stale, The result is that apart
from the difficulty of making the two
ends meet, so far as the ordinary ex-
penditure is concerned, there is the
difficulty of even finding teachers for
genera] science subjects, such as phy-
sics, chemistry etc, because the
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Government of India offer to post=
graduates much better emoluments,
and so do the State Governments,
while Inter-college grade starts from
Rs. 175. So, it is impossible to get any
teacher for physics and chemistry,
with the result that these cla ses are
functioning only in name, and the
students are denied the benefit of pro-
per instruction in these colleges. This
is the condition with secondary edu-
cation at present.

Then, there is the insistence _upon
trained teachers. 1 have bren inter-
viewing teachers, and 1 can say that
the persons who are taken in the train-
ing colleges are mostly those who
have knorked at every door and have
been refused admittance and who have
finally come to the training colleges.
With consistent third division as their
achievement, they have finally emer-
ged as trained teachers. How can we
improve the standards with  such
teachers? Even first ¢lass men can not
be given preference over them, be-
cause the rules say thut we must take
trained teachers. If we do want  to
have pood teachers, we must take in
good stuff in our training colleges, Of
what avail is the training to those who
do not know the subject? The result
is that the quality of in truction is
constantly going down, and & loi of
effort and money are being wasted.

As regards primary ecducation, the
conditions are still worse, It is a story
all over the district that when there
are schools, there are no teachers,
where there are teachers, there are no
schools. The buildings are all tumbling
down. Wherever you go, you find
that only the walls are standing, the
roof has come down, I have seen
such buildings even in citirs. In fact,
I insisted in some cases that the
schools must be immediately removed
tn other places In one of the city
schools, the roof of the building had
cracked, and so also had the walls.
But the corporation did not vacate that
building, because it would not find ac-
commodation elsewhere; and if it
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wvacated, they would have no claim in
the recon.tructed new building,

I have also seen schools in the city
which are almost like black holes;
there is no cross-ventilation there, and
it is a mauter of wonder how the
health of the children c¢an be pre-
served in :uch places.

Shri J. P, Joytishi (Sagar): Did you
not find them in cow-sheds?

Shri S. N. Chaturvedi: Yes, in the
cow-sheds too!

This is the condilion in the primary
schools. Moreover, the primary school
teacher is paid much lower than the
orderlies of the district boards and the
antarim zilla parishads.

This matter-has been agitating the
minds of everybody. Unless the emo-
luments are raised, we cannot make
any improvement in the situation. I
would like to submit that traditionally,
the tcacher class hasnot becna very
affluent class in our society; it was
never so, But they had taken to this
profession very :portingly, because
the teacher had a status in society, and
therefore, the teacher could afford to
take a smaller salary with a sense of
pride in his profession. But now that
also has beep lost. 1 sav with very
great regret that the teachers are now
considered as pawns in the clectoral
game. They are transferred from place
to place by the antarim zilla parishads
according to the requirements of the
election and the desires of the party
which happens to be in power. I
would suggest that the di:ciplinary
control over the primary teachers
should be taken awav from the hands
of the president of the antarim zilla
parishads and it should be vested in
the Education Department, if the ne-
cessary improvement i; to be effected
at the primary stage,

I also submit that there should be
oo difficulty in finding proper and good
teachers, not trained teachers, but good
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teachers, if we insist upon higher
qualifications, and if we give a little
emoluments,

The problem can be solved if the
village teacher is given some sort of
work in the village panchayat or in
the community development project,
by which he can get some additional
allowance for that work, and thereby
his emoluments can be supplemented.
If we pay him an allowanc; of Rs, 20
or 30 for doing the secretariat work of
the panchayat or some such thing, he
will get almost double his sulary, and
this problem can be solved,

Already, primary teachers are being
given an orientation in  community
development, and 1 think that they
can play a very useful role in the
village. If we e¢ntrust the sccrelariat
work of the panchayat or any other
work of that type to the villuge tea-
cher, then he can make his own con-
tribution there, and he will not suffer-
from lack of adequate emoluments.
This is what I would like to say about
primary :chools and primary school
teachers.

Now, what is the quality of persons
that we are turning out from our edu-
cationa] institutions? I am sorry to
=say that in spite of all our efforts
during the last fifteen years. the
quality that i: coming out is extremely
disappointing. The education which
is imparted at present is unrelated to
our social needs. It does not help the
young men coming out of the univer-
sity or the intermediate colleges to
earn their livelihood. So, they feel
frustrated. It does not also build up
character in them, I -ee that most of
the young men who are coming out of
the universities or colleges have ab-
solutely no trace of idealism in them;
cynicism is almost their attitude to-
wards life. Only their appetite for
higher consumption has beer whetted
without providing the means of satis-
fying them. Instead of the ideal of
plain living and high thinking it is
now high living and plain thinking.
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Their heroes are on the screen and on
the play-grounds, and not in the eplcs
or among the nation-builders and the
great men who have contributed to
arts, science or literature. You will
find hundreds of young men chasing
the film stars and top sportsmen, but
paying scant attention to even a
Vinoba Bhava or Visvesvaraiya or such
other persons as have sacrificed their
lives for the country and made notoble
contribution to national life. This is
the condition of the products that wc
are turning out from our colleges.

In this case, there are two dangers
to which I would like to draw atten-
tion. It has been rightly said that—

“An uneducated democracy
«wayed by random gus's of fana-
ticism and prejudice and inviling:)
esponsive to the machinations of
self-seeking demagogues can be
even a greater menace lo peace,
security and happiness than any
other form of government.™

The wunemployed and frustrated
young men that we are turning out is
a very explosive force which will tear
society to pieces if suitable steps are
not taken in time, to see that they
find employment, and their energies
are channelised in the right direction
and harnessed to good purposc.

Shri Dasaratha Deb (Tripura East):
Mr, Speaker, Sir, as the time is short
1 shall confine my remarks to certain
points, First of all, I want to talk
on the priniuy cducation problem.
This primary education is a very
acute problem before the conimunity
Eradication of illileracy is one of the
important tasks before our society.
But, I find that in spite of the mea-
sures adopted by Government, there
are still large areas in the rural side,
areas which are inhabited by the
Tribal people, which are wuncovered
by any kind of schools, primary
schools, not to speak of middle schools
and secondary schools. It should be
the duty of our Government to see
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that they take all steps to cover al
these areas with primary schools,

To begin this work we must have
a number of primary school teachers
also., There must be recruitment of
primary school teachers and there
should be a condensed course pre-
pared for the training of these pri-
mary school teachers.

Secondly, as regards the Tribal
areas, 1| have got some suggestion to
make, because in  the Tribal areas,
particularly, in the Tripura State,
non-matric teachers are not eligible
for recruitment as primary teachcrs.
If you strictly follow this particular
rule, then, in the Tribal areas, you
would not get any teachers. It is very
desirable that the Tribal children
should be given education through
their mother tongue at least in the
elementary schools. If the teacher
cannot speak in the language which
the Tribal student can understand,
then education would be very diffi-
cult. You canno! expuect boys of 5 or
6 years old to understand a language
which is not their mother tongue.
That is why, Tribal non-matriculate
teachers should be recruited, A con-
densed course may be prepared by the
Board concerned and they should be
trained for a period of 8 to 6 months
on that particular basis.

13 hrs.

Some argument may be advanced
that if non-matric teachers are re-
cruited, the education standards may
be flouted. They would not be flout-
ed; the standard of education does not
depend only on the primary school
teachers, It depends on others also;
it depends on those teachers after the
primary stage  After the primary
stage, education may be given by
properly qualified teachers. That s
why, in the case of these Tribal areas,
1 demand that. It is not only in the
Tripura State; it is in other places
also. Tt should be the duty of Gov-
ernment to impart elementary educa-
tion to the children through their
mother tongue. If necessary, Gov-
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emment should enact legislation for
this; and a deadline should be tixed
by which every State Government
must execute this scheme,

As regards the emoluments of the
teachers, I should say that in our
country the teachers are most neg-
lected and very scant attention is
being paid to their salaries and other
emoluments, The pay is very low
and that is why intellectual and
talented persons with good academic
qualifications are not gencrally tempt-
ed to come to the educational field
and they try to find jobs somewhere
else, It is only when a person docs
not get any other job that he turns
to this profession. That is the posi-
tion not only in our Statec but it is so
throughout India. That should be
removed and the salaries of the tea-
chers, including primary school tea-
chers, middle school teachers and
secondary school teachers must be
raised.

What really happens now is this.
With the salary they get, they cannot
maintain themseclves and go they have
to find other means of livelihood.
They take to tuitions privately, just
for their living, When these teachers
come to the schools they are com-
pletely tired and they can hardly pay
any attention to their students, and
the standard of education gets deter-
iorated, That is why, I say, it should
be the endecavour of our Government
to completely ban the teachers of any
institution from taking up private
tuitions, But. before doing that, Gov-
ertnment shnuld give them such sala-
ries as would make them not suffer
for want of private tuitions. That
guarantee should be there. Otherwise,
you cannot raise the standard of
education.

Coming to my State of Tripura, 1
should say that it is the only State
where there is no Bducation Roard.
Qur schools are now affiliated to the
Secondary Educatinn Board of West
Beneal. The vroblems rerardine the
growth of our schools are different
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from those of West Bengal. We have
got Tribal people with different pro-
blems etc, So, they should have a
different Board. How this Board
should be constituted can be worked
out in detail if this suggestion is
accepted by Government.

Another point I want to raise is
this, In Tripura we have got only
two colleges, So many students, aiter
passing the High School Examination
or the Higher Secondary Examination
have to earn their living by jobs and
they have no money to go to the col-
leges for regular courses of studies.
It anv night college is started thcre,
then, they can get a chance, It does
not require much money, Only by
adjusting the existing colleges it can
be done. Night classes can be started
there provided additional staff is
recruited.

Then, rcgarding training of teachers.
It is wvery difficult for people to go
from Tripura tp Calcutta to goet
themselves trained as teachers, There
should be a training college started at
Agartala. By this, the problems of
training of teachers would be solved
to some extent.

The education of Tribal people is a
very scrious problem. In our parts
the Tribal people are being practically
denied the benefits of higher educa-
tinn. In Tripura there is not a sincle
secondary school or a higher second-
ary school in the rural areas. All the
schools are concentrated in towns ard
in places where the non-tribals arc
concentrated. I do not say that it is
due to the fault of the non-tribal
people that they have started schonls
in these arecas. Nobody expects ‘that
non-Trihals should start in tribal
areaz. But. it should be the duty of
Government to zee that such schnnls
are started in the Tribal areas, The
diffienlty is this.  Tf any person wants
to start a school he should e ntribute
50 per cent towards the cons‘ruction
cost. ote. You cannot exnect the poor
people in the Tribal areag to contrie
bute thic 50 per cent. Tt means that
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if you continue thie system these
people will have no schools at all. 1n
page 734 of Review of Education m
India (1947—1961) it is written:
“Girls coming from poorer sec=
tion of the rural people are also
given clothing in certain gchools.”

1 do not know in which schools such
things are given; it is absolutely a
lie, It says further:

“Hostel facilities for girls are
provided at the sccondary ana
collegiate stages and special su-
pends have been constituted for
them at the university stage.”

Not a single girls hostel exists in
Tripura where these tribal girls could
be accommodated. Why should they
tell such an exuaggerated blatant lie?
The Minister must investigate them.

There is a rule that no boy who
secures less than 40 per cent. of marks
in the examination shall be made
eligible tp hostel accommeodation In
Tripura, It should not be there, 1f
you want the spread of education
among poorer scctions, you must
accommodate them. There is also
provisitn to provide book-grants or
other kinds of monetary aids to Sche-
duled Caste and Tribe s'udents. But
it a student gets more than 40 per
cent., only then he could get such
grants. This rule also should not be
there. If you want to popularise edu-
cation among these people, tha! sys-
tem should not be there. If a student
eould not by chance succeed in one
year, he is turned out from the ho-tel
and all facilitics are withdrawn; he
is not given a second chanre At
least twn chances should he given.

I shall be concluding in a minu‘e
Teachers who are serving in Govern-
ment schools are getting costs for
receiving higher training but teachers
who are serving in the non-Gnvern-
menl aided schools are not getting the
same  facilities; they should be
extended to them.

I find that the Tara Chand report on
Wational Archives has been in the
hands of the Central Government
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since December 1860, Even printed
copies of that report have npt been
made available to the Members of
Parliament, The bureaucratic rule
still continues, The Home Ministry
has still a strong grip. Inspite of the
rule that documents more than 40
years old can be studied by scholnrs,
the Home Ministry prevents materials
relating to the nmational terrorist
movements and such incidents as the
Jallianwalabagh massacres of 1919
being studied and examined by bona
fide scholars. Even copieg made from
the documents by research scholars
are often held back and the advance-
ment of knowledge suffers. The rules
of the Public Record Office in London
are much more liberal.

The Education Minister mus! consi-
der these things.

As regards sports, foreign coaches
are invited to our country though
they are not always of high reputa-
ti.n, Indians are asked 1ty serve
under thesc foreigners. It is a humi-
liation to the nation, Indians should
also be placed in their right place.

Dr. K. L. Shrimali: First of all, I
should like to express my frelings of
gratitude tg the hon, Members who
have expressed kind sentiments for
me as well as my colleagues for some
of the work that we have done, The
task that we have undertaken is of
very great magnitude and our re-
sources arc limited. It js an uphill
task and if you look at the resulls
and overlook the limitations under
which we have been working, we are
not likely to get a correct picture.
You can get a correct picture only
when vyru Jlook at our humble
achicvements on the one hand and the
severe limifations under which we
work. Both these things should be
kept side by side. It is only then
that a truc picture in its correct
perspective emerges.

The debate has covered a wide
variety of topics. Tt was natural.
During the course of the debate many
useful suggestions have been mode
such as how tp hold the pencil, whe-
ther the student chould have one or
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Madagelienl ds also the philosophucal
lounualions ol educatiun were ralsed
durmg lue debate, These are all
quesliung  whoich naturally concern
the hon, Members because they affect
our whole {future generation, The
House would forgive me if 1 do not
touch all the points in detail and con=
tine my answer io some of the vital
questions that have been raised. Shri
Warior in his speech said that the
Government had not yet made a re-
volutionary change in educa‘ion and
unless we did that, education would
not fulfil the needs of the changing
society, There are two types of
changes: one which makes a lot of
noise, noisy type of revolution and
another silent, gocial revolution, We
prefer to bring about the silent social
revolution in education, The real test
of dynamism and vitality of our edu-
cational system is whether it j= rec-
ponsive to the social changes That is,
I think, the correct way in which edu-
cational system should be judged.
There may be defects in our eduea-
tional system. There are many and I
am not trying to overlook them. But
the important thing that we have to
find out is whether educalion is being
geared to the development of a scien-
tific and technological society which
is emerging in our country. That, T
think, is the ‘asic test. From the
figures you will see there iz a definite
shift in favour of scientific education.
The enrolment in science has increas-
ed from 1,27,168 in 1950-51 to 3.3A.591
in 1962—an inrreace of 165 per cent
In training colleges for secondary
teachers alsn, the tntal enrolment has
increased from 4135 in 1950-5%51 o
21718 in 19A1-62—an increase of 425
per cent. Similarly, in the eolleg~s
of agriculture enrolment has increas-
ed from 4,744 to 24794 (or by 423
per cent). In colleges of medicine,
the incrense is from 15260 to 447°%,
or by 193 per cent.; and in colleges of
engineering and technology, from
12,094 to 58,168, or by 381 per cent.
The enrolment in post-graduate and
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resealch classus nas increased Lroom
Zlgev ul L¥oU-ul W ol iB0 w1 1bLL-0Z.
‘Lhese ugule ciearly naicale tbhat a
Sl 1N oul cuucalional cystan o s
laking place, From the stuay of pure
dal'ls L‘l.'ll.il's‘.'a‘ mule dang Inore slddenis
are gong—uin fact, some of the best of
our students are gowng—1io the svlen-
tific, technological angd professional
mmsututions. Giradually, the educa-
tonal system is undergoing this
change, There may be delecis hers
and there and 1 do not ignore them.
Bui we must look into the basic,
fundamental issues, whether a change
15 taking place and whether the edu-
calional sys.em 13 being geared to vur
developing economy, That I think, is
the basic test, It may not look very
spectacular but, nonetheless, a silent,
social revolution is taking place.

There 15 another way to look at this
problem. We have accepted the socia-
list pattern of society, and one basic
principle of a socialist pattern of
socuety is that there ghould be no eco-
nomic barriers in the way of the stu-
dents from reachung the highest ladder
in education for which they are fit-
ted. ‘I'he point that arises is, what
have we done to break this economic
parrier? Ultimately, social mobility
depends on giving equal opportunity.
Education is a powerful instrument
wnich can be utilised for bringing
apout equalify and social justice.
vuring the last few years we have
been altempting to give free educa-
1ion and scholarsh'ps. ~7-in, I would
not like to bother the House with
figures and facts but some facts must
be given in order to lllustrate, the
point which ! =m making.

Primary education is now free
throughoul the country except in a
small number c¢f private schools
which charge fees. Among the States,
Madhya Pradesh has made education
free to all children in the age-group
6—14, Even at the middle siage,
several States have made education
free. Andhra  Pradesh, Gujarat,
Kerala, Maharashtra, Mysore and
Punjab and others have also provid-
ed liberal concessions. At the secon-
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aary and higher education stage, Iree
studentships are available to a fair
extent in all the States, In Mysore,
secondary education is free lo all
children of parents whose annual
income is less than Rs, 1,200. Madras
and Punjab are considering propusals
1o make education free even at the
gecondary stage. In Maharashtra and
Gujarat, education is free at all stages
for children whose parents have an
annual income of less than Rs. 1,200,
and in Jammu and Kashmir, educa-
tion is free at all stages to all
children. This will show that we
are now providing free education at
the primary stage and efforls are
being made in the States to provide
free education even up to the
secondary stage.

With regard to scholarships, there
are many poor children who, on
account of their economic situation,
are not able to take advantage of
higher educatinn, It has becn our
effort to give more and more scholar-
ships tp the poorer sections of our
society so that we may pull down the
economic barriers which stand in the
way of their reaching the maximum
growth of which they are capable.

1 would just give one or two figares,
In 1947, the total expenditure on
scholarships was only Rs. 22'5 lakhs
or 0°3% per cent. of the total educa-
tional expenditure. The immense
progress that we have made during
the last 15 years can be scen from
the fact that in 1958-59, the expendi-
ture in scholarships rose to Rs. 129
crores or 4'8 per cent of the total
educational expenditure., In the third
Plan, even greater emphasis is being
laid on the provision for scholarships.
From the next year, from the next
academic session, we are going to
Increase the number of scholarships
for these public schools. The public
schoolg have come in for a great deal
of criticism. We do not give any
maintenance grants to these public
schools, but we are anxious that the
poorest sections of our soclety must
get good education that is available
In the country, I am glad to say that
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even the sons of chaprassis to whom
reference was made in the House,
have gone to the public schools with
the help of scholarships and have re-
ceived education, We propose to jn-
crease these scholarships from 70 to
200 now. We are also bringing in
more schools under this scheme,

As the House i1s aware, last year I
had announced that we proposed to
institute national scholarships, and 1
am glad to say that the national
scholarships schemc has been intro-
duced, which will give 2,400 scholar=
ships annually and thus we will be
making a total of 12,000 scholarships
for the third Plan period to all those
deserving students who pass the mat=
riculation stage, This number ig cer-
tainly a very small one, but it is
humble beginning in the right direc-
tion, and we are gradually moving
towards the goal which we have in
view.

We propose to introduce another
scheme from this year, and under
this scheme, meritorious students who
require financial assistance for conli-
nuing their studies at the universitics
will be given loans—this is in addi-
tion to scholarships—which will be
repayable in convenient instalments
after they have completed their
studies and found employment, The
details of the scheme are being work-
ed out and the House will know the
details in course of time.

The hon. Member from Punjab—I
think it was Shri Buta Singh—made
reference to gur being ‘hypocritical’
with regard to the treatment given to
the backward classes and the Sche-
duled Castes and Scheduled Tribes. I
was really amazed at the statement
made by the hon, Member.

13.22 hrs,
[Mr. DEPUTY-SPEAKER in the Chair]

He was talking in a light-hearted
manner, as perhaps in election
speeches on the public platforms. I
thought that in Parliament Members

should do a little more justice to the
facts as they are. The facts are so
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far we have been giving scholarships
to all students who belong to tae
Scheduled  Castes  and  Scheduled
Tribes who are eligible and who pass
the examination. Not a single stu-
dent who passes the examination,
whatever his standard may be, has
been denied scholarship in the past, I
would like to ask the hon. Mcmber,
what more could any Government do.
He is not here at the present moment.
60,000 scholarships are being given at
an estimated cost of Rs, 23 crores.
Reerutly  we  have introduced the
means test for the Scheduled Castes
also, because the number of appli-
cants is too many, and there is no
rcason why pecple who can afford.
should receive these scholarships.
Therefore, there is no justification for
what Shri Buta Singh said with re-
gard to the treatment towards the
Scheduled Castes and Scheduled
Tribes.

Another backward section of  our
soclety was mentioned; Shrimau
Laxmi Bai made pointed relercnce to
it, namely, women's education,
which several lady Members were
concerned, We have had discussion
with the Planning Commission, and
there has been a great deal of con-
troversy in regard to the Centrally-
sponsored scheme—whether  they
should be in the Central sector or in
the State seetor, The House 1s aware
of the controversy that has been golng
on. I may tell the House that 1ne
Planning Commission has now agreed
that these funds which are allocated
in the State sector and for which 100
per cent, assistance will be available
from the Centre will now be ear-
marked for girls' education alone.
That assistance will not be avallable
unless they use it for this purpose.

Our progress in regard to girls"
education, though it has been slow,
has not been too bad. In 1949-50, the
total number of girls enrolled at all
stages was 60,11,320, ie., 33 girls for
every 100 boys, In 1959-60, the total
enrolment of girls was 1,29,67,579 or
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40 girls for every 100 boys, I hope
we shall soon see the day when there
will be 100 boys for every 100 girls
and the lag in regard to girls' educa-
tion will be removed,

These are the basic issues that we
have to consider. We have made pro-
gress in giving scholarships, in making
education free and in bringing about
a shift of emphasis from the study of
purely arts courses to science and
technology. Is this mnot a radical
change, about which Shri Warior
spoke? 1 will not make noise, but
let me remind him that these girls
studying in our schools and colleges
are going to bring about a social rovo-
lution, A big change is going to take
place in the future of India, The
large number of boys and girls who
go to the educational institutions,
when they come into actual life, they
will bring a new outlook on our
social problems.

Shri Warior was right when he said
that our research departments are
not fully developed in the universi-
ties. In faet, it is our desire that our
rescarch departments should have the
same standard as the research depart-
ments in any other university in the
world. We are anxious to attain in-
ternational standards. The University
Grants Commission has been scizea
of the problem. They have decidea
to introduce a scheme which will go
a long way in the improvement of
quality of education at the higher
level, in the post-graduate depart-
ment. It has been decided to set up
centres of advanced study in some of
the universities, Adwvanced research
is very expensive and we need a
team of research workers and scien-
tists and professors in order to carry
on and guide research. Thercfore, In
selected universities, we propose to
set up these centres of advanced
study, These centres would have
enough autonomy and flexibility and
the conditions of service will be
attractive, so that scientists can be
attracted to these departments, I
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hope we shall be able to retain the
services of those who have outstand-
ing ability and qualifications.

This is a very important scheme
from many points of view, and will
have very great significance for the
future growth of gur society, The
House showed great concern about
raising the quality of education, spe-
cially at the post-graduate and re-
search level. The University Grants
Commission had appointed a commit-
e to go into this question. The
committee has refommended and the
U.G.C. have accepted that recommen=-
dation that departments of Thevretli-
cal Physics, Chemistry of Natural
Producfs, Radio Physics, Mathematics
and Agricultural Economics; should be
set up at Delhi University, Caleutta
University, Bombay University and at
Poona University. The criteria which
the U.G.C. had kept in mind jn select-
ing these departments is there must
be merit;  these departments must
have done some outstanding work in
the field of research and also they
must indicate some potentialities for
further development. 1 do hope that
as more funds are available more of
these departments would soon be set
up in order (o raise the quality at the
highest level.

Shri Warior made g sugestion that
we should not have multi-purpose
universities and he suggested that we
set up Marine Universities and Meial-
lurgy Universities.

Shri Warior (Trichur): That was
only an example.

Dr. K. L. Shrimali: It was an
example, but I would like to warn the
House about the dangers involved in
setting up single-faculty universitics.
The university's main function is to
develop a catholic outlook, The uni-
versity does not merely impart infor-
mation or give knowledge, but it
must educate the man in the true
sense of the word, It must broaden
his horizon. It must develop the
right spirit of enquiry and research.
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It is not merely a department for
gwing information or knowledge. Ip
this connection, 1 cannot dg better
than quote a few sentences from one
of the leading philosophers of the
West, Jose Ortegay Gasset in Mission
of the University:

“Compared with the mediaeval
university, the conlemporary uni-
versity has developed the mere
need of professional instruction
intp an enormous activity; it
has added the function of re-
search; and it has abandoned
almost entirely the teaching of
transmission of culture.”

No university worth ils name can
ignore this basic function of trans-
mitting culture to the new generation.
He says further:

“It is evident that the change
has been pernicious. Europe today
is taking the sinister consequen-
ces. The convulsive situation in
Europe at the present moment is
due to the fact that the average
Englishman, the average French-
man, the average German are un-
cultured—

1 think the writer has been rather too
severe, but there is some truth in the
statement—

“they are ignorant of the cssen-
tial system of ideas concerning the
world and man, which belong to
our time. This average person is
the new barbarian, a Jlaggard
behind the contemporary civiliza-
tion, archaic and pr.mitive in cun-

+ trast with his probleras, which
are grimly, rclentlessly modern.
This new barbarian j5 above all
the professional man, more learned
than ever before, but at the same
time more uncultured—th: engi-
neer, Lhe physician, the lawyer,
the scientist.

The man who does nct pcssess
the concept of physics—(not the
science of physics proper, but the
vita] idea of the world which it
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has created)—and the concept
afforded by history, and by bio-
logy, and the scheme of speculative
philosophy, is not an educated man.
Unless he should happen to be
endowed with exceptional quali-
ties, it is extremely unlikely that
such a man will be, in the fullest
sense, a good doctor, a good judge,
or a good technicul expr=, But
it is certain that all the other
things he does in life, including
part of his profession its:f which
transcends its proper academic
boundaries, will ‘urn out unfortu-
nately, His political ideas and
actions will be mneot; his affairs
of the heart, beginning wiili the
type of woman he will prefer, will
be ecrude and ridiculeus; he will
bring to his family hfe an atmos.
phere of unrealily and cramped
narrowness, whicn wiil warp up-
bringing of his childver.®

I have quoted thig grest philosopher
at length, because in our pursuit of
sgpecia’ised knowl:dpe lot us mo 'cee
touch with the real enltural wvalues,
It is the function of the university to
inculcate these cultnral values,

Shri Hari Vishnu Kamath (Hosh-
angabad): Who is thi¢ philosopher?
I did nog calch iz nam.,

Dr. K. L. Shrimall: This is “Mis-
sion of the University” by Jose
Ortega y Gasset.

Now I would like to ¢ome to some
of the remarks mad: hy Shri Hem
Barua. I do not know what is his
source of information. Probably, he
hag some sources. But hig statemlent
that our students who go abroad are
deficient in knowledge about their own
country is a very sweeping one,

Shri Warlor: There was an open
article in The Statesinan,

Dr, K L. Shrimall: Articles there
may be, but let me tell the hon.
Member . . .
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Shri Warior: That is the source
of information.

Dr. K. L, Shrimali: There may be
a few examples wher= our boys who
go abroad show some lack of know-
ledge.

Shri Hem Barua (Gauhati): Dr.
Radhakrishnan alsg said that.

Dr. K. L. Shrimali: In any case,
let us not make a sweeping remark.
I do not know in what context Dr.
Radhakrishnan made that rtemark,
but I am quite sure that he has a
very high opinion about our students
who go abroad. Let me tell the hon.
Member that some of our boys are
in no way inferior to the best boys
in the wor.d, whether it is in Russia,
United Kingdom or the United States
of America, After finishing their stu-
dies, a number of our students who
have gone abroad have settled down
in those countries, because our stu-
dents are respected in the United
Kingdom, USS.R. and U.S.A. So,
let us not under-rate the worth of our
students. There js a tendency on the
part of people to run down the exist-
ing generation. If everything relat-
ing to the past is golden things that
are to come in the future have a sil-

ver lining. Let us not decry our own
generation.

Shri Hem Barua: I did not decry
the whole lot. 1 said “most of them".

Pr, K, L. Shrimali: Anyhow, [ got
that impression.

Then he said something about the
youth festival. The youth festivals have
been very popular. We suspended it
for one year. Because there is a very
great demand from boys and girls for
the youth festival, we will revive it
and we will not be sorry for it, because
it fulfils a useful function. And if one
or two groups make a holiday at Con-
naught Circus, there ig nothing wrong
in it and probably Shri Hem Barua
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could not have met them unless he
was a frequent visitor there himself.

Shri Daji
lar wisitor.

(Indore): He is a regu-

Dr. K. L. Shrimali: Shri Barua is a
teacher, and we greatly respect it
when he expresses his opinion on edu-
cation. But I would like to join issue
on one point that he made, and that
is, with regard to the great upsurge for
the achievement of targets. He said
that Government are sacrificing qua-
lity. It is quite true that there 1is
great pressure on education at all
stages and there has been, as the
figures will show, a rapid expansion
during the last few years. But let
me also tell him that this is nothing
new to India; it is a post-war pheno-
menon, Even universities l.ke Oxford
and Cambridge, which were exclusive,
are now having a large number of
students and there is a cry there also
that their standards have gone down.
The standards will go down when we
democratise education.

We have also to remember here that
in our universites, coileges and
schoolg a large number of students are
getting admission who have no educa-
tive atmosphere in their homes and
surroundings, They are coming from
homes where their parents have never
had any education. Therefore, this is
bound to have some cffect on the whole
educational system. But, should we,
on that account, stop educational ex-
pansion? Probably, Shri Barua may
have to revise his theory of socialism
if he contends that we must stop all
educational expansion and concentrate
on improving its quality. Quality, cer-
tainly, we must have, and that is what
the Government are aiming at. Can
we, at the same time, say that India
is an over-educated country? No. So,
when hon. Members say that educa-
tional expansion should be stopped, I
would like to ask them to compare our
population of educated people with
the educated population of o*her coun-
tries. Comparison of university en-
rolment in India with that in other
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countries will show that there are only
2,400 university students in India for
every million people, as against 3,880
in France, 6.190 in Australia, 7,130 in
Japan, 10,060 in U.S.S.R. and 16,670
in US.A. Therefore, I am not sorry
that educational expansion is taking
place here. In fact, I would like edu-
cational expansion to take place more
rapidly. But we have to strike a
proper balance between qualitative im-
provement and quantitative expansion.
That is the real problem; not that we
should stop expansion, At the same
time, we must make an effort to im-
prove the quality of education,

Shri Hem Barua: [ also
only that.

wanted

Dr. K. L. Shrimali: 1 am glad that
he agrees with me.

In this connection, Government have
taken various measures. By the end
of the Third Plan, we propose to ori-
ent training schools to the basic pat-
tern. At the secondary gtage, we have
set up multi-purpose schools and we
are trying to improve these institu=-
tions. It iy true that multi-purpose
schools have not been as successful as
we had wished, because of lack of
personnel. In order to meet the defi-
ciency, Government have now decid-
ed to set up four Central regional col-
leges—one each in  Bhopal, Mysore.
Ajmer and Bhuvaneshwar,

We have also undertaken several
measures lo improve the quality of
education and I have been telling the
House from time to time. So, I would
not like to take much more time on
that. We have set up a Council of
Educational Research. Under this
Council we have set up a Central Lite-
rature Committee and teamg of scho-
lars have been appointed to produce
literature. The National Integration
Committee had also suggested that the
Central Government should give some
attention to the production of text
books. It is not obur desire to
monopolise the production of text-
books. And I do not think the States
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should monopolise it either. But we
propose to enter into the market and,
within a year or two, our books will
come out and we will place our books
in the market. Let the educational
institutions try their worth. If they
are not worthy, they should be thrown
out and if they are useful, they should
be accepted by the educational institu-
tions.

Finally, in the matter of quality the
most important thing is the quality
of teachers. We cannot have a sound
educational system if we have an army
of discontented teachers, Let me tell
the House that the Ministry of Edu-
cation during all these years since in-
dependence have tried their best to
improve the quality of teachers. 1
would pive only a few examples to
show what we have done. I am not
satisfieq with the salaries which are
being given to the primary and secon-
dary school teachers today. They need
considerable improvement, But I may
say that during the last few years since
independenee there has been consider-
able improvement in their salaries;
though, of course, it has been off-set
by the rising cost of living. Here 1
would like to give a few figures. At
the primary stage, the average annual
salary of a teacher in 1949-50 was
Rs. 479. By 1961 it has increased to
Rs, 815. A provision of Rs. 14 crores
has been made in the Third Plan for
the improvement pf the salaries of
teachers, Similar improvement has
also taken place in respect of salaries
of middle school teachers, In 1949-50
the average annual salary of a middle
school teacher was Rs. 570. By 1961 it
has risen to about Rs. 1,100. By the
end of the Third Plan, it is expected
to r'se to Rs. 1,200. Similarly, the
average annual salary of a sccondary
school teacher in 1949-50 was Rs. 1,162.
By 1961 it has risen to Rs. 1,600. It
is expected to go up to Rs. 1,700 by
the end of the Third Plan.

Shri S. M. Banerjee (Kanpur): Is
it so in every State?
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Dr. K. L. Shrimali: [ am giving the
average. 1 know that the States are
also doing their best to improve the
lot ‘of the teachers. But these are far
from satisfactory. We have to go a
long way in order to improve the emo-
luments of our teachers. But here we
must remember that the salaries of the
primary school teachers were the low-=
est when we became independent.

Probably, the House is already aware
that we are requesting the State Gov-
ernments to introduce the triple bene-
fit scheme, ie,, provident fund-cum-
pension-cum-insurance. I am glad to
say that the idea is now catching. It
started with Madras. Now scveral
States have introduced this scheme and
these proposals are being considered
sympathetically by all the State Gov-
crnments,

In Rajasthan teachers working under
panchayat samitis have exactly the
same privileges as government  ser-
vanls in Tespect of vwld age pensions.
The Governments of Gujerat and Ma-
harashtra, I am told, have also recent-
ly introduced a pension scheme for
primary school teachers working under
local bodies. The Government of
Madras has a triple benefit scheme.
Similar schemes have also been intro-
duced in Andhra Pradesh. Other Gov.
ernments are considering the matter.
This scheme if it is introduced in all
the States will give a senze of sccue
rity to the teachers and will make pro-
vision for their old age.

The House is aware that we have ine
troduced recently a new scheme for
deserving children of primary and
secondary school teachers. It is a very
humble beginning: five hundred scho-
larships have been introduced. But I
am hoping that we may be able to
increase the number of scholarships in
the near future ag more funds are
available,

There is one small matter which

Mr. Barrow raised with regard to rail-
way concession. Railway concession



7261 Demands

was given to individual teachers for
travelling all over the country. Bus
the Ministry of Railways withdrew
it because this concession was misus-
e¢d by some of the teachers. I am glad
to say that the Railway Ministry has
very kindly agreed to restore this; but
we must all tell the teachers that they
must act with a sense of responsibi-
lity.

We are also proposing to have some
new measures which will give some
reliel to teachers, The Planning Com-
mission has receatiy agreed—only a
week back—to include the scheme to
improve the salavies of teacherz as &
Centrally aided scheme and 50 per
vent assistance will be given to the
State Governmentis  1f the Statc Gov-
ernmentg desire they can draw 8¢ per
cent. There have been problems in
Uttar Pradesh; problems in Bihar and
in Kerala also. But it is now open to
the State Governments. We cannot do
more than this. If they include this
scheme, we are prepared to meet 50
per cent of the expenditure,

We also propose to introduce a loan
scholarships scheme to attract intelli-
gent students to the teaching profes-
sion. Because the emoluments are so
low and the service conditions are so
unsatisfactory, talented people do not
come to the teaching profession. That
is a fact which cannot be denied.
Therefore, we propose to introduce a
scheme of loan scholarships under
which incentives will be given to young
and intglligent persons to take up the
teaching profession. It is proposed to
give loans only to meritorious persons
who require financial assistance, If
the teachers continue to stay in the
teaching profession for ten years, for
every year they will get a rebgte of 10
per cent. Within ten years the whoie
of the loan will be wiped off and they
will not be indebted. This scheme has
been tried in Australia for quite a
number of years. These loans will be
available to meritorious students. 1
hope this scheme would attract some
talented people into the teaching pro-
fescion, Every year of service will
bring them a rebate of 10 per cent.
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The University Grants Commission
has drawn up another scheme under
which assistance will be given to out-
standing teachers after superannua-
tion, so that they might continue re-
scarch and other activities. A teacher
would be paid an honorarum of
Rs, 4,000 and an annual grant of
Rs. 1,000 per annum for contingent ex-
penditure. Teachers become more use-
ful as they grow older. Therefore,
through this scheme we propose this
to utilise the services of outstanding
teachers even after their retirement

The House 1s aware that some time
back we introduced the National Foun-
dation for Teachers’ Welfare. 1 am
glad to say that we have received the
co-operation of all the State Govern-
ments. They have made contributions,
and I hope if 1 have the support and
the cooperation of the Members of
Parliament, we could raise a substan-
tial amount to meet the needs of tea-
chers, their wives and children who
are in indigent circumstances, These
are some of the proposals which we
have in view and which we propose
to implement for improving the qua-
lity of teachers. As I said, I am not
fully satisfied with what we have done,
but we have done something and I do
hope that this goes some way in im-
proving their conditions.

Mr Barrow wanted that 1 should
take the House inte confidence with
regard to targets for the Third Plan,
particulariy with regard to primary
education. In thix maiter {fiere has
been a difference of opinion between
the Planning Commission and the Min-
istry of Education. The Planning
Commission has always been bof the
view that our targets were too high
and they are not realistic and they
cannot be fulfilled.  Therefore they
said that we must have only 76 per
cent as target. We never aerecd to
this target and Ly our  por-
formance in the first year we have
demonstrated beyond doubt that these
targets we have laid down can be fu!-
filled. In our recent meeting with the
Planning Commission they have assu:-
ed ug that additional funds would be
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available if we can over-reach the
target. They have also agreed thal
allocations made for specific schemes
for girls will be earmarked. These two
things, I think will encourage those
who have been working with enthusis-
sm. Mr. Warior alsp expressed doubts
about our capacity to fulfil the targets,
we have placed before us. I am sor-
ry to say that he has probably not
faced facts.

Shri Prabhat Kar
is a pessimist!

(Hooghly): He

Dr. K. L, Shrimali: The implemen-
tation of the Third Plan has tarled
in a most satisfactory way. The ori-
ginal target of enrolment for 1961-62
in the case of childrep up to 5 was
22'5 lakhs; but partly due to the en-
thusiasm among people and partly due
to the vigorous enrolment drives which
were organised by various State Giv-
ernments our anticipated enro’ment
for 1961-62 is 35'5 lakhs and the anti-
cipated enrolment for 1962-63 iz 36
lakhs. On thig basis if we go on en-
rolling students we shall enrol about
200 lakhs of children in the Third I'lan
and enrolment will reach 80 o 85 per
cent in the case of children bciween
6 and 1. We may nearly reach he
target or over reach the target. 1
hope Mr. Barrow is satisfied with the
explanation that I have given.

I may also inform tae Mouse that
we have drawn a revised programme
for providing free and compulsury
education for all children of the age
of 14 If we go on at the rate at
which we are going we will have
free compulsory education by the end
of 1975.

It is true that this constitutional
directive has not been fulfilled so far,
but it is not for lack of effort on bur
part, but lack of resources. That is
the only thing which has stood in our
way ang if all goes well we hope by
1975 India will have a system of free
and compulsory education.

Then, Sir, the House is aware that
two Commissiong were appointed by
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Government, the University Education
Commission and the Secondary Edu-
cation Commission, the former under
Dr. Radhakrishnan and the latter under
Dr, Lakshmanaswami Mudaliar, two
eminent educationists. We have been
for the last ten or twelve years try-
ing to implement the recommeadations
of these Commissions. We may have
made many mistakes. But tha reports
of these two commissions have been
before Government all the time, 1
think the time has come when a pro-
per assessment should be made. Now
we propose to appoint standing com-
mittees. I am not calling them cum-
missions. They will perform the same
functions as the commissions perform-
ed in the past, but thevy wi's be stand-
ing commissions, or commitices
which wil] continuously  advise
Government as to what more should
be done to reorient our whole educa-
tional system, so that the needs ond
aspirations of the pcople may be fullv
satisfied and we may also meet the
needs of the changing Jociety.

So 1 propose to appoint four com-
mittees—or you may call them Com-
missions, We are not ca'ling them
Commissiong just because the function
of a Commission is to rove or move
about the whole country and prepare
a report and then be finisnad with it
These committees will continuously
stand by the Government and help us
not only in the formulation of policies
and programmes but in their imple-
mentation also. That iz why I call
them Standing Committees. And their
functions will be:

(1) Assessment of the present posi-
tion of education in this particular
fleld, in all its aspects;

(2) Assessment of the extent to
which previous recommendations have
been implemented and the problems
arising therefrom;

(3) Formulation of the aims and ob-
jects of education in that particular
sector in relation to the changing con-
ditions and needs;
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(4) Formulating the priorities for
future development, and the measures
necessary for improvement; and

{5) Estimating the cost of the pro-
gramme which they may suggest.

These Commissions or committees
will also have the power tu appoint
sub-committees to go inlo various
matters and specifications which may
arise from time to time. They will
each consist of nine to eleven members,
and the Chairmen will be a: follows:

For Primary Education, Shri U N.
Dhebar;

For Secondary Education, Prof G.
C. Chatterjee,

For University Education, Dr. C. P.
Ramaswami Aiyar; and

For Social Education Dr. Mohan

Singh Mehta,

We wil soon finalise the composi-
ton of these committees.

Shri Warior: There is no super-
annuation for these Chairmen eof
committees?

Dr. K. L. Shrimall: In education, as
1 said, there is no supcrannuation: the
older a person, the more useful he
becomes.

Shri Hari Vishnu Kamath: Not

always.

Dr. K. L Shrimali: Largely; and
the same about Members of Parlia-
ment also.

Shri Hari Vishnu
are not on & par.

Shri Prabhat Kar: And particularly
Ministers!

Kamath: They

Mr. Deputy-Speaker: Order. order.

Dr. K. L, Shrimali: There were cer-
tain other points which were raised
by some Mcmbers. Our friend Shri
M. L. Dwivedi asked me whether we
have done anything to propagate
Gandhism. I am glad to say that the
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University Grants Commission took
up this matte:, and Gandhi Bhavans
are coming up at Allahabad, Delhi,
Nagpur, Punjab and Rajasthan Uni-
versitics, and proposals for their
establishment in the Universities of
Kerala, Karnataka, Mysore, Andhra,
Aligath and Jammu and Kashmir
have been accepted. So  Gandhi
Bhavans will be set up in all those
Universities.

Shri Sinhasan Singh (Gorakhpur):
Why not at Gorakhpur?

Dr. K L. Shrimali: Special lectures
are also being organised by people
who have been in touch with Gandhiji
and are conversant with Gandhism.
We have also given financial assistance
to the Institute of Gandhian Studies
which has been  set  up at Banaras
under the direction of Shri Jaya-
prakash Narayan and for the selec-
tion and preparation of suitable text-
books for children.

Shri Buta Singh is not here, but I
should like to inform the House as
to what we have done with regard
to giving concessions to the Scheduled
Caste and Scheduled Tribe students.
With regard to the 20 per cent of seats
reserved for the Scheduled Caste and
Scheduled Tribe students in al] edu-
cational institutions, where admissions
are restricted to candidates who
obtain a certain minimum percentage
of marks and not to those who merely
pass certain examination, we have
said that there may be a 5 per cent
reduction of marks for such students
provided that the lower percentage
does not fall below the minimum
required to pass the qualifving exa-
minations, And in June 19396 a fur-
ther suggestion was made to the State
Governments and Universities that
the maximum age limit for admission
of students belonging to the Scheduled
Castes and Scheduled Tribes might
be raised bv three yerars. Govern-
ment have been very svmpathetic to-
wards them, and reservations are also
made in the services. T was therefore
simply amazed at the statemont made
by the hon. Member from Punjab
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about our treatment towards the
Scheduleq Castes and Scheduled
Tribes, li anything, Government have
been generous. Government have
only done their duty. These people
have been suppressed for hundreds of
years, and therefore Government have
done the right thing. But when the
right thing is done, it is the duty of
the hon. Members to say that the
right thing has been done.

14 hry

Shri M. L. Dwivedi asked as to
what we have done about the tran-
slation of Government documents. 1
might inform the House that this
work is being taken up very expedi-
tiously, The work of translation of
manuals and documents has already
started. We received 436 Manuals
from diffcrent departments of the
Government; 239 have been translat-
ed. Similarly, we have received 5,146
forms, and we have translated 4,782
And as soon as we have additional
staff we hope that we will be able to
apeed up this work also.

Shri Warior made some points with
regard to the National Book Trust. I
agree that the National Book Trust
has not made sufficient progress. It
had teething troubles. But the Esti-
mates Committee has suggested that
a general review of the working of
this should be made. The report of
the committee in this respect, that is,
Dr. Tara Chand Committee, has just
been received and we propose to re-
organise this National Book Trust. so
that it may speed up the work which
it has undertaken.

A question was asked about the
Aligarh and Banaras University Bills.
The House will remember that in the
last Parliament 1 had introduced the
Banaras Hindu University Bill, and
an Aligarh University Bill has also to
be introduced. T am waiting for the
report of the Model Legislation Com-
mittee. Recentlv we have appointed
& committee which Is preparing
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model legislation and I hope within
a month or two their report will be
available. Then I shall bring forward
the Bills for both these Universities.

Sir, it is now time. I had promised
the Minister of Parliamentary Affairs
that [ shall finish my speech at two
o'clock. There are one or two more
points, but I would not like to take
any more time.

Shri Warior: The hon. Minister will
be pleased to look into the Cut
Motions also later.

Mr. Deputy-Speaker: Is any parti-
cular Cut Motion desired to be put
separately?—None. So T will put all
the Cut Motions together.

All the Cut Motions were then put
and negatived.

Mr, Deputy-Speaker: I will now
put the Demands to the vote of the
House,

The question 1s:

“That the respective sumg not
exceeding the amounts shown in
the fourth column of the Order
Paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March 1863, in respect of
the heads of demands entered in
the sccond column thereof against
Demands Nos. 13 to 15 and 115
relating to the Ministry of Edu-
cation."

The motion was adopted.

[The motions for Demands for
Grants which were adopted by the
Lok Sabha are reproduced below—
Ed.]

Demanp No.  13—MINISTRY OF
EDnucATION

“That a sum not exceeding

Rs. 3491000 be granted to the

President to complete the sum

necessary to defrav the charges

which will come In course of
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payment during the year ending
the 31st day of March, 1963, in
respect of ‘Ministry of Education’’

Demanp No. 14—EbucaTioN

“That a sum not exceeding
Rs, 13,45,68,000 be granted to the
President to complete the sum
necessary tp defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1063, in

respect of 'Education’.

Demanp No. 15—OrtHER REVENUE Ex-
PENDITURE OF THE MiNisTRY oOF
KoucaTion

“That a sum not exceeding
Rs. 2,21,50,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Educa-
tion'™

Demanp No. 115—CariTaL OuTLAY OF
THE MInisTrRY oF Ebpucarion

“That a sum not exceeding
Rs. 7,48,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Capital Outlay of the
Ministry of Education’”

MINISTRY OF [NFORMATION AND
BROADCASTING

Mr. Deputy-Speaker: The House
will now take up the Demands for
Grants under the control of the Min-
istry of Information and Broadcasting.
Five hours is the time allotted. Those
hon. Members who want to move Cut
Motions will please send chits indi-
eating the numbers of the Cut

Motions.
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Demanp No. 63—Movistay or Inrom-
MATION AND BROADCASTING

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 11,43,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1863, in
respect of ‘Ministry of Informa-
tion and Broadcasting’.”

Demanp No. 64—BROADCASTING

Mr. Depuiy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 4,27,90,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Broadcasting’.”

Demanp No. 65—OrHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF INFOR-
MATION AND BROADCASTING

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 3,14,51,000 be granied to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1963, In
respect of ‘Other Revenue FEx-
penditure of the Ministry of In-

X

formation and Broadcasting”.
Demanp No, 129—Caprrar. OuTLAY OF

THE MINISTRY OF INFORMATION ANB
BROADCASTING

Mr. Depuly-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 2.10.00.000 be granted to the
President to complete the sura
necessary to defray the charges
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which will come in course of
payment during the year ending
the 31st day of March, 1963, in
respect of ‘Capital Qutlay of the
Ministry of Information ana
Broadcasting'.”

Shri M. K EKumaran (Chirayinkil):
Mr. Deputy-Speaker, Sir, first of all,
I take this opportunity to congratulate
the Government for elevating the
Ministry of Information and DBroad-
casting to full Cabinet rank, The
new Minister who is put in charge of
this Ministry is & well-known figure
in our political and cultural life, and
1 hope that under his stewardship
this Ministry will acquire a promi-
nence and purpose which it had
hitherto lacked.

During the time of Sardar Vallabh-
bhai Patel he was holding this port-
folio, and he quite realized the im-
portance of jt. But after his death,
this Ministry was, for reasons un-
known to us, down-graded and its
importance was steadily ignored. I
am glad that at last the Government
of India have rectified the mistake
and given it an importance on a par
with the other Ministries.

This Ministry is functioning through
so many media units: the ALR. the
Press Information Burecau, the Publi-
cations Division, the Films Division,
etc. Of all these media wunits, the
AIR. is most important, because
through this media unit the Govern-
ment is reaching the largest number
of people in this country. There have
been repeated criticisms in this House
about the working of our Broadeast-
ing svstem. Many Members have
criticised, Members from the Opposi-
tion parties, that the All India Radio
iz used by the party in power for
propagating its views and publicising
its activities. This mayv be refuted by
the other side. But, still. we raise
thig issue here not to deride this Min-
istrv: but to see that the service of
the All India Radio should be improv-
ed and that it be impartial.
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There 1s one thing which has struck
e so often. That is, if there is any
struggle on the part of the people
against their oppressors, be they gov-
crnmental authorities or private indi-
viduals, always, the All India Radio
will take the side of the latter. This
has become a permanent feature of
the All India Radio. Wherever or
whenever there is a struggle on the
part of the poor people to redress
their gricvances or to get their
demands the All India Radio will
surely take the side of the oppressors;
it will take an anti-people stand. 1
appea]l to the new Minister to frame
& new code of conduct and see that
the All India Radio is impartial in all
thesc matters. During the kisan
struggle in Kerala, during November-
December 1961, 1 heard so many news
items and commentaries from the Tri-
vandrum station of the All India
Radio, all distorting and wvulgarising
the truth. They were distorting the
truth to help the Government to sup-
press the legitimate struggle started
by the kisans of the State. 1 once
again appeal to the Minister to see
that such a kind of attitude is not
taken by the All India Radio in any
struggle which is legitimately con-
ducted by our people.

About the efficiency of the news
services, I do not know what arrange-
ments are there to collect news, But,
from my knowledge of the Trivan-
drum station of the All India Radio,
I can say that we are served with
news in Malayalam, old news, which
have already appeared in the news-
papers. The news will appear in the
morning papers; in the evening it
will be broadecast by the All India
Radio—I am referring to the Trivan-
drum station of the All India Radio.

Shri Sham Lal Saraf (Jammu and
Kashmir): The same is the case Im
almost all the other languages also.

Shri M. K. Kumaran: We know
that the radio is the most modern
medium of imparting news to the
people. It is far more advanced than
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a newspaper. In this case, we are at
least 12 hours behind the newspaper.
1 say that the All India Radio is 12
hours behind a newspaper. This is a
matter which has to be taken up very
seriously by the new Minister. Some
sort of arrangement should be there
to colleet news in time ang to broad-
cast il without this delay.

Another point that I wish to make
15 about the External services. There
are iwo kinds of External services:
one fur foreigners and the other for
Indians in forcign countries. In this
External service for the people of
Indian origin, Hindi, Tamil, Gujerati
ind Konkani are used. External sor-
viees are broadeast only in these four
languages. It has been a long stand-
ing demand an the part of the Malaya-
lee people that Malayalam alse should
be included in these External broad-
casts.  Because, we are a people who
roam about the world. Malavalees
have settled in almost all corners of
this world. cspecially in South East
Asia in Malaya, Singapore, Borneo.
Burma, Cevlon, and Indonesia. In all
these places, vou cap see large num-
ber of Malayvalers. So also in Arahia,
Iran and Africr also. T am told that,
Malavalam was included in these Ex-
ternal services before  Independcenes,
After Independence. T do not  know
the reason why, it has been stopped.
T do not know what is the actupal
nozition, Tf this is the position. it is
very denln=able, T apnpeal to the Min-
istor—if he want=. he mav  incinde
Teluen  also—at  least  top  include
Malavnlam angd snticfy the demand of
the Malavaler people,

About the working of the Trivan-
drum radio station—do not a-~cuse
me that I am a parochial person—
there has boen a complaint that the
news broadeasts and other program-
mes from that station cannot be pick-
ed up bevond a few miles from the
Trivandrum citv. Yesterdav, T was
told by somebndy that there are some
vagaries in that statlon. Sometimes,
vou ean pick it up in Bombay but you
rannot pick it up at Alleppey, Quflon
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or Kottayam. You cannot pick it up
from South Malabar, but you can pick
it up at North Malabar., I do not
know what is the technica] or mecha-
nical reason for this. I request the
Minister that he should advise his
Engincers to go intp this matter and
rectify this defect also. If I am
correct, the most prominent reason for
this malady is that the capacity of
the transmitter is very low. If the
capacity is increased, most of the
troubles can be avoided.

Shri Tyagi (Dehra Dun): Is it
ubout the local news or international
news?

Shri M. K. Kumaran: All news and
other broadcasts.

Shri S, M. Banerjee: Even in Tri-
vandrum?

Shri M. K. Kumaran: Coming to the
Administrative set up, 1 have mucn
1o say, but I am not dealing with that.
Recently, two or three reports of the
Estimates Commitlee have deait with
all these matters and the Government
10 expected to go into them and do
the: needful. Mysclf, my hon. friena
Shri Hem Barua and others have been
repeatedly raising the issue of the
Sub-cditors in the so-called Indian
Lmpnage units  in the ALR, Still,
tuey are called Imclian language units,
This name was given by some  borda
sahib, bv some English gentleman.
Language means poor native Janguage.
Still that name is there. Not a regi-
onal language unit; it is Indian lan-
puage unit, 1 am not quarrclling
with the name. Anvhow, the sub-
editors who are working there are
treated as the step-children of the
ATR  When we raigsed this question
1ast vear, the Minister Dr. Keskar told
us that thev were recruited depart=
mentally and sn thev had to undergo
some qualification test or something
like that. T am told that they were
recruited through the UPS.C. They
eame  from the iournalistic fleld.
Young men who were working In the
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field of journalism and who had very
brilliant prospects before them, were
recruited in the A.LR. They are now
rotting there; they are not given any
promotion. They are now being ask-
ed tp undergo some test.

Shri Hem Barua: Pass a departmen-
tal test.

Shri M. K. Kumaran: They were
recruited by the UP.S.C. They are
now asked to go through some depart-
mental test. I cannot understand the
reason for this.

So also about the Staff artistes of
the Indian language units. Their
condition is worse. They do not come
intg the permanent service of the
Government, So, they do not get the
benefits which are enjoyed by the
government employees. They do not
come under the Factories Act. So, they
do not get the benefits which are
enjoyed by the factory workers. They
are merely slaves. They are not
workers; they are not government
servants. They are slaves, Here also,
the new Minister must take up the
case and see that this kind of treat-
ment is not given to our people in any
service, whatever work they may be
doing.

On so many occasions this question
of the contract cystem ha: been raised
in this House. So many Members both
belonging to the ruling party and the
Opposition parties have criticised this
system because this system gives
room to corruption and favouritism. I
bring this to the notice of the new
Minister. A herculean task is awaiting
him. He must clear the Augean stables
and wipe out the system which is
giving room to corruption and
favouritism in the A I R. It is very
easy for the AIR authorities to show
favour to others, because they have
got considerable patronage at their
disposal. They can give patronage to
men of letters, men of music and other
artistes and other cultural people, So,
the hon. Minister should go into this
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question and see that no room or
loophole is left for corruption and
favouritism. 1 do not know how the
system of contract can be altered or
changed or what alternative can be
brought in, but I would submit that
the hon. Minister should go into this
matter very deeply and see that the
system of contract is ended.

Having said all this, T must say
some good words about the service
rendered by All India Radio. The
National Programme is a very good
programme, and it has been welcomed
by all sections of our people. But I
would gubmit that in the national
programme, Karnatic music should be
given its due place. I know that the
new Minister is an admirer of
Karnatic music and if T have not been
wrongly informed, he is a good mus-
iciapn also.

Shri Ansar Harvani (Bisauli): He
ig an admirer of all music.

Shri M. K. Kumaran: We are not
against any music, be it Hindustani or
any other. Hindustani music as well
as Karnatic music should both be
encouraged, and I hope that the hon.
Minister will give Karnatic music its
due place in the national programme.

In regard (o this matter, I would like
to suggest that an additional prog-
ramme called the national programme
of biographies should also be broad-
cast by All India Radio. We know
about Tulsidas and Surdas, People all
over India know about these two
poets, but take, for example, people

like Kamban, Tiruvalluvar, Yogi
Vemana from Andhra Pradesh,
Ezhuthatchan, Kunjan Nambiar,

Kumaran Ashan and Vallathol; these
savants and scholars and poets are not
known jn North India. So, a national
programme of biographies should be
starteq by All India Radio, and the
biographies of the great scholars,
saint; and poets from all over Indis
should be included in this programme.
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Then, I would like to say a word
about the functioning of the Ministry
through the Press Information
Bureau, This Ministry is having rela-
tions with the press of this country
through the Press Information Bureau.
Our Prime Minister has several times
expressed his disapproval and indig-
nation of the way in which the Indian
press is functioning. There are large
combines and monopolies and chains
coming up in the ownership of the
press. This king of concentration of
ownership and monopoly of the press
will surcly lead to the killing of the
mother of all freedom, the freedom of
the press. Whenever any question is
raised about curtailing or eliminating
the conceniration of ownership and
monopoly, the press barons raise a
hue and cry about the freedom of the
press, If you go through the Report
of the Press Commission, you will find
examples there to show how these
press barong treat their editors and
sub-editors in their offices. They do
not care for anything. they do not care
for the freedom of the press, but they
care only for their own freedom, and
they are publishing or putting across
only their own views through the
columng of the newspapers.

In this connection, I wish to quote
The Hindu of Madras, dated the 26th
May, 1962, where a repory of Shri
Krishna Menon's speech ai Ernakulam
two or three days ago has appeared.
The report reads thus:

“The growth of monopolies in
the newspaper was a very impor-
tant problem which they had to
face in a democratic society of
India today, Mr. Menon said.".

He further saig that:

*“, . the greatest danger to the
building up of a democratic
society in India lay not in com-
munalism at any rate but in the
growth of monopolies and concen-
tration of economic power in the
hands of a few individuals, who
appeared in several ‘incarnations’
ag in the Hindu mythology of
yore.".
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Through you, Sir, I may tell the hon.
Minister that Indian capitalists have
come through all the incarnations just
like Mahavishnu, They started with
Matsya, Kurma, Varaha, and then
Narasimha (half-beast and half-
human) and so on, and now they have
reached the tenth incarnation, namely
the incarnation of Kalki, The hon.
Minister is a person who is better
informed in these matters than I am,
and he knows very well how in Indian
mythology and in Indian puranas, it
is said that the Kalki incarnation will
be the destroyer of this universe. The
tenth incarnation of the Indian capita=
lists is the newspaper-baron, and he
is going to destroy democracy and
whatever socialism is there in our
country.

Then, Shri Krishna Menon went on
to say:

“l am sorry to say that with the
advance of industrialisation and
with the particualr circumstances
prevailing in our couniry the
newspaper teoday is not a Fourth
Estate but a private estate where
freedom of the press mcans free-
dom not for the Press but for the
man who owng it.".

Here, we find a very important
member  of the Cabinet and a
colleague of our new Minister speak-
ing out his mind about the concentra-
tion of ownership in the press. I wish
that the same is the view of the other
members of the Cabinet also in regard
to this matter. In fact, earlier, our
Prime Minister also had expressed the
same opinion.

During the discussion of the Consti-
tution (First Amendment) Bill in thls
House, in May, 1857, he said:

‘“We talk of the freedom of the
press, What exactly doeg it mean,
I ask? So much freedom of the
press we have got today. But the
frcedom only means suppression
or lack of suppression by gov-
ernmental authority. When huge
presg chaing spring up preventing
the individual freedom of the
Press, when practically the press
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ind India is controlled by three
or four groups of individuals,
what iz that press?”,

That was what our Prime Minister
said. Let us assume that our new
Minister also may speak in the same
manner, But what is the use of all
this talk without taking any steps to
control this kind of development?

Shri Tyagi: Whaiy sieps does my
hon, fricnd proposce?

Shri M. K. Kumaran: It is not for
me. I am a very small person. My
hon. friend Shri Tyagi can sugpgest it.

If we look at our neighbouring
country, we find that a brave and
heroic woman, Mrs. Bandaranaike is
taking steps to control the press
barons in her country. Her Govern-
ment hag introduceg a Bill in the
Parliament of that country to deal with
this question and to break up the
chaing and to free the press from the
control of the industrialisis in that
country. Generally,  woman  follows
man, but in this easze at least, we men
can follow thp woman,

Shri Tyagi: Our Minister would.

Shri Warior: The Minister will be
chrivalrouy also.

Shri M K. Kumaran: In this con-
nection, T may also point out that yes-
terdiv, the Indian Federation of Work-
ing Journalists, who have been hold-
ing their annual conference at Cal-
cutta, have passed a resolution urging
the appointment of a commission to
go into thig question of ownership of
the press and {o suggest remedics to
improve the situation,

Another point which I wish to bring
to the notice of Government is the con-
version of the PTI into a public cor-
poration. I remember having read in
the Presy Commission’s report a sug-
gestion to this effect that the PTI
should be converted into a public cor-
poration through an Act of Parliament
or through a charter granted by the
President. When this question was
raised in this House last time, Dr.
Keskar told us that the Press Commis-
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sion’s recommendation in this respect
was not addressed to Government but
to the shareholders of the PTI; that
is to say, the employees or other people
who want to have the PTI converted
into a public corporation must appeal
to the shareholders of the PTI, which
is an impossible task, because the PTI
is now controlled by a set of owners
who have vested interestg in that ven-
ture.  So, they will not of their own
accord convert it into a public corpo-
ration. So, Government shoulg take
effective steps in this regard, 1 do not
say what steps they should tuke, but
they must take cffective steps to con=
vert the PTI into a public corporation.

I omitted to mention one thing
about the ALR. In the report of the
Ministry it is said that speciul atten-
tion has been paid to the importance
of pronouncing the namcs and places
in ncws broadcasts.

“For this purpose, a reference
book on the pronunciation of
Indian names and places has been
prepared in various seripts and
finully in Roman and Devanagari
seripts and supplied to  various
A.LR. stations and News Division.
This list is being kept up to date”.

It goes on lo say
that.

something  like

From my knowledge of the Trivan=
drum station 1 can say that well edu.
cated voung girls, who are appointed
as Announcers or other artists, cannot
cven  correclly  pronounce their
parents’ nimes. once they enter the
portals of the ALLR. I have heard in
Delhi the News Announcers in Eng-
lish pronounce the names of Dr
Radhakrishnan and Visweswarayya
and other well-known names Vvery
vulgarly. If the name of Shri Gopala
Reddi is to be announced, surely, they
will vulparise it and they will not
pronounce it properly.

Shri Tyagi: How can a name be
vulgarised?

Shri M. K. Kumaran: On the death
of that great man Shri Visweswarayya,
how it was pronounced! It was shock-
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ing to the whole world. This question
of pronunciation is very important.

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
What about North Indian names? Do
they pronounce them properly?

Shri M. K. Kumaran: Malayalees
can pronounce any name correcily.
You appoint Malayalees and thev will
pronounce correctly.

Shri Tyagi: That is the real point.

Shri M, K. Kumaran: I have raised
some other points in my cut molions;
and I hope the Minister would look
into them and see what could be
done.

= a0 Wo waifmat (ATTT)
Tareny wgtEd, T i famin i gfez
§ fas & gzad, € ag gwwar g (@
Wear w7 ge= gATEw faamr &1 /ai-
fus gzea & | W fawa sgi oF %
aTEA ®1 & ofaar ®1 OFETS &
Y 509 FYAT @, HATA &1 I 419
& s &ar ¢ fF ame fafws
¥ FT FTH FT 21§ gl 40 ) A
T # oF % gom e aE i
AT &1 A1 Fifere &€ar § 1 Wean &
EI WA I U, FAT FT HEA
I gu, qur, arfga AT AT gy
®1 AT & ATHT ZH IH ALE A1 A
| &) Fifgw Fa F AifF 27 yafa-
A AT F 79T H OF 45 A7 IITAA
H ggaT g1 74 £ | ga gfez & frgs
aut # @mew 7 fam gy a3 8
gt 23w ¥ A frar & 3z oF aga
T 77 A% AFAIZ ¢ AT 7H ACA-
HUEA Ft IAT A7 geganz 30 F ) few
Wt 29 3 77 7 framw aar g
f& w1st 39 F ATA4 % A A37 AqT
&, B9 A AEa A1 #, 7% frerwo
# w7 ITHT 27 774 4 AT T EW
FEIAT I AFTWRE 7

# ag wggw w7 g fr wor few-
FEATA F AT ATEAT R AT, IF qTEAT
T 37 F97 q——uF wifa gady anfa &
H UF T FT WEHN gAL A F WA
AT FT (AT AAAA]E T IHGEHAT
¥l T T4 A——7W IA faqm & gro
T AT AZEAT S 7Fa 7 |

s zo e g 1 5w gad
g, dfeqr uv Zrv A TIFIHT T ATE
ZH |a 2, A1 g9 WA A 7 fr 19
AT A% 7 AEZATATN F1 777 T34
&1 ®ifam 31 o 7, Ffxa fev o 741-
T &1 341 swfax wze faar nar
o gAraEE Aq1 igfaags e
Fr zadr A1 2 f& A1 @eEA A
g o =g f amma 3w faa @ afus
9T &1 | NIEAFA, TATHT FT cqFqT
F7H AR, RIfZed T WA F3H TS
2T AR @A A0 AT TH A
afas @ g1 fF F9<ow & a1g 89
hfqads wR oFar worfow &
arar affger wfus ¥ wfas quer &
e ol

TET AT TARICAT 47 9 §, gH
aft §fY & 79 AT F1 | w7 fr g
ST W § T & e & ad
AR 2 @ g | 3 3w g |
I fafaw &4 ¥ fam o @
§ W 7z waE gw @ oA fafe
FT4 7, T7 ®1 AGIE 1 ATE A A9 A
Fgt A% AEET A W, T a e
wfq® =qm 24T g1 |

# zaar g fa fea-3=2aa #1 wra-
ATAT 1 3H7-997 FfATw AT 7 afyw
A &7 At ffmr o gma A w6t
grard gafad 7 & 2 fr & nw g7
a1 fae &1, a1 v A #7147 wrEd
& fAT AR 1 WIFTET & | gW F@AT
gr fe g7 wrarEt #1 | |gr 9w
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[t varo wo S

& 1 exmfeaT & i § §g wrAefaeza,
Fq 0 safey, farg i oot &) T sqrfim
FL @ F, WA F TG Afaar 7
g8 a%g ¥ wgwa 7@ ¥ 1 7H o WaE-
Afa s am AGI 2 1 g7 TRa &
A ATANGEF fqarC T AT AR
frardl &1 wae 72, AfFA A =
AATT ¥ faewie 721 £77 a9 AT §2
a1 F7H a> ¥ 3T 9T wgw A
wfys frgeaw g, ag aga Iwq 81

fog® Tazd & 97 gA9 THT-INT
wfaqg ot w1 nfafafaar =t | guT #fa-
a7 Tt 7 4 -faerardt & am vAqwaE
FT SET0 247 | 29 ATeq & fF A%
garor o7 wigs fAgaxor g1 0 Zaq
faam eaz ot Trwifean & &1 ¥ 59
aFf & zFrer a9 d-faeEmh aw
ey 2T g 1 F wHwAr g fF ad gEa
adt 7@ TE A% A 3, AfwA g2
wRarKl 1 FEAT Gl Far @ 9
ITHY g 1A 7 wfaw A E ) I
FTT WIT Twgl a1 BATE 9, 4T 39
®T weg WA g1 AFAT §, FfEFA 9A
TAF ZIT AT a1 FAMCA #1919, A
27 WY AHIH & WHT £ AF AT
TATE 9TA arar & ) zafad S@r #w
TT I F' ATE U WA, T8 AR
THt T SATT @ w Y TG TEA & |

TFRASA ST A H THT IHT
sy fFd 7@ | 99 & g A= FTH
g & AT 3IAF AreAw F wEA F F
Tt # wafee fed 9T @ & AH 3@
2 fx gafy weg w3 7 sqgQr 7 arEn
wqifaa & &1 fasag @1 %1 @
afgq feT Wt oY aF IFFT TGEAT
e g A mgE st @wg @
FUTE G2 FT HT-I9T IUMTE! Gl &
aga & ITant &1 A g AR, I
foegra qeq S # g @I | Hem HAIW
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& graey § e F awg 5
§FTAT AT AT § | TA7 497 93 AR
WA aF agi A FY €@ T @ g,
T uF faaroitg ama § | W et o
Fraere &, a1 of v § f 2z o 3R
& e & o ) a2 forgem wam &
o s @ fF awi o oz s
T THA A JET 10 97 A W
afe® 7 & gAre-srd fawr srAv
arfgw qr )

9T g e = 7 A1 T FT
g, A FAMLZT 0 .7 F AT A FAT
Fhafmim i tqa s frd s 3
A FAFRI S A0 F AT @
Eowd SR Ay g @ fee
TggA F7 g 5w fav oarae &y
AT FET 2 1 FAT 7 qr977 Faegit |
& uwlr fg==it & I97 o7 yar &
SEA ¥ W FAT AT A7 AT 8,
faw w7199 F1 496 57 T T HE-
fo vt 2, a1 31 oot Y wEAr @
famd gm 71 § samar 447 g1+ 741

2% 7z zaa1 2 & O & e &y
41 7 27 I3 7T 717 # @ P
20 I F &, T wrdfEe qn )
qEAT & AA-TA FF AT T 0F A
AL St S I 1
3AF F1 F2o70 fRAan, a7 M A,
gafzag ¥ fagiamar &1 o g
faeft | & a7 wver 3 g fr g3 fra
a *fegr faam gl afas aa g #¢
T FAM

arewi &1 yarow feqr & qra
grar & 1 @z faar &1 F< wrel # Fom
WA & OF IAR A4 & | A AEE
T g e wie mfas awg w7 39 7
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# grfees & waror & fag fomr am,
at g & faw w7 s@m2 3aqid g
qFAT |

fafew dArat F wiT 53
HEAQ AIAM T g1 J9-79 294
g4t & | wegr g @ 3z 1 AfwT gaa1-
A% gftz § 99 F IFATE, T WeAW FAT
¢ % &% g1 g9 39900 aatgt & fad
frar mar @ | 8 wfas awg I9qmm
aratet & fam agran 914, g8 aga ava
2

Tig WA 7 AFEAT I wWO Ay
TET R AgT WSG! @ a7 A9A 0
feqt ok agd & AT AR AGA
qregw § qAIA F1 IZA & afz
#r5 wedy a1 &, A1 F qFFAT £ fF
Tfzq1 grer 3a%1 9wEE fRae # /18 3o
§ dargr ot /AT 2 1 59 3fez w1 gz
W= T & f5 57 91599 1 gYg A weG
I7am g1, A mfas gsgr 399
famr s

faamea &1 o aarT G141 & 1 §
Tamar ¢ f& 27 &1 94RTT F I
WA A3 &1 A AT FT 3T AFar
ITAIT FY AFAT @ | AT & T AT
/st @117 g1 741 3 AR OF T30 27 AF
i 79 & fomr Faa wat a% 934 7«
2, %1 35 ® m@gaw gf F ) Avd
g, fgfra arsmn & fad s9r7 &1
ST 2T qIT IEE AT AFA T IAH
T s F19 AT & 1 afRa w7 Zm
feqT T ar 77 & a1 gwTt amT 3
7 A8 qeqrdi gra fafas g3 a
faewi @1 o Fay gufeqa g1 amar 2
gHA UF q4T qI¥ & €qITAT B §
afea q& are9a gar 2 f& g7 qqz
qrE F aravz o A 7 g97 II AT
frawd wafas & sirdr 2, 3= aafgi
& @ ard € 1 gz wraw @ P
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2 fF waar & qori F afafea o am3
AT IT FI7 97 77 I § fAgery
AT |

gt za fageroit & zraY A5 & 1 aw
arzy 2 fF aeqai 3 3777 ®7 7, AT
fad T #7 FAT & 26397 7 e1Fy €7
g fawfaa g # waqc fzar 9o
FfFq 79 ZW 247 2 fF 91 & W 9%
YA FT TAT G127 AT A1E, FAA X
afrxr &1 & Tiza A ¥ g2
Zreft & A7 a2 a&d 3 fF roare frae oy
AMAT AT | X WA 347 § FF {aAT
FTE i 29 F T qAATT AT, TT F 4%
fazra /1, w53 70 7@ a3 F ) AfET
IAFT ¢ &1 41 ¥ fAwT £ Tk 47
frsgs gaT7 & AAT 9TF, oA foFad
q1d, f4d4% 077 59 FIF27 & q13
aZ, 97 FIFEATAT F grag w1 gqqT
AXT F ATAT TA, IT AfCAErAAT Y
HOAT QA=A § IAT AT 74T A9
T F74 1 G700 7 71 9 T4 TIATH
ST & 1 29 %2 w2 a5 fAaqow |
w7 § 7 aqr 34 fA@xoi &7 4 gy
w17 §7F fagaa a4 fogas ov fec
a gas1 fagaor [ma £ qF€TT I
v ff7 & af %7 77 32 fasm
# w&7q gIAT /ifgd 7 waT GAr agf
2 A1 @wwT &1 57 oo # fafray sq &
§g &A1 =rfgn | fagwsd & am 93,
JAEAT F ATH 9T T4 AAT 7L AT
|1 gare A wd AT F qATH A
Fftd wez g1, @1 IAS Fq TF AT
fwar w1 FFAT & 7 TG WA AT AT IT
frags & 211 & ®Yg @Y a4 A% T4
FATA A AT, AAFTI N AR
qaTR g £ AT 72 OF ¥ 6
gAEFT %2 a1 At 2w & fad, e
qAT AYY O ATAT A § | AT wA
ITF TEZT AT AT OFAT IAT AN §,
gaq z@r 2, & AT WG TGl g1 & WX
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[ aTe Wo wHifadt]
facz aommer &Y 2frz & IaY famr &
T ST 7T & | AT @IAF a7 w0
#1 7141 2 5 2z w17 afas awE ®
/14 27 Fr4T 97 fqqqm 57 1

Shri Ansar Harvani: Mr. Deputy
Speaker, Sir, 1 consider it a matter of
duty al the very outset to express my
gratitude to the hon, Prime Minister
that he has accepted the recommen-
dation that was made by me and by a
number of fricnds here from year to
year that the Ministry of Information
and Broadcasting should be raised to
the status of the Cabinet Minister, 1
always felt and still feel that the
Ministry of Information and Broad-
casting is one of the most important
Ministries of our country., On the
one side it is transmitting the warmth
and cold of the freedom to the Indian
people and on the other side it has to
convey the hopes and aspirations of
the people to the Cabinet. At the
same Llime I deem it my duly to
express my gratitude to the Prime
Minister that after the lapse of many
years he has selected one of our
eminent colleagues who is known for
his cultural attainments and I hope
and trust that he would justify the
trust which has been placed in him
by the Prime Minister.

After this introduction, the main
point which 1 want to raise is this.
Many, many years ago, the Ministry
of Information and Broadcasting had
set up a Press Commission. That was
one of the greatest achievementg of the
Ministry. But I reget to say that
even after the lapse of so many years
some of the most important recommena=
dationg of that Commission have mnot
been implemented. Some hon. friends
on that side of the House pointed
out that one of the greatest dangers
for democracy and socialism is the
concentration  of the press. We  sec
that with the advance of years more
concentration of the press is coming
into exisience here. Today, democracy
and freedom arc at the ransom of
some of the press barons of this coun-
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try. The entire mediaof building up
public opinion are concentrated in the
hands of some big industrialists, Often
it i felt that this concentration is only
confined to the English press. That
may be true, but I can find that it has
gone even to the Indiun language
press. The general impression that has
been createg is that only the
Hindustan Times, Indion Express and
the Times of India are owned by big
industrialists. But, if we¢ pgo amnd gee
the figures, we will find that in cvery
State, right from one corner of this
country to the other corner, even the
language press is being controlled by
a few big induslrialists. For instance,
I can give the example of West
Bengal, In West Bengal,  there
are iwo papers: Amrita Bazar
Patrika and Jugantar. Thesc
two have much more circulation than
all the dailies in that State put to-
gether. The entire public opinion in
Bengal is being moulded by these two
papers.

In Marathi, Lok Satta and Sakal
have entire domination over their
area. In Gujarat, the Janmabhoomi
group of paperg have got command in
almost every important centre, They
have almost killed all these smaller
newspapers. The same  is the story
regarding Hindi newspapers and the
newspapers  in the South Indian
languages, I hope and trust that the
Ministry will soon realise the impor-
tance of breaking this monopoly. If
this monopely is not broken, I am
sure that the future of democracy and
the future of socialism in this country
are completely doomed.

Just now, while my hon. friend on
that gide of the House was speaking,
Shri Tyagi asked what is the way out
of it. We know it very well that a
great country in Asia, Japan, where
one single paper has got much more
circulation than all the papers put to-
gether in India, has done one thing.
What have they done? They have
amended their company law, in which
they have made it compulsory that as
far as a company owning a newspaper
is concerned, it has got to give a
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certain percentage of shares to its
employees. Therefore, 1 hope ana
trust that in the near future, the
Ministry of Information and Broad-
casting will bring about a Bill—a
piece of legislation—by which all the
newspapers are forced to make their
employees the co-sharers, and that a
certain number shareg are thrown to
them. In that way, this monopoly can
be broken,

This slory is not confined only to
the newspapers.  The Press Com-
mission hag rccommended, a; my hon,
friend on that gside of the House
pointed out, thai the Press Trust of
India shoulg be a corporation. It was
pointed out by the predecessor of the
present Minister that the owners them-
selves should form a corporation
among themsclves and that it was not
for the Government to do it. But I feel
that there ig one point arising here.
At the same time, often it has been
pointed out that apart from eighs
press barong who control this, there
are two public men also. But | want
to inform the hon. Minister that out
of these two public men, one is him-
self connccted with the Janmabhoomi
group of papers and by no stretch of
imagination would he be called a
public man, The time has come when
the Government of India should take
the initiative and convert the Press
Trust of India into a corporation, so
that this medium of information
which often misrepresents our atti-
tude to Goa, which often mis-
represents our attitude to  China
which misrepresents our attitude to-
wards various other things is not con-
cenirated in the hands of eight barons
who are interested not only in this,
but who have interest in jute, who
have interest in coal, who have
interest in steel, and in almost every-
thing on God's good earth.

I congratulate the Ministry on the
fact that in recent ycarg the work of
All India Radio has considerably
increased,

An Ton. Member: It
improved,

has also
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Shri Ansar Harvani: [ congratulate
the Ministry that now it has improved.
1 congratulate the Ministry that in
recent years the affairg of All India
Radip have been handed over to some
one who ha, pot some experience of
the programmes and who was brought
up in the traditions of All India
Radio. It is no more headed by some
one who had only the experience of
magistraey and the collectorate. At
the same time, 1 feel that there are
lofs of field; angd lots of opportunities
wherein they can improve in respect
of the working of All India Radio.
The Vividh Bharati hag been a very
suceessful thing, and All India Radio
descerveg congratulations for it.

st &® (@reE) o we sfear
fzar 1 fr madgz %1 fawer &, 39
FT FIEITAT a1 F, I &F ;19 F
qrdr ity g AT =rfEg

Shri Ansar Harvani: As far as the
news services of All India Radio are
concerned, they need a lot of improve-
ment, At present, ] know that they
have correspondents in various impor-
tant centres but we feel that for news
over the All India Radio, the AIR most
ly depends upon the Press Trust of
India, Therefore, I hope that the news
coverage of All India Radio will be
improved and made better and that it
will have more correspondents and
better correspondents in various cen-
tregs so that the dependence on the
Press Trust of India is not there and
we have our owpn independent source
of information,

Then, in the All India Radio, we
have got the External Services Divi=
sion. It is probably doing good work
I do not know many of the foreign
languages, and so I cannot give my
opinion about that, But I do feel that
after having this serviee or division
for so many years, we have not yet
trained Indian personnel for it. Most
of the gervices are not only dominated
but completely monopolised by the
forcigners. I quite agrce in one respect:
I agree with their accent, with their
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pronounciation with their command understands. The Hindi used in the

of language, and therefore it is nece-
ssary to have foreigners, But at the
same time, considering the interna-
tional situation, considering the rela-
tions of our country with foreign coun-
tries, various foreign countries, comp-
lete dependence on them will not be
suitable. We find that in the Soviet
Union also—in Moscow—they have got
external services for almost every
country. We find that they also recruit
people from various countries, but they
train their own personnel also. We
have known Russians speaking Arabic,
speaking Persian, speaking Hindi, as
well ag the nationals speaking these
languages can, Therefore, it is time
that some sort of orientation course
was launched by the Ministry to train
young personnel to man these services
80 that in course of time we are not
completely dependent on foreigners.

We have got a television service on
a very small scale. I wish my country
could have a network of television ser-
vice. But poor as we are, it may not
be possible for us to have it for a long
time tg.come. But I will make a sug-
gestion to the Ministry. They should
approach the people who are interested
to launch television service on the
basis of a commercial service, They
may have their advertisement there
and the proceeds may pay for televi-
sion. And bigicities like Delhi, Madras,
Calcutta and Bombay should be
allowed to have television because in
the modern world, a great and grow-
ing country like India needs television.
If we have no funds, we should find
some other avenues to find funds to
have thig service.

We know it very well that after
freedom, India adopted a language:
the language was Akash Vani; it was
not Jan Vani. I hope and trust that
under the guidance of the present
Minister, the language of that Akash
Vani will improve, Hindl has been
adopted ag our national language, and
we are proud of that language, But, at
the same time, we want that Hindi to
be the Hindi that the common man

news services, in the talks, ete., should
be intelligible to the common man in
the street, which should be understood
by the children, which should be
understood by women. It ig the the
Sanskritised Hindi that is being broad-
cast. Of course, we have found certain
improvements, but I hope and trust
that greater improvements will be
made in that direction, so that Akash
Vani may become really Jan Vani,

Lastly, I would like to say a word
about the film industry. I may point
out that our film industry is absolute.
ly in the mess. The film producers
are at present in the hands of some
charming women and some teddy
boys. That is the situation, It is for
the department to see that the situa-
tion there improves. Government
should give some incentive to these
producers, who really produce pur-
poseful films. A producer has to
spend huge amounts of money and
naturally he cannot afford to have
losses. So, Government should give
some incentive,

The Minister may point out that
we have instituted some awards. But
those awards cannot compensate the
producer in the initial stages when
he cannot look for box offices. There-
fore, I suggest that every year some
films should be selected which are
very good and purposeful and the
States should be asked to reimburse
the entertainment tax to them, so that
in future the other producers may
have some incentive to produce good
and purposeful films,

With these words, I once again
congratulate the Minister and I hope
and trust that under his guidance,
this Ministry will improve.

ot To g0 fag (wETETR) : F9T-
eTeY WEYE § WrowT wrarlr § fw wd
qF w9 ¢ faarT 39 929 ¥ @ a7
gag fomr | W19 F q=AT WY ST
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WATET & G5 ¥ §@ wEAT AEATE |
qa¥ gy 7 Wi givear edt § gy
Rkl

fag® a1t © 94 &1 ww gfea
Wemt & wodr wE Fa=dt wATE 91 )
=t gfoear Wear 1 wafom gu 2y
a9 A FTT IF & | 7w frw wre g fen
gt 7 Fror gafa &1 1 Hegy faam
¥ miwwrfot # wear ofr a5 a3
2 | 3% FT9 W ¥ FfraT w7 Fawrfom
¥ O g @ ¥ | 90 77 ¥ g0
gt g& g g e om0 & 7@
A FATHRS, FAEFTE W aqari
¥ g % w18 afg g &1 o
7mar 5 avEre ag @ g fr
FATHTL, T @FT1T AT F43197 F A a1
9% agdr g wgarE ¥ w1 WA 9}
g

afz wrg feqr faum & g9 g1+t
e F @4t £ 7 =g § ar wawr
TAT FAT FF §F ATH A YL, s ATA
%94 AF ZIT FT HIATT & | TAH T AF-
FG & FA9 9T 3¢ AT 33 AT §H,
a wAFiidi & Fa9 zanfz 97 3
FUT W ATE &TF, TIL AT 97 IR
| {3 FATT®YT, 77 HEH 9T ¢ w4
94 ATE 95 FATT ®IA, TIAT 97 93
qT| LY g 'Y, ag a9 faer F7 3
FUF L ATF L9 FAC T g0 £ |
@ qFTTA A FATH, FOAHE
uF FFATH T T ATHAT AT H Lo AR
1R EATT &97 FF @F Fi |

37 HiFE & A% A gAr g fw
sarwll ¥ qerea wfewifai o
squifeat = gw fagy & o wirs
@ FT | AT T I AT A2 TA@H Jrg
¢ fr tfenr argdn zomfz & 3 #7009
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23 AT {3 TATT §GF ATTAT Ao ZHY
¥ 1 = e fomr & gw owd w1
L&y wfema & 1 ¥y gwre & e g
At ArzdE & A gy ey g i
FATFIL, Ffwrdi w4 FFard] wifx
97 &9 FAT 91fzd 7Y whygivay aar
FAACET 04 g w3 ¥ @H GO
gty & feu o ofed, oft gw
urw sfoegr Weat & S #1 wigw
S AT FRA |
15 hrs. ")

qeq, o § Fiawd 1Y Fer-
FT #1 wfaw 7Zar ®1 2w § oY W
T wgaA g & O wmeer Wi ¥
FE FARETT 5T T 1L T4 THZ
ST WA | ZHIC A2 qF FOAEFTC AT
FATFT? F(C 4T FTATH B9 o7 @ &
A IAET T FAT T TAY F (@RI
O AET AT 72 2 | Fg 37 fre aF auw
AT g W1 @iid & qroafor A
FerH Aifaa @ gu & | g7 IO W
Al HTAGT F1 agdT g& wewTE 7 AW
TET & 1 AT, TF OF wege T
w57 & Faaa ¥ 337 geATeg ®Y a€r
TETE W AT WTET | g WO
wfawilai & a7 a1 a1 fzg & afwq
HATHICH, FATHTL 07 agardi & gfd
q @ FEATA T WTEAT & W A & 9
qaf gTERTT foar s & ) 3R 98-
T dTo Yo dATo arad & waTHETA &
qGFTT FT 777 £ =0fE |

ofro, s F " faamew AR
ferdt ot & ant & g v R §
sTa A 9% 77 Fay o ¢ fe el
farsrra= siferwier @7 o #t fag oy &
FY TR T 7 F gy P ) Frdnly
FATATZ 941 & gr @y fawe
frar & aff wmr & @ afx
feqr amAr ¥ Ay Atw owTx W)
femer famraai a¢ witer &7 Reet &
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[+ 3o 2o firg]
AN 7Y LLER AT 5 ATE 6%
TATT ®TAT @F AT | T walw H
FATHIBIZE (TAMAT 9% 20 WM Y=
ZAT7. BIT AT AT | HeATAG F1 {71
AFTTAT 2T IO HIT T Yo 73 HHI-
FI7 99 W7 GAETA T &1 5770 S7em-
qF {70 AT | ZAF F sy oA ArTAE
Wi F 4 " A5 Yoo HEIAIT
oF AT T A | T AT FT AACATL
9Ff F ATAT Y AAaF "Erar =
qAAT T 4 1 T Frama 3T ofr 277
FAT E A I qA NI 77 2 i Pl
T AT FrH AN FF @ AT Yo qfAIA
femay st smTOTT =i w1 FAT STAT
¢ ATt s e s T -
T qAT & famraT 97 @i g & 1 94
A ATt Al w1 27 @ 3w
" e agd w9 T A &)

gd oo T fF S99 swee 7 oag
gama fagr a1 f& T fasmee of
axt 1 frar strar afed ot ST &
ey aaer faare @ ¥ fnifea
faame =1g S« wifgs z=m & A
& 1| T FE @ Ao & g -
T FI L TECAYO (RRTi o T A TES
faart s Wt WA F s i
& wfa a¥dar avam= & 7ar | g&@ 7
g1 fF g7 93 AT qTATAT & w-
=TT a7t 7 e fa=dt & g o
forrt arcar<y Fammmay foretar & 1 o=
G F gIT @AT AGrza v oAnT &
gfywia wm &5 G0 gursrot 0
fagoor grar g 1 gafad w1 qafe
arar ®w A Er famm famr s
=fed |

A, 9T ATL 5T @ad 0 39
a1a 9T wwam A1fge fear mar & fF
qaT AT & 17 g ot W ¥ fa-
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31 7 GHY feey faamt st & o g
amf<F 9T w=gr ww Ag TAdt | oF
F1T A1 q3F7 a7 Fgdl § & v
W F famio & fad gt & 99w
amifvs 1 afvgn som afed, @7
g w7 w fe gant faandt 3w 1
fram s 2 fam oo 17 s &
faezafr a1 1w fafaa frar s 21
=T T 7 A1 {67 7917 Fra1A1 §
FTATAAT 481 771 Z71 et & |

A7 wiva W darwa 2% fem
F1 OF WIZOE A AT9AT 7 oAWiw faasn
fwed1 %1 g@e AT9EoT @ | gaFT afann
agt fawaan 2 fa aga = sz fagaf
foem wrea & farmeas § famrm s
g | wra & feew famfan W mwia
femaam & fed womT 2t s &)
wF9T g7 Z@r ar ¢ fw Sw & fa
feem &1 “mzer wrat’’ g1 aefefwie
farear & oo zd® #t geqr £ O
g FT ¢ | gafan gz A #1
adfzfwie 2q awg FTo1 wEAAHT TT-
a1 =fan, 7T weee feedi 1 @6
arg 1 afefwde w0t & faem
wfgw 1

AT &1 37 W $G 3 T 2\
fRew @A FT FTH TG ATE & AFAT
TEN T | qg FTH AT FHE AT
AIGT TAT & AT ForeT, HEH WL qFaE
# OraAe wHa< & a19 faed S=a £
i A ¢ f fover et #
fed ZEA FT FTH qAT WA |
w1 g% fag watd  w| faadr
itz Faerr gm #79 § 97 fam=sar =

dre, fargw foen wmmedt &
are ¥ o o faarad gaT § A §
TH  AMATIE AT FH AT
7@t & | aEd gr A feew daie fra
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T 39 9T A @F FqAr 92 {6 fedom
& fpenl & #2Y samEr & | A HAAE
wfd $z #1277 T 1 W TA AR
F1 F79 2qafrqq a1 3= gravar a4
&1 77 Zrire afas 78T omar | n=Ene
FHET 7 A1 wwAT forE § mvwe o
= 77 A framr g 9% Aengd
T FTH W AI0ATAATA fZAE T A
a7 ¢ oA wroow 99
formr meraTr a3 AR T
FIH & AT 72AT7 * P forga w0t
srfem 1 ar mAw ge fr A
TUH AT TTTT 2 A17 3 @ 27 fan
AT ATAT & |

A, wearAag wr foiE a1 wfer
&AT 7 5 31 gARTTHe 27T &7 7
Ffaz w7 v= o7 fzedi ' Aare fro,
AT FAA F HADNET 9 | 70 77 A
7 f fo=t AT TAT G armET AT
AEAEATAN HqAT & T 5 TSR B
mrazaTATAL 0 faF 2 zafer s
fz=1 T B! AT WOACTEAH A A
§va g Afan qa o s gfan q
af® aear i 3417 FTvw w0l |

AMTA, A AT AT AT TA
FEAGTA o wer awey b
AT 77 GFFTAMET fe 77 A
FTATT T R | AR oA R
AFI AT ZET NATT AT £ A7 371 T3
FT T que frar &

Shri Khadilkar (Khed): Mr. Deputy-
Speaker, I would join other hon.
Members who have congratulated the
new Cabinet Minister for Information
and Broadcasting. Very recently, his
Ministry has been upgraded, but T do
not believe that the mere upgrading
of a Ministry is going to upgrade its
performance. So, on this occasion, I
do not consider this discussion as
some sort of annual ritual where
petty, local, State matters have to be
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taken up. I consider this more as an
occasion when a balance sheet had
to be drawn, and if I were to draw a
balance sheet in a  broad manner
regarding the performance of the
Ministry of Information and Broad-
casling there are certainly some items
on the credit side of the Lalance sheet.
I am sure, all hon, Members would
agrec with me when I say that the
Ministry has done much {0 improve
music, both Hindustani as well as
Karnatic. Some encouragement has
been given to drama also. So far as
the press side is concerned, T would
give due credit to the Ministry for
enunciating a charter for the working
journalisis, in spite of all its defeets.
These are good things, no doubt. But,
after functioning for 25 years; or
more, how far have they taken up
issues which are of vital importance
to the people?

Some hon. Members have referred
to the press. I must say that the
Ministry of Information and Broad.
casting suffered their worst defeet in
their life time last year because the
press barons took up the issuc of the
Price Page Schedule to the Supreme
Court and ultimately they could get
the verdict desired by them. The
Price Pape Schedule was in the mak-
ing for several months or years and
all efforts were made by the Govern-
ment fo persuade {he press harons to
agree to something, saving that  they
should not take recourse to  courts.
But, ultimately, they succceded in
taking the matier fo the courts and
getting a favourable verdict. Since
then the Ministry are silent. What
are they going to do I would say that
they should give some protection, at
least 1o the lanpuage press and small
papers in this country. This is extre-
mely  important Papers do not
give only information; they form
public opinion; they give slant to
news in such manner that would
impress people in a particular man-
ner; they shut out certain news S0
that people get a distorted picture of
our social life. If our social objectives
have to be served—and 1 presume



7 299 Demands

[Shri Khadilkar]
every member of the Cabinet is sup-
posed to serve the social objectives
that we have placed before us—then
they will have to take some steps
immediately. This is a problem which
has becn discussed at length by the
Press Commission. As the Press
Commission has pointed out, as we
do all manner of things to maintain
pure water supply in the same way,
we have to look to the press, because
the Press is the purveyors of news,
Not only that, in the present day
world they serve a wider function,
discharge wider responsibilities. Even
the cultural and social outlooks are
formed by the press. So, if_Govern.
ment are going to sit tight because
the Supreme Court has given its
verdict against them, I think this
Ministry would not add much to its
credit.

It was stated just now by an hon.
Member that the monopoly in the
press industry has come to stay in this
country not only in the English press
but it is slowly penetrating into the
language press also. So, unless some
measures are taken, taking up this
challenge, to see that some minimum
protection is given to the language
press in this country, democracy may
be in danger. Whatever we may
talk of democracy and socialism,  as
some people are doing here, unless
we see how the departments of the
Government function and try to
translate these social objectives into
the life of the people, which is the
real and proper test we have not
fully discharged our responsibilities.
Therefore, 1 would suggest, as the
Press Commission pointed making a
reference to the Royal Commission of
Great Britain, they should make a
humble effort, at least in this field
We, all of us here, on this side parti-
cularly, owe allegiance to Gandhijl
and we always say that he is the
father of the nation and we are his
humble followers. He has preached
throughout his life idea of trusteeship
of ownership. I would appeal to the
Minister to make a small beginning
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in this industry. It is not a profes-
sion now; it is an industry and one of
the biggest industries and, it is earn-
ing huge profits. It is guided by no
social objective. The Minister should
make a small beginning and see that
some sort of trust ownership is estab-
lished in this field which is assuming
amazing significance from the point
of view of our development.

Reference was made to Ceylon, I
have studied some summaries of their
legislation. Perhaps, it may not be
suitable to us. I do admit that it
would be, perhaps, too much dominat-
ed by the State,

Shri M. K., Kumaran: They are
bringing amendments also.

Shri Khadilkar: But we should
preserve the independence of the
Press. The fourth estate must be free
and the press barons must be checked.
At the same time all  precautions
must be taken to see that the
independence of the press is not in-
terfered with. I have always prodded
the hon. Minister's predecessor. Un-
fortunately he is not here and I
would not like to refer to what 1 said
then. But the present Minister will
have to take up this issue.

In regard to the judgment of the
Supreme Court regarding the so
called restriction on the Press implied
in the price page schedule, does not
bring credit to the Supreme Court. I
am making this observation with all
sense of responsibility.

Shri U, M. Trivedi (Mandsaur):
Can judgments of the Supreme Court
be matters of discussion here?

Shri Khadilkar: If papers can cri-
ticise it, why not Members of Parlia-
ment?

The Supreme Count was taking =
sort of static view of things when it
said that by bringing in the price
page schedule we were restraining
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the freedom of spreading information.
The judiciary in this country should
try to help and try to interpret the
constitution keeping in wview the
dynamic character of our society, the
changes that are going on in this
country. While delivering his lectures
on changing law Sir Alfred Denning
observed very recently—I am quot.
ing this because my hon. friend has
taken exception to my remarks about
the judgment of the Supreme Court:

“We should not regard the
common law as havnig the same
characteristis as the law of the
Modes and the Persians. If the
common law has to retain its
place as the greatest system of
law that the world has ever seen,
it cannot stand still while every-
thing else moves on. It must
develop to adapt itself to the new
conditions.”

That means it should have the
social objectives that we are supposed
to implement because we are pledged
to a programme. Therefore, I would
again appeal to him. He must rivive
adequate protection of the language
press that really serves the people and
helps in some measure the democratic
system that we are trying to build up
in this country.

Having referred to this, I would
like to come to the suggestion that
was made regarding turning the
Press Trust of India into a public
corporation. At present it is a news
service monopoly in this country.
There are other matters also which
are of vital importance.

Recently there were floods in Poona.
It is a very important matter. At the
time of the floods the local radio
station utterly failed 1 lodged a
complaint, to which the then
Minister replied. I took up the
matter with the Prime  Minister,
because I had facts. I said: you
have failed utterly to give a warn-
ing when you had information.
He said: we had no information. Now
a Commission of Investigation Is
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sitting and a responsible officer of the
Government has given evidence that
he had intimated the local radio
station in order to give warning té
the people in time that their lives
and property could be saved, but no
notice was taken of it. I am pointing
this failure not to blame his pre-
decessor, but unless you have corres-
pondence, people who could get news
and supply to radio stations, I do not
think you can serve in times of
emergency. I have made enquiries
in this connection. There is one
correspondent in Bombay. So he was
sleeping in Bombay. The next day
when he came to Poona a wrong
information was  broadcast which
brought a lot of suffering and loss of
property to the people, because the
next day the All India Radio in their
noon broadcast said that again g dam
had burst. Actually, both the dams
burst on the first day. I am pointing
this out because this matter needs
some improvement, and if you rely
on the district officers only or on the
Press Trust of India without having
independent and authentic sources of
information through your own corres-
pondences, you cannot serve our
people properly or serve the public
in this regard.

Then 1 come to the question of
commentaries. I am sure the Minister
will not take me amiss. The com-
mentaries on the radio are the saddest
part of the performance. I do not
refer of course to the commentary—
which is on the whole good—Today
in Parliament. But as I had suggest-
ed to his predecessor, I want that
there should be commentaries on
several other happenings in the coun-
try. Big changes are taking place.
Why not have some interpretative
commentary on the radio? So far as
the plan commentaries are concerned,
it has become almost ridiculous. Some
University Professors, who have no
touch with realities—I call them air-
conditioned teachers or rphilosophers,
or whatever you like—kept away
from the life of the people, come and
give their discourses and sometimes
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it is so funny that one has got to
switch off the set. That has been my
experience at any rate, While on the
BBC the best brain in the country,
whether he belongs to the ruling
party or opposition, is invited, why
arc you fighting shy about this, I
cannot understand.

A Dbig debate is going on in this
country about socialism, what is so-
cialism, what are the implications of
socialism, what form of democracy is
ultimately going to take roots in this
couniry. Why not invite people who
have studied the problem in all, its
implications and have a debate like
the dcbates on the BBC, which one
finds great plcasure in listening  to
always. I think political considera-
tions should not comg in the way of
starting such discourses  which are
educative and which are absolutlely
necessary al the present juncture.

Then thers is the question of film
industry. As some hon. Members
have already stated, it was developed
by some millionaires to find odd jobs
to their mistresses on the screen. That
is the origin of the film industry in
this country. I would like you to
take note of it and find out. You
should bring about some major
reform in the film industry. The film
industry  devcloped  becaus, some
millionaires thought that the idle
hours of their mistresses and some
stray artists would be better utilised
in the film industry. It started in this
fashion. Laler on it has become the
only medium of recreation for the
common people of this country. A
peeuliar pattern of presentation  has
developed. I would appeal to the
Minister to take a bold step in  this
field. Invite some good  artists,
encourage them to produce films.
Films should be produced by artists
who will present life in a better light,
and would not pervert the mind of
the people in this country.

Mr. Deputy-Speaker: The hon.
Member's time is up.

MAY 28 1862

for Grants 7304

Shri Khadilkar: I will finish within
two minutes.

Reference has been made just now
by some speakers to the radio artistes.
I cannot understand this. You have
got thousands of pecople, I am told—
I cannot vouch for the accuracy of the
figure— who are engaged on month-
Iy contract; sometimes there is the
gencrosity of a three-monthly  con-
tract! They have no sccurity of
service, no other benefits. When you
arc building up a socicty where you
try 1o give security even to the casual
labourer, when you try to provide in
some measurc security to the landless
labourer in the rural area, there is no
security for these ariisies who are
serving for ycars together in the All
India Radio.

Initially there was Marathi broad-
cast from newly liberated Goa. 1 do
not wani to raise that controversy
whether it goes 1o Maharashtra or to
Karnataka; it is India and a part of
Indin. Buy if the radio is to serve the
people, why have you stopped the
radio  broadeast  that was very
popular? 1 have received at  least
200 letters from that arca saving, “We
can follow Marathi very well” Why
has this Marathi news broadcast been
stopped? T do not know at the
present moment what steps you have
taken, but when il was liberated there
was a regular Marathi broadeast,
news hroadeast. once or twice daily.
So I would anpeal to the Minister to
take a scrious note of this.

One word more and I have done.
The Information and Broadcasting
Ministry is one of the cultural and
educative Ministries in the country.
It has a function like a university in
a way. It is not just casually I am
saying this; I am putting it before you
in all seriousness. Therefore, this
medium should serve the people in
reaching their social objectives,
giving them a certain  education,
because they have been denied the
ordinary facilities of education
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decause of poverty. And we talk of
culture, but they have not been
acquainted with all these things.
Therefore, let this instrument, this
very powerful instrument be used in
+#his country to serve the social pur-
poses that we have set before us.

*Shri Ramabadran (Cuddalore):
Mr, Deputy-Speaker, Sir, I um thank-
ful for the opportunity given to me to
speak a few words on Information
and Broadcasting. So many Members
of this House who preceded me gave
expression and recorded their utter
dissatisfaction of the Ministry's per-
formance.

Sir, I belong to Tamilnad—I am one
with the culture and civilisation of
my country. 1 am one of those who
represent the emotional surcharge
relating to Nation and language.
“Natura] rights” should be enjoyed
by the people of their respective
languages—I belong to  that  stock.
After having seepn the two extremes,
aamely, heap of demands on vne side
and abscne of solutions on other—I
have come to Delhi for the ultimate
solution.

Sir, my first request is this.
“Vanoli", the enchanting and rich
word which was in use for several
years is replaced by Akashvani—
thercby 1 do believe the Information
& Broadecasting Ministry has failed to
patronise the feelings of Tamil. This
has created much furore and made
the people of Tamilnad to suspect the
bona fides of the Union Government.

Poet Laureates in Tamilnad decided
mot to approach Akashvani.

Akashvani has lost much of its
wcharm, vigour and wirulence because
of the non-co-operation of historians,
professors and the like in Tamilnad.

To give fillip to regional languages
is conspicuous by its absence.

We believe this is nothing but aa
annatura] attempt of minority forces
which are by nature repugnant:
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The word “Vanoli” was a word in
vogue. Akashvani is an intruder,

The Tamilians are not slaves to
accept anything and everything
imposed on them. 1 am very glad to
say this and I am grateful to you, Mr.
Deputy-Speaker, Sir, for thg oppor-
tunity you gave me to express this.

I know some agitations the people
of Tamilnad had in the past will be
in your fresh mind. 1 fear revolution
in that direction is in the offing. 1
request this Ministry to shed away
usual callous indifference and shelv-
ing matters into cold storage.

Sir, in the “Vividh Bharati"” pro-
grammes while the regional news are
broadcast, Hindi is utilised as
medium, but not the regional langu-
age. We feel it is adding insult to
injuries. Tamilnad expect an imme-
diate change in the matter.

Sir, permit me to accuse the Minis-
try for ils adoption of the policy of
deliberate partiality and gross dis-
crimination, for, e.g., this Ministry
does not give much importance to the
politica] opposition. Ruling party's
Conferences and processions are filmed
and rendered for exhibition. Our
Conferences draw lakhs and lakhs of
people, which are ignored. But day
in and day out Ruling party's Con-
ferences are given prominence. This
sort of mentality should go. I hope
the Ministry will take note of this and
do the needful.

The D.M.K. Conferences which
attract mammoth crowd to the tune
of several lakhs are not given due
publicity in the Film Division and it
is strange to note that such grievous
omission on the part of the Ministry
can never be justified and be accepted
“impartiality”.

Shri Osman Al Khan (Ananta.
pur): Mr. Deputy-Speaker, Sir, as I
rise to support the Demands of the

*English translation of the speech delivered in Tamil.
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Ministry of Information and Broad-
casting, I am happy that this Ministry
is now headed by a Minister of full
Cabinet rank. The appointment of
Dr. B. Gopala Reddi to this Ministry
augurs well for this Ministry. With
his vast and varied experience, both
in the States and at the Centre, to-
gether with his keen interesl in  the
field of art and culture, this Ministry
is now lucky in having him at its
helm.

The Ministry of Information and
Broadcasting is the “eyes and ears”
of the pcople; because it i1s through
this Ministry that the people hear
and sec the work that is being carried
on by the Governmeni, the progress
that is being made in the country. So
it js really the “eyes and ears” of the

people,

In a democratic country like ours
it is the inherent right of the people
to know as to what the Government
is doing. It is only when the people
understand about the progress that is
being made in the country that we
will really be able to achieve the co-
operation and support of our people.

The Field Publicity Directorate of
this Ministry has an important part
to play in the Plan publicity pro-
gramme. Through the mobile units
of this Directorate, the Plan publicity
can very effectively be carried on
into the villages. But, at the present
moment, the coverage by the mobile
units is grossly inadequate. ‘There
are only 76 Mobile units for working
ia the thousands of villages in this
eountry. Even these 76 mobile units
that we have are not working proper-
ly. The number of days that each
mobile unit is in operation is very
meagre. If we take the statistical
data available, we see that a mobile
wnit works for 12 to 14 days only in
a month. A mobile unit is meant
mainly for working in the villages. If
it works only for 12 to 14 days in a
month it is not satisfactory. Of
eourse, before increasing the number
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of units, it is very necessary to see
that the existing units work proper-
ly. The Planning Commission has
agreed to increase by 50 per cent the
number of these mobile field publicity
units. The aim of the Ministry, in
fact, is to increase the number of
units in such a way that ong mobile
unit is actually available for each
district. DBul, before thig is done,
before this iniensified plan is drawn
up, for providing a mobile unit for
each district in the country, it is
necessary that some altcrations have
io be made in the scheme that is  at
present in oneration.

Firstly, as at prescent, talking points
of the plan are nol being given by the
Directorate to the field staff, What
is happening is, the field staff, who
are comparatively of a lower
standard, are asked to prepare the
talking points themselves, They are
not competent people to prepare the
talking points. In faei, the Diree-
torate in Delhi should prepare the
talking points about the Plan and
these talking poinis have to be trans=-
lated into the regional languages and
sent to the various States for use in
the villages.

Secondly, the mobile units are not
working satisfactorily. Only for 12 to:
14 days in a month, these units are in
operation because the vehicles that
are given to these units are not in
sound order. It is very necessary
that these vehicles given to the mobile
units are in a sound order. If there
is a breakdown of the vehicle, the:
entire unit comes to a halt and the
staff employed in the unit are idle. It
is said that the vehicles in these units
are very old and so they stop. If
necessary, these vehicles have to be
replaced with new ones so that the
work of the units goes on without
hindrance.

Thirdly, there are field publicity
units by the States also who are
working and there are field publicity
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units of the Centre. The work of
these two units has to be co-ordinated
so that there is no duplication of
work. Particularly, the work of the
Centra] field publicity units should be
concentrated on creating a national
outlook through their work in  the
villages,

Then, 1 come fo  the Directorate
of Visua] publicity. Its work is
of greal  importance  concerning
family planning. The growth of
population  in  our country has
been very great. In the past 10
years, from 1951 to 1961, our popula-
tion has increased by 22 per cent. Our
population is increasing at the rate of
8§ million a vear. At this rate, our
population will double itscly during
the course of three or four decades.
Something has to be done to check
this fast rate of growth in population
which, otherwise. will upset all our
Plan schemes. Referring to this
aspect, the Third Plan says:

“.e......the objective of stabi-
lising the growth of population
over a reasonable period must be
at the very centre of planned
development. ... This wil] involve
intensive education, provision of
facilitics and advice on the
largest scale possible and wide~
spread popular effort in every
rural and urbanp community.

In the circumstances of the
country, family planning has to
be undertaken not merely as a
major development programme,
but as a nationwide movement
which embodies a basic attitude
towards better life for the indivi-
dual, the family and the commu-
nity.".

The publicity programme of family
planning has to be intensified on a
country-wide scale. Particularly,
there are some areas where the rate
of growth of population is much high-
er. If we take the States of Kerala
and West Bengal we find that the
rate of growth of population there fs
very high, compared to that in offiex
States. S0, we have to take partich-
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lar note of these States where the
rate of growth of population 1s much
higher, and in those States, the pro-
gramme of publicity of family plan-
ning has to be intensified,

The Unit of Visual Publicity has
also organised exhibitions on family
planning. These exhibitions have
been very popular and useful. More
such exhibitions have {o be organised
all over India, and more often also
have these exhibitions to be organis-
ed.

To supplement this work, arrange-
ments can also be made for audio=-
visual publicity with magic lanterns,
films, models ete. Particn'svly  the
films on family plannine have been
very useful, and more sucn films have
to be produced. and these films have
to dubbed into the different langunges,
so that these films can be exhibited
in the villages all over the country.

Coming to the film industry, 1
should say that the film industry has
come to occupy an important position
in the country's economy. India is the
third largest producer of feature
films, next only to Japan and the USA.
The film industry has come of age
and should play a constructive role.
The masses today are under the sway
of the silver screen. Films are im-
mensely popular among the people
and to a large extent shape their out-
look. A few years ago, there was @
picture called Kismet and this picture
was sp popular, and was running to
crowded houses. As a result of this,
it was found that the pick-pocketing
had increased by about two hundred
per cent. Recently, we had another
very good plcture, the Kabuliwala,
which was shown all over the coun-
try. That was also a very popular
plcture. This picture also was run-
ning through crowded houses. This
plcture has an appeal to the heart. T¢
is these type of pictures that are
necessary in order fo promote natlon-

al Integration,
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. The film industry should devote it-
self seriously and with earnestness to
the task of making films a useful and
healthy instrument of both entertain-
ment and education, a means of uplift
and progress rather than of degenera-
tion and decoy. The Ministry should
keep greater liaison with the film in-
dustry so that better type of pictures
can be produced. A liaison cemmittee
can be formed, We may call it the
Centra]l Consultative Committee; it
can be formed not only with the re-
presentatives of industry and with the
representatives of Government, but
we can have on it also public men
and those who are interested in social
welfare, children’s films. children's
education and so on. This committee
should see that some sort of encour-
agement i given, as has been po'nted
out by my hon. friend Shri Ansar
Harvani, so that good tvpes of pictures
are produced in the countrv instead of
the ordinary ones that we generzlly
see.

Children's films are  yet  another
aspect  that  merits  the attention
‘of the Ministry. The Children's Films
Society which was formed withk the
help and support of Government is
doing fairly well. Of course, it is an
infant body. The membership of this
society has been subscribed to by the
various State Governments. but still
some State Governments have not
subscribed like the States of Kerala,
Jammu and Kashmir and Assam. The
source of revenue for this society is
the subscription of the various State
Governments. They pay about
Rs. 10,000 annually. I hope the Minis-
ter for Information and Broadcasting
would use his good offices to see that
not only the other States but the
Union territories also subscribe to this
Children's Society.

Recently, it appears, the private
producers are showing interest in
the production of children’s films. If
that is so, Government should give
gvery encouragement. Preference
can be given from the Film Finance
Corporation or exemption may be
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given from the entertainment tax or
any such concession can be given so
that private film producers come for-
ward to produce children's films.

About the Radio, I pointed out that
the wire broadcasting system has
been introduced by the All India
Radio. This is a wvery good scheme
because such of those people who can.
not afford to have radio receiving
sets for themselves can have the bene-
fit by providing themselves with the
loudspeaker which is provided by the
Department. The extension of the
scheme has to be done on a large
scale so that the benefits of the Radio
become available to the common man.

In fact, even economically, it is a
very good scheme because the con-
sumption of power is very little. For
4000 sets to be provided under the
scheme only 7 kwis of power is re-
quired. Otherwise, if we have indi-
vidual units, we should have 200 kwts.
I only pray that the cost of this
scheme should be met by the Govern-
ment so that as it is being done now,
this scheme should be extended on a
large scale.

Mr. Deputy_Speaker: The Hon.
Members may now move their cut
motions relating to  the Demands
under the Ministry of Information and
Broadcasting subject to their being
otherwise admissible,

Need to set up a Corporation for
broadcasting and information

Shri Sivamurthi Swami: 1 beg to
move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (35).

Need for grantsg to small non-political
newspapers in the country

Shri Sivamarthi Swami: 1 beg to
move:
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“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (36).

Need for oproduction of historical
pictures and pictures depicting
national movements

Shri Sivamurthi Swami: I beg 1o
move:

“That the Demand wunder the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (3T)

Need to supply printing presses on
hire-purchase basis to small news-

papers

Shri Sivamurthi Swami: I beg 1
move:

“That the Demand wunder the
head Ministry of Information ana
Broadcasting be reduced by
Rs. 100." (38).

Discrimination in giving advertisemenss
to all recognised Malayalam
dailies

Shri A. V. Raghavan: I beg to move:

“That the Demand wunder the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (66).

Need to set up T.V. Units in Trivan-
drum, Madras, Hyderabag and
Calcutta

Shri A. V. Raghavan: I beg to move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs, 100.”" (67)

Need to give opportunities to the
members of the Opposition to give
talk on the A.LR.

Shri A. V. Raghavan: 1 beg to
move:

“That the Demand under the
head Ministry of Information and
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Broadcasting be reduced by
Rs. 100" (68).

Need to produce dramas in all re=
gional languages for staging them
by the Central Drama Troupe

Shri M. K. Kumaran: ] beg to
move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (69).

Need to effect economy in the ad-
ministrative set wp of the Infor-
mation and Broadcasting Minis-
try

Shri M. K. Kumaran:
move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs, 100.” (70).

I beg to

Need to nationalise the Film Industry
Shri S. M. Banerjee: I beg to move:

“That the Demand under the
head Ministry of Information and

Broadcasting be reduced by

Rs. 100." (T1).

Need to have a radio station in
Kanpur

Shri §. M. Banerjee: I beg to move:

“That the Demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs, 100." (72).

Need to form a Press Council

Shri S. M. Banerjee: | beg to move:

“That the Demand under the
head Ministry of Information znd
Broadcasting be reduced by
Rs. 100." (73).

Need to make permanent the announ-
cers in the ALR.

Shri §. M. Banerjee: 1 beg to move:

“That the Demand under the
head Ministry of Information and
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Broadcasting be reduced by
Rs. 100." (74),

Need to change the system of audition
Shri S. M. Banerjee: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs, 100, (75).

Need to check the growth of private
monopolies in mewspaper indus-
try

Bhri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (76).

Need to cncourage language papers
Shri Warior: 1 beg to move:

“That thce demand under the
hrad Ministry of Information and
Broadcasting be reduced by
Rs. 100." (7).

Need to give more advertisements to
language papers

Shri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be  reduced by
Rs 100" (78).

Need top encourage regional languages
by allotting more time for them
in broadcasts

Bhri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (79).

Need for improvement in service con-
ditiong nf those employees in
Broadcasting Stations

Shri Warior: 1 beg to move:

“That the demand wunder the
head Ministry of Information and
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Broadcasting be reduced by
Rs, 100" (80).
Need to start a full-fledged studio in
the Trichur AIR Station

Shri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100.” (81).

Need for more encouragement by way
of better remunecration for young
artists

Shri Warior: | beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be  reduced by
Rs. 100" (82),

Need to encourage Kathakali music
through AIR

Shri Warior: 1 beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs, 100.” (83).

Veed to give substantial aid to thne
Kerala Kalamandalam

Shri Warior: 1 beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (84).

Need to encourage the “Panchavad-
yam” of Kerala through AIR

Shri Warlor: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (85).
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Need to provide more funds and
subsidy for spreading the Com-
munity Listening Scheme

Shri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (86).

Need to stop the AIR Broadcast om
the activities of Parlhament

Shri Warior: 1 beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be  reduced by
Rs. 100" (87).

Neeg to introduce Television Centres
in al! State Capitaly during the
Third Five Year Plan

Shri Wwarior: 1 beg to move:

“That th¢ demand under the
hecad Ministry of Information and
Broadeasting be  reduced by
Rs. 100" (88).

Need to review the working of the
Film Censor Board

Shri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting  be  reduced by
Rs. 100" (89).

Need to take adequate steps to remove
the various difficulties of film
producers

Shri Warior: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (90),

Need to survey the working conditions
of all categories of employees
in the film industry

Shri Warior: 1 beg to move:

“That the demand under the
head Ministry of Information and
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Broadcasting be reduced by
Rs, 100." (91).

Need to produce more films for child-
ren to inculculate sustained in-
terests in science and technology

Shri Warior: | beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100." (92).

Need to give importance to regional
languages in broadcasting

Shri Sarjoo Pandey: I beg to move:

“That the demand under the
head Ministry of Information and
Broadcasting be reduced by
Rs. 100" (97).

Nced to produce films for children
Shri Sarjoo Pandey: 1 beg Lo move:
“That the demand under the
head Ministry of Information and

Broadcasiing be  reduced by
Re, 100" (98).

Need to allot more time for broad-
casting cultural items of interest
to the minorities

Shri Koya: [ beg to move:

“That the demand under the
head Broadcasting be reduced by
Rs. 100"  (6).

Need to make further progress in the
Community Listening system
Shri M. K. KRumaran: I beg to
move:

“That the demand under the
head Broadcasting be reduced by
Rs. 100.” (39).

Need to give importance to regional
languages in broadcasts
Shri Sivamurthi Swamy: [ beg to
move:
“That the demand under the
head Broadcasting be reduced by
Rs. 100.” (40).
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Need for broadcasting facilities in all
districts or divisional headguar-
ters

Shri Sivamurthi Swamy: I beg to
move;

“That the demand under the

head Broadcasting bg reduced hy
Rs. 100" (41),

Need to increase the capacity of the
Trivandrum Station of All India
Radio

Shri M. K, Kumaran: [ bog to
move:

“That the demand under the
head Broadcasting be redurcd hv
Rs. 100." (93).

Need to regularise and place on a
sound footing the selection and
recruitment of staff artists

Shri M. K. Konmaran: [ bog tin
move:

“That the demand under the
head Broadcasting be reduced hw
Rs. 100" (94),

Need to give more Iimportance to
non-Hindi regional languages in
National Programmes

Shri M. K. Kumaran: T brg to
move:

“That the demand under the
head Broadcasting be reduced by
Rs. 100." (95).

Need to remove disparily in  pay-
scales between mnews-readers tn
non-Hindi regional languages on
the ome hand and in Hindi and
English on the other

Shri M. K. Kumaran: I beg to
move:

“That the demand under the
head Broadcasting be reduced by
Rs. 100.” (98).

Need for giving more display ad-
vertisements to [language news-
papers . o

Shri Koya: 1 beg to mova:

“That the demand under thHe
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head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100." (8).

Need to produce more ebonoid blocks

for supply to mewspapers in the
country.

Shri Koya: I beg to move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (9),

Need to liberalise and simplify the
procedure of Newsprint allnoca-
tion and to ensure an equitable
distribution of newsprint in the
country

Shri Koya: I beg to move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Re, 100" (10).

Need to produce more tourist literm
ture on Kerala

Shri Koya: 1 beg to move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Informatlon
and Broadcasting be reduced by
Rs. 100" (11).

Need to enlist the services of popular
authors in regional languages for
publicising the Five Year Plans

Shri M. K, Kumaran: I beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Bs: 100" (42).
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System of distribution of advertise-
ments to newspapers

Shri M. K. Kumaran: [ beg to
move:

‘“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100." (43).

Need to produce more films on family
planning

Shri M. K. Kumaran: | beg to
move:

“Phat the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (44).

Need to conduct the Summer Drama
Festival in State capitels by
rotation

Shri M. K. Kumaran;: [ beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100." (45).

Need to set up a Press Council

Shri M. K. Kumaran: [ beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (46),

Need to undertake o study of the
trends of centralisation of owner-
ship and monopoly in the news-
paper industry

Shri M. K. Kumaran: I beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (47).
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Need to produce more feature films
in Malayalam, Oriya, Gujarati and
Punjabi

Shri M. K. Kumaran: [ beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (48).

Need to improve working of the
Children’s Film Society

Shri M. K. Kumaran: I beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100.” (49).

Need to intensify publicity on family
planning in West Bengal and
Kerala

Shri M. K. Kumaran: I beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100" (50).

Dfficulties exrperienced by small news-
papers in distant places in getting
newsprint

Shri M. K. Kumaran: [ beg to
move:

“That the demand under the
head Other Revenue Expenditure
of the Ministry of Information
and Broadcasting be reduced by
Rs. 100.” (51).

Mr. Deputy-Speaker: These cut
motions are now before the House,

Shri Hem Barua: Sir, I welcome
Dr. Reddi to his new responsibilities,
regponsibilities that are significant.
Gentle as a Picasso love Dr. Reddy
has something of the dynamism of the
panther and I only hope and trust
that he would be able to bring some
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more dynamism and fresh air into
‘the murky cabins of his Mmistry.

1 wish to congratulate the All India
Radio for the grant job it did on a
stupendous scale so far as serving the
nation, the anxious nation, with the
results of the elections is concerned.
They did it with the precision of a
needle, 1 congratulate all these people
who made this programme a success.

From the wveport it is evident that
the All India Radio is one of the chan-
nels  of publicising  Government
policies and activites. It pains me to
say that the All India Radio  instcad
of being a medium of entertainment
and education for tre people is be-
ing harnessed to the propaganda wheels
of Government, The cdge of the criti-
cism can be removed only by muking
the programmes of the All India Radio
more ¢rilical of government activities.
There should be g critical appraisal
of government activities. But that is
not possible under the present dis-
pensation,  constituted as it is as a
bureaucratic institution.

The atmosphere of this All India
Radio s so suffocating because it is
a burcaucratic institution that often,
whenever any man of talents, whether
he is a writer or an artist, joins this
institution, people usually say_  ‘just
for a handful of silver he has left us'.
This sentiment may be wrong; but
facts do not prove the contrary. I
often feel that the All India Radio is
a graveyard of talents. (Interrup-
tions).

Dr. B, Gopala Reddi: Marriage is
the graveyard of romance. (Interrup-
tion).

Shri Hem Barua: I would suggest
that this state of affairs can be tided
over by converting the All India
Radio into a corporation. On pre-
vious occasion also, a suggestion to
this effeet was made. But, then, the
pet argument that was offered against
this suggestion was this. In that case
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Parliament would not be able to exer-
cise its control over that institution. [
fail to understand it. If Parliament
can extend its control oevr the Life
Insurance Corporation and the Air
Corporations why is it that it will not
be possible for it to extend its control
over thiz institution?

The AIR programmes must be made
more lively. When the challenge came
from the television in USA, the sound
radio languished and was almost on
the verge of extinction; it was re-
vived only by emphasis on local news
and local needs. The programmes can
be improved in that direction, 1 hear
that very soon a radio station would
be inaugurated by Dr. Reddi in Kur-
seong.

Dr. B. Gopala Reddi: Not by me
but hy the Governor of West Bengal.

Sk:i Hem Rarua: Still that would
be under his patronage. It is in the
bordcer town. Ilow much of local
colour this radio station is going to
stimulate? Wherever there is a radio
station instituted, people must be made
to have a sense of belonging to that
institution. There must be some affec-
tion for the institution and in order
to create and generate that affection
for the institution, local talents have
to be mobilised. If the Kurseong
radio is going to broadcast relays
from Bombay, New Delhi or Calcutta,
its purpose is destroyed. The love of
the people must be generated by this
institution and love, like electricity,
can be generated. Now, when the
forces of aggression are trying to dis-
rupt our frontier, the responsibility
of the All India Radio increases at
least a hundred fold. If you accom-
pany me to Eastern Assam, at least to
the oil areas in Digboi and Naharkativa
with a transister set and if you switch
it on and tune it you will come across
at least fifteen transmissions from the
Chinese side humming in. It shows
that there is a network of transmission
stations all along the eastern sector
of the MacMahon line, On the 15th of
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May there was a broadcast from the
Lhasa radio., These are for consump-
tion of the people of Kalimpong. It
was a Systematic campaign against
India and I have already drawn the
attention of the External Affairs
Ministry to this fact. We must remem-
ber that there are at least 15 transmis-
vion centres opecrating along the Mac-
Mahon line, I do not know whether
the Externa) Affairs Ministry is aware
of that or not but I can say that if they
could be proved to be wrong I am
prepared to pay any penalty. China
is initiating a veritable war of nerves
by these broadcasts against us. What
have we done against this Chinese
perfidy and strategem? Have
we  been doing  anything? In
the face of such aggre sion, we have
some programmes which are meaning-
less. These programmes ar, good
when the nation relaxes but they are
not good when the nation is perturbed
about the aggressive and disruptive
tendencie: on the northern borders.
It i~ no use having a programme like
‘a4 date with you', from a boy of
Pherozeshah Road to a girl at  the
Miranda House. There is a programme
like that and I listen to that regularly.
When the nation is in a disturbed
state, how can these boy and girl
affairs satisfy the nation or preserve
the security of the country. I do not
understand this.

Dr. B. Gopala Reddi: Why should
the hon. Member listen to such things?

Shri Hari Vishnu Kamath: Why
should you put out these things? He
then listens to them, It is a two-way
traffic.

Shri Harish Chandra Mathur (Ja-
lore): It caters to your taste.

Shri Hem Barua: My hon. friend
who spoke earlier has made pointed
reference to staff artistes. Staff artis-
tes are treated like pariahs. Their
position is worse than the position of
contract labour in the railways. Es-
pecially the position of sub-editors,
ete.,, working in the language units is
stil] worse, I meed not repeat this
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point because my hon. friend Shri
M. K. Kumaran has made pointed re-
ference to it. 1 would only request
the Minister to see that the condition
of these people is improved.

1 would then say a few words about
the programme calleg@ Today in Par-
liament. There is a programme like
that. As a matter of fact, I like this
programme; though it is very brief, in-
spite of that brief period, I would
say that the scripts are very wel] writ-
ten, marked with a wonderful preci-
sion of styvle. But then 1 would also
say that five minutes to give the re-
sume of the days work in Parliament
is not enough. It is only an eye-wash.

Shri D. C. Sharma: (Gurdaspur):

Five hours?

Shri Hem Barua: | would suggest
that this programme should be ex-
tended by another 15 minutes. If the
Government is not in a position to ex-
tend if by another 15 minutes, for
giving the resume of the day's work
in Parliament, you had better dispense
with it and neutralise thee five
minules with programmes like—should
I suggest the headlines?—Girls and
Flowers  “Chrysanthemums and Miky
Mouse”. These would be better pro-
grammes which could be had, if you
can afTord to do that.

Now, this country has come 1o a
stage when this broadcasting system
is 25 years old. 1 would suggest of
thorough probe into the working of
All India Radio not with a view to
witch-hunting but for a definite pur-
pose. The purpose is to -;uggest ways
and means and mcasures to im-
prove broadcasting in this country.

There is a programme which has
been already referred to by Shri
Ansar Harvani. I mean the External
Services Division. That division is
manned by foreigners. I do mot have
any objection against foreigners, but
this is a critic time for us; we are
developing and growing, and through
our broadcasts, which are meant for
consumption sbroad, we must be able
to give an image of India to others.
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I do not think that these foreigners
can give that image or vision or have
been able to give that image and
vision. Almost all these broadcasts are
meant for countries in Africa and
South East Asia, countries that are
emerging. But these fareigners have
not tried to train up our Indians. That
i3 why I say Indian must be trained
up, so that they might give the actual
vision and image of India to the rest
of the world.

About films, I would quote what
Gandhiji has once said. He said a
very fine thing. He said that legis-
latures have an appeal like liquor
booths to politicians. This is what
Gandhiji had said. What legislatures
are to politicians, films are to adults
and man above 40,

Shri Hari Vishnu Kamath: Why
above 407 You are also above 40.

Shri Hem Barua: [ am. But do
you know this? George Bernard
Shaw had once said, “Every man
above 40 is a scoundrel.”

Shri Harli Vishmu Kamath: Includ-
ing the hon, Member!

Shri D. C. Sharma: Every man be.
low 40 is a knave!

Shri Hem Barua: 1 would suggest
a socialogical study of the impact of
films on the minds of our people to be
made. That is very urgent. Some
years back, Prof. Asitbaran Bose of
the Luknow University made a soci-
ological study—a survey of the im-
pact of films on the minds of
our people. Then, the facts that the
survey had revealed are startling. 1
have these statistics with me, but yom
would not permit me to refer to them,
and 1 am also racing against time;
otherwise, I could read them.

For instance, some hon. Members
have made reference to the Children's
Film Society. As regards that matter,
I would say, “Read the report of the
Estimates Committee.” There are
serious allegations against the Child-
ren’s Film Society. I do not want to
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recount them. Here is a society that
has failed in the matter not only of
production but in the matter of exhi-
bition also. The Prime Minister's.
award was won not by the Society
but by two other pictures—Phool qur
Kaliyan and another. 1 forget the
name, This Society was discussed by
the Estimates Committee and the Esti-
mates Committee has come down on it.
1 would suggest that a thorough probe
into the working of the Society must
be made immediatetly and if it is dis-
covered that the society is beyond
redemption, it should be |disbanded
and the charge should be handed over
to the Films Division, who are doing
creditable work, It is no use trying
to have a gilded goose that does not
lay any eggs.

16 hrs.

Coming to censorship, the discrimi-
nation is there. The business of cen-
corship is not only to check unsavoury
pictures from circulation, but also to
set up tests and standards by a judi-
cious implementation of the code of
censorship. It has failed in that and
therefore 1 often see that startling
pictures are at times exhibiled. Ant
imitates life. That is an accepted
theory. But that theory was coun-
terbalanced when Oscar Wilde said
that life also imitates art. As an ex-
ample, after we became free, our wo-
men started imitating the fashions of
the art of Ajanta in their personal
adornment. That was a temporary
phase. This is an instance of life imi-
tating art,

What about pictures? The sense of
crime and the sense of sexual morbi=
dity and attachment are being imitat-
ed with gusto. That is why I say this
censorship must function in the right
way, but not in a bureaucratic way.
There ought to be some sort of elasti-
city about it and that elasticity is to be
conditioned by understanding. What
about foreign pictures apd our pic-
tures? When an innocent scene of at=
tachment between two young souls s
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a toboo in our pictures, a profusion of
it is allowed in the western pictures
by our censor board. What happens?
Our people go to the cinema houses
in order to experience the prero-
gatives of the western lovers on the
celluloid, prerogatives that are denied
in our pictures, 1 say that there
should not be any discrimination made
in judging a work of art. If you al-
low the prerogatives to the western
lovers on celluloid, allow those pre-
rogatives to our lovers on the celluloid.
Or else, what happens? Whenever an
English picture or western picture is
exhibited, the play house is full. That
might adversely affect our film indus-
try, which is a good foreign ex-
change carner. There is no deubt
about that.

Whenever it comes to a language
picture, men who understand that par-
ticular language are to be activity as-
sociateq with the examination of pic-
turc. That would counterbalance the
evi] effects of odd dialogues and odd
situations that pass through censor-
ship because of the lack of understand-
ing on the part of the members of
the censor board. Therefore, linguists
Committee is to be actively associated
with the censor board.

There was a proposal for a Film
Production Bureau. 1 do not know
what has happencd to that proposal.
‘This bureau must come into existence
as soon as possible because it will not
only outline the standards of how films
are to be produced, but it will have
the right to examine the picfures as
to how far they conform to the stan-
dards also, Therefore, his bureau
must come into existence as soon as
possible. That will save the industry
much of the trouble in regard to
finance and production also.

Now I would say that thc scope of
the Censor Board is to be widened in
order to embrace censorship of scripts
also. If the scripts are put on cen-
sorship, that would help production
in the sense that after a picture is pro-
duced, wen it is being examined and
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the Censor Board puts its foot down
on it, the producer lose to a very great
extent which can be avoilded. There-
fore, I would say that there should be
pre-censorship of script: also.

The Board of Censors has a res-
ponsibility towards our counfry and
our people as much as the industry has
and it is only through a healthy co-
operation between these two impor-
tant functional groups that the purpose
or aim of ennobling our film art can
be achieved 1 only hope and wish
that the two would move on and will

play a dynamic role through co-opera-

tion.

Shri Abdul Ghani Goni (Jammu and
Kashmir): Mr. Deputy-Speaker, while
I rise to speak today I would like to
say only something about the great
organisation of AIR Sir, I have had
deep associations with AIR as a regu-
lar listener with equal interest in all
forms of broadcasting progrummes and
also quite often as a broadcaster—a
casual broadcaster, of course—and I
must say that I do feel [ am speaking
as much as a part of the great organia
sation.

Whatever else AIR has achieved
through its round-the-clock pro-
grammes from its different units
spread all over the country, I have
for my part watched AIR saccomplish
a difficult task, a very difficult task
indeed, and the accompiishment, I
must say, is a unique one, unique in
all respects, especially ir one parti-
cular direction. AIR has very success-
fully countered an unprecedentedly
shameless campaign of lies distor-
tions, libelous attacks, filthy langu-
age mean insinuations and dirty names
by which our great country and
greater leaders have been called
through day-long programmes by a
neighbour country by its pirate and
unrecognized stations. It is to the
credit of ATR that it has countered
that shameless propaganda which has
been carried out against us by a neigh-
bouring country; whose name Is Pak-
istan and the point worth nothing
here is that fact that AIR ufilised
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truth and truth alone aginst this sub-
human and truthless movement.

Mr. Deputy-Speaker: The hon.
Member is not clearly audible to the
reporters. So, he may come to some
of the front rows.

Shri Abdul Ghani Goni: 1 was re-
ferring to the propaganda carricd on
by a ncighbouring country through her
radio against this couniry and our
leaders. But I must say here that the
AIR has countered it very success-
fully throughout these years. 1 know
that AIR has suspended this pro-
gramme about two years ago because
we felt at that time that much need
not be said about Kashmir, because
the position of Kashmir is very well-
known throughout the world, especial-
ly throughout the country. Now be-
cause of the filthy programmes of
baseless and shamcless propaganda and
attacks carried on by the other side,
1 feel that we arc forced to start it
again and 30 I would request our
worthy Minister to reconsider the
question of starting the Kashmir pro-
gramme, as was done formerly. I am
saying this because the continuous
attacks from the other side sometimes
mislead the common man. Whenever
they here the radio they think that
the broadcasts which come through it
are truthful and accept it as correct.
So to counter the false propaganda
which is indulged in by others we
should restart the Kashmir pro-
gramme. Not only that the Indian
philosophical ideas should also be put
through the medium of broadcasts.

In this regard I have an opinion and
1 hope many of the hon. Members
will agree with me that we should
never be tired of speaking the truth
even to those who have renounced it
for all times. In the foot-steps of
our great leader, Mahatma Gandhi, we
should not treat even our unworthy
enemies with contempt and withdraw
our efforts of bringing light and
sense to them. Moreover, it is our
duty to think of the mass of human
beings across the border who by every
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description, are our brethern and
keep on teliing them how they are
l:eing duped by their rulers on this
made up lssue of Kashmir. Indeed
the AIR should restart its mission of
disseminating truth and uncovering
reality and restart its very interesting
and useful programme on Kashmir.

1 would also like to refer to the
problem of integration which is agita-
ting the minds of all thoughtful per=-
sons in our couniry and it would be
very helpful to examine what the
AIR has been doing in this respect
with all the means available to the
organisation. AIR through the me-
dium of all the important Indian
languages reaches all the corners of
India and it is obvious that no other
organisation is so well-equipped for
dealing with this problem. Bul, as
some hon. Members have already
stated.—I do not wish to be misunder-
stood, when I say this—some people
are more interested in the language
than the programme itself. The pur-
post of the broadcast should be
of maximum benefit to the masses of
the people. If we use the common
language which is understood by
everybody, 1 think we can get the
maximum benefit from the AIR. But
as a listener, I have noticed many
times, not only in the news broad-
casts, but also in dramas and songs,
that the language is highly Sanskritis-
ed which is not understood by the
common man. The purpose of the
broadcast would be lost if the common
man is not able to appreciate it. 1
would therefore request the hon.
Minister—who is not merely a distin-
guished Andhra, but a distinguished
Indian, to look into this matter and
see what could be done to improve
matters. Sometimes AIR arranges
broadcasts on some very important
issues, but due to the language diffi-
culty the purport of the talk is not
appreciated.

16'15 hrs.
[Sam1 Mur CrAND Dusk in the Chair]

Similarly, the nation is not only con-
stituted by that one language We
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have got various parts of the country,
and various languages. As Shri Hem
Barua pointed out, the people should
love their radio station. And 1 say
with pride today that the Kashmir
people have got love for their radio
stations at Jammu and Srinagar, be-
cause the broadcasts and programmes
from these two stations are mainly by
the local artistes there. The people
arc thercfore really very anxious to
look to their local radio station and
encourge the local talent.

As I said earlier, it is not only the
news, but also dramas, music, geet.
They also will Jose the charm when
we gel Sanskritized Hindi. So. just
as we are encouraging the local artis-
tes in Jammu and Srinagar, 1 would
expect thait the same thing would be
done in the other stations also.

It is true that we have to dewvciop
our national language. Bul the man-
ner in which we can develop, it, 1
think, is by going ahead with it in
stages, If we try to force the verbo-
sity of the Sanskritized. Hindi we may
not be able to integrate the wvarious
local dialects or the wvarious local
languages. But if we can use a simple
language we may attract all stations,
all people and all regions. And that
will certainly be a very good step to-
wards integration.

So I would request the hon. Min-
ister to have a bit of check so as to
restrain the AIR from its efforts of
revivalism, as also in its enthusiasm
for high-brow Hindi. These two fac-
tors will not only reduce the utility
and popularity of AIR but are bound
to damage its very useful work on
integration.

But I am hop~ful ahout the future
prospects of AIIl. There has been a
change, and T must say that we now
have at the head of this Ministry a
person of great intellectual back-
ground, an unbiassed linguist, a man
of culture and, I must say, a man of
the people. There has been a change
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in the Broadcasting House itself.
There again, we have at the helm one
who is not a regional enthusiast and
one who has a balanced background
angd is well versed and amply ex-
pericneed in the art of broadcasting,
which is the art of reaching and
attracting the mass of the pcople on
most occasions through most of  the
programmes.

At the end I would also refer to the
staff artistes. Many hon. Members
have referred to this. Steps have
been taken to some extent to provide
some security in their service, But
sometimes these artistes serve for
vears together, for ten, fifteen or
twenty years. And their services can
be terminated with a month’s "notic:.
I know it is a contract scrvice. But
the agreement form should be umend-
cd suitably. There are some condi-
tions, I understand. A man having
a good voice may lose his voice, T sub-
mit that the security of thce staff
artistes has to be bettered. I have read
the agreement forms, and I find that
these agreement forms are not drafted
in a manner that the security of the
artistes can be guaranteed On the
other hand, at any time, with a
month's notice, their services can h:
dispensed with and they can be re-
lieved of their services. I would re-
quest the Minister concerned to lonk
into the agreement and have i
amended. We have taken interest in
matters connected with tenants and
labourers and we have saferuarded
them. T know some land reforms are
coming. The interests of the tenants
at will have been safeguarded. The
artistes and their service also should
be safeguarded to some extent and
the agreement should be amended
accordingly.

wWwat e swer (araTeE) ¢
wTefa wET, § goRTT ¥ o7 wEAr
i § 6 wror w7 9 fedar feamd
ar @ E N fored feend ar o 8
T FT TSAT 9T ¥q7 @G q¥AT §, Wqw
FTHTC 0 0 & frarc fmar & 1 @
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et o 7]
iz 72 faawy wre fx@@ s G &, I &
s qESl a9 9T 7 AT 9% faw
AET TE AFAT €, IT & HA T O 77
o faa1 78Y © g% &1 AT WA T
AR, AN ATCAAY I ¢, 79 7 fergt o
F=A1 & FF0A ooy 54 faaamsn & @
FAfFT F1 TR | fa3ar €1 797 77 1
g famma & frad 9t 2, sas0
WIAFA HT AT AT ATHF HAFT
FIA ¢ A AT TEAT 9T TG AT 2 )
f&ad @ w1 a7 2 fx fmgeama &8 2=
# S177 9% feral & | &1 994 FA ®9
q1, 9 ATA AR ZLTR1E |

"TAFA A7 a7 & arerareft
§ o M warfa faq ana &, F s
LG R AECE IR SR (i
H AT g4 AFF 7 1 T IFT ATATHL A
fer 2 1| = Ave & A "rEzATer A
gaifea agr gm =fzd | ad a1 7ia
oE@ATn g garm s wifad
WA & 979 gfaer I A1 w=g =g
ag & 39 97 77 frar e afzg
afs Gar ffar 741 71 3AFT F9A1 4§ 9T
qsFT WAL N 1 4 4z A7 g fF
FIEAIT ATATAAT WA T &)
gz gift sifza | s 319 Mg @
T G5 FEE, AR ATE AIGVT A
AT =ifgd o

TgT g Fr A9 @ ff zA AR
= fAemTe & FTO07 F3F1 AR ASHAT
&1 AT AT FET AT @ g 0 oA
Iax1 7t foreqr &1 AT @ 97 gafew &
s i & Fo e s fr AR § W
af1wt w1 wraor ¥ 7 awmy gy fem
9 qTLAA9 & AwaEi w27 9T ¢
g7 feaT gare s @ <@ g, fewe
FAr AXATT A1 TG ¥, CH F AR
gaar wfgd o fog a@ & 7 &%
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TR 9T /1 AFA §, THAT ING FAT
aifed | 99 ST & YA § 9 A
F4T 2 {5 T 39 47 Ha1 Y, T AT IAG
aA | #fFa Fa1 g7 wOEr s gl
gt franf 2 wr g 7 & awmdr g frag
qir A8t &1 W & | W awal #7 A1
STV 2, a7 $A1 A7 € e g iz,
3ad weerare &1 gafy agdt ar @
2 OH T § oqAr ®a IAfT &%
wxa ! & awadl g fr wre Ay Tigd
2 fr WA 3ufy &7 a1 wost 59 9%
faare @van =ifza | gvme &1 ofew
fr az a=Fi w199 %1 (a7 27 #71 777
#¢ 1 afz wa f o &1 1 gATA O
adfa graamg 2, Ia% AT H FH
Faft Fv qFT | T F1 A g
fa wreAaq FF 9917 8 a7 32 qFd1
# 1 oy =AY grar el fr gz
¥ fan syvgye A1 TOM P4 & RTOH
A1 2 AG1 387 T TA FIAT 2, IARI
g ATE & a2 w73 T g
f74 41 471 wA7 4591 97 9TAT E, AN
F7 7 | w7 AT W1z7 2 4 wieaad
zafs w7 &) wraT fazm & 79 ©E
g qFq 797 3AM7 WY FT q@AT 8 |
f3250T #1997 FIF ATH ZH HCIATL
F1 ATH AN 7¢ 2 | 7O MGH AGAT E R
o9 T K1Y HT (277 AT wrearfcAs
faqTt &% faer & 1 afg mar faan mw
otz sr IwfA gri o
Shri A. S. Saigal (Janjgir): All
India Radio has achieved remarkable
progress in the last few years. It has
now a country-wide network, and is
running 29 stations in all regions of
the country. Under its medium wave
expansion plan, 56 new transmitters
will be installed and added to the All
India Radio’s’ network, making it
really the biggest network in Asia. As
a result of this plan the area covered

will be considerably increased, and
nearly 75 per cent. of the populatiom
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will be benefited. This is a very im-
portant and big achievement.

However, its outstanding work lies
in the field of music. There was chaos
in the field of music a few ycars ago
and this was rellected in the pro-
gramme of All India Radio. The
greatest single  achievement of Al
India Radio in the past few ycars is
the rchabilitation of the classical
music. A proper system of audition
has been introduced, and the artisics
have now been graded properly, on
the basis of which the programmes are
being planned. Therefore, the lis-
teners now get the very best of the
musical traditions of this country.

It i1s, however, very wrong to say
that All India Radio is interested only
in classical music. It has introduced
recently a light programme called the
Vividh Bharati, and it caters to a
variety and to a large number of
listeners throughout the country. The
popularity of this service is so much
that listening to Radio Ceylon has
considerably gone down. I would,
however, suggest to Government that
they should take steps further to
tighten up the procedure of sending
money from India to Ceylon for ad-
vertising goods. It is admitted on all
hands that Radio Ceylon’s service has
-corrupted the taste of the juvenile
listeners, who form the majority of
its listerenrs. Therefore, no encour-
agement should be given to those who
want to adverticse their goods through
Radio Ceylon.

The National Programme of Music
has created a cuontry-wide conscious-
ness of the traditions and the cultu-
ral heritage of the different parts of
the country. Similarly, other natio-
nal programmes like talks, drama and
features, and also the annual functions
of the Shaitya Samaroh, and the Radio
Sangeet Sammelan have given the
very best and fostered the sense of
remotional integration. In fact, All
India Radio is the only national
agency which has played a vital part
in the task of promoting inter-regio-
nal understanding and the sense of
‘mational integration.
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Another achievement is in the field
of folk music. There are today a
number of folk music centres where
authentic regional folk music has
been collected and regularly broad=-
cast. This has given great encourage-
ment to folk music artists.

Then, 1 must refer to the A.LR's
music appreciation programmes broad-
cas! from wvarious stations, These pro-
grammes create a greater understand-
ing of our musical traditions and
build up the taste of listeners. They
give the best spcimens of the great
masters representing wvarious styles
and Gharanas in our music. Thanks
to the All Indla Radio, today, we have
the representative music of those
giants who are no more and whose
renderings will inspire and guide the
modern practitioners of music. Emi-
nent musicians well-known for the
knowledge of their schools have been
appointed as Sangeet Salahkars. They
have givn some of the rare composi-
tions of their own Gharanas which are
nowhere available in the country.

All this shows that the All [India
Radio is not merely concerned with
the immediate puropse of giving en-
tertainment and education but is wvital.
ly interested in preserving and carry-
ing forward the cultural traditions of
this country. This remarkable pro-
gress under the stewardship of the
former Minister, Dr. Keskar is a great
landmark in the history of music and
culture as well as broadcasting; and
we owe a debt of gratitude for his
great contribution in making the
Radio a powerful purveyor of our
thought and culturg. It is our hope
that this tradition will be further
strengthened and the country will
continue to get the very best through
the Radio from our cultural heritage.

Praise is also due for ALLR's great
work in connection with the Tagore
Centenary celebrations. It has brought
the message of Gurdev to every nook
and corner of India in its numerous
broadcasts and music programmes.

All India Radio gave a rare record=
ing of Tagore's own voice to millions
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of listeners in the country after a
period of twenty years. Special pro-
grammes of Rabindra  Sangeet in
different languages of India were ex-
ceilent. Judging from all accounts it
can be safely said that the Radio has
been built up over all these years as a
powerful instrument of not only
healthy entertainment but culture and
musical traditions and it is hoped that
in the next few years, under the able
guidance of our present Minister, Shri
Gopala Reddi, it will reach the nume-
rous villages of this country through
its community listening scheme and
thereby bring enjoyment and enlight-
enment to our brothers in the villages.

In the end, I would request the
Minister to popularise the Chattisgarh
dialogues and music for the people of
those tracts and for the benefit of the
artists there.

Wt o fao meEmfwxr  (wmaw)
aamfa @, gvzre 7w faz gz &
THT AAT F A3 7 = 47 6 &
FRR IR B EE R 2o

warafa wgRm o 71 Aam 8%
9 JIT 47 |

wit qo fro warfar . mav aq
7 & ¥ 9& oz #23 A 7H g 2 2,
AT IH AT F1 THT T &Y 0T,
f& swmo n arewfe faa= &1
wfave frfaees & gara far nam 3,
wYz fwar «fr 07 ag @599 F 2919 4T
g ot 5 39 w73 & A7A ¥ geien
& =T iy fra=aedr 35 2

wra tfear Weqt 7 o) 37 fafassy
& AL AZFAT T T ATIF F12 32 9T
2 d & 1 3 § Ay el da
w@r g WY 2am Tan g fe aga o
# fa &% 97 A 2 ) w37 TR
gafr gt @ 1 ara ffem Hegraram 2
“srwTararert’’ | w1 sETIAETO T Z 1A
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2 39 A1 AZA 437 & 947 2, Twfad
9 % fadar prgade g, faadt asay
ard 27 F A, TA1 E1 FALT £ | AT
THE A AT T ITF IR F A
g1 ATH FT AR AT g1 E | [H OF
FrT 7 AT, fF AETami & o
s ATz arsarez g & 39 F Al
F1FET T THT 72 F AATATAT 0
w7 fast mfam &1 fag aw= 4 =9
a7 39 Afeq & 9g7 avq 7 “fHern
mfaz" 1 fawt o= #7711 T 7 A
ﬁ/@: 37 qT7 AT AT

{'qmiséﬁﬁmﬁqﬁmwfﬁm
z9 g faaq vz ol Az oA 22 "
79 fad 37 FE-EEY a1 8T TEq
§ wrEET ZA1 @ JifE 4z sferzzgaa aw
q ST THUTEZ @, @ &7 I a9 qA
fa Z9TT 20 F7 TTHTT F ATHT T TYAY
THFAZAT FT HAAT 2 | FIHT OFAZSAT qT
az wra ifem rfear & ¥7 wwar g,
ardr sarE WE, IA &1 ET qFAT # )
A1 ZTAAT F1 &qTA 7T IH § AL
2 mwEr & A fgegeam § A
#raf9 @7 & A6 AR §E |
zw wAaTT 937 2, e agq # Hfear
qAA 2, WY 937 ATAT FT ATIE AT AR
§ qga g f& gaaem &1 aEe A
At ZaTr A Fa 2 fregET &
IF H AT 2| 98 3iF 2 fR Add
frmdt g€ <=t &1 a1 A1 [AS ¥ FAATS
%37 %1 wfaga samer 2, &few o
724 AT qfsAw @ 47 AR A FAT
AATAT F1 @A gTAT 2 EF wEAIT
AL AT 7 AFA 2 AT GEE A
TgAT FEA £ | ATATT FT A T gAT
qZ TF ARAFAG TTE GAT | IART
AT FTO §F AAFAT AT 9,
fagia o fawm 1 gErmanaT Aq7,
gt fo & 52 T1oom fA® 7777 7
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&Y wegz 7@ T afew mmw A% o 9w
FT W GFA | FTAT H AT FF g
I F1 AT g A1 AT, AfEE Amr G A
FaaE ol 1370 F1 o, fAv T awe
# fF wAaTT T 3A G &1 AT g
TH A7Z &1 AT ®i OF FIAL A FAT
WA qg grzaiza frEEr 2,
IHET IR | A AT AT A AT
gl g% £, W mAa armaTwda
FTAT AgA AT 2 1 T7 WAL TAA T
waAnTt 7 & 21 el £ A o
gaz A7 A4F AVAT 79 347 711,
g9z7, wZea 97 f&vq @A @ =
3 7o IA MEA wHT H Sl
arfzn wt faeg= 3% 21 A wwE A
afw 379% w9 79 | &= 47 3w
¥e7 o o & O A WO 29 H A AT
qEHAZAT FTAW F7 * fA7 TR T |

FET T TRV F AT 2, AT
HIA wATT A qIAA ATEAL
FAII %1 434 79 fq=7 3 0 3.
saraTA7 fzeaT HAAT wEAT ®1OA@T
20 A GrH gEATl B FIARA 2T
F fas 7gt g, waw & =izan g fw
TG gEArd ® FWr weead
gEaErTa & Wi #t A 92 aAw
¥fer o & 917 1 a1 7 fo fama
FTAFAZT FHAT 2 | ATH 94 42 7
gaal w1 T & fAm A gEer
o Ffrm qare 3= A fa o g
formT 2\ A1 39 a0 gARATA frare-
Hz F1 =219 71 Afzw | § awwan g 5
XF 797 9% A0A FAA g0 41 F 2
q AW T AT ATH & AT IART ATARI
& TArE

wgt 7% Aafgz = A=7F B, 9
it agra & oo frrsa war
g Trag 37 aTEEERl g § 2
FART AT FA4 T AAAD 2, WX
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AT F1Z aATFAT mAEArT § I fawraa
gorem 7Y T7Ar 2 g o fyr
q7 17 WE 7 97 a3} fgear 2

mF A F T g ot qaa
ATl 3 Amrfaard #1739 w2
F%T T 7 A= o v & w9 Y
7z 77 J gafqo arvrer 7 1 9w fr F
FAFT AAAIT A AT & fag
2 7R Z | FA T A7 WA T8 8
fo § 399 WA FTATE AU FEATE
& z7a framd & fad ) a1 FgaT 398
g f& o1 adatg7 T & aonfame 3
IAH 1§ wAmeie e ey,
I G AT TAAET & 9§ gear
q4% ZA1 ATzm AMfE SaEr g
WEATE 21 1 34 AT T AT A4 &
afer g7 wrw g 5 G\ -
HIA ST R AT 0F AT WA G-
I 2 39 IFET A6 FITET ®ATH AET
fem sman 1 g fam 39 e g
ferpraa st Az g€ 2 1 w2 F AT
e T8 AR SO w1 AZA W07
taan mar 21 3aE & w1 avifan g7
® TA Z 0 AT HA TRE 2 AT QW
rasara 2 fir 39 F96 oara far s ar
A 39 FEr e AT & I e
A A AT A 2 e
AT TFTFAT I & AvOTfAmT ¥ 3
WYATEE FT Fg 7T 777 £ Sifoa w
e | 7 3 agfaa o oam o afe
& HAAT AT A ArATfAad W AT
L |

st wex gIm ( mgaTA )
SIA_ 771 fAaza 2 e arade awe
VaAtEAT ¥ eqm 97 MwreAr e
[an %7, wifn g’ g awe
F% frar aar 2

st Mo Fao warf®T : #71 wAAT
WITAE Al & £ 41
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[ 7o faze wmfE7]

ut 37 7 ffew 97 ¢ g3f9%
A TENMF I ATT I ANIZAR
A3 7 & q947 g P 9amd v I
H1$ 2T AT [F i 14T 2 AT TAAT
T ffeq T T AR 1T 2 ;TS H
FuT A" R A A7 (R 2 TAN
are ¥ F Ag; AT TaAEr (w0 A
A

14.46 hrs,

|Mg. Sreaker in the Chair)

®rE HTAT W7 Wex T F1 fFwed
w4 % fgrgeara & g7 441 ;T FA9T
H A1 g7 ®9 Wy (K7 TATT a7 3 )
#gav fam fem & &0 arq #7471 &
34 %71 ag Aara 2 5 #1 3w ®
fo=q &1 3@ %7 fFA3 95141 f&sq 247
#1 o AgY wrgar 1 A1 fgeAt & |7 "
R gz @A g ) 3H faafas d oF |
frara & a7 srgAT g ) Grr wEi A A
QT 7T 4T | &30 A7 THAAT KT
fhem 2t | 34 foHew &1 19 91 “FIAT
faz" 1 am gg wafra ar qr ) g@fqag
@y & warfga Gar g% A7 42 (e
qiffear arat § 39 2410 |m 817 1
gafac qardt gE 4 f¥ 1 fageara &
0T, T ATH FI IAE0 WO T AR
@ F7 AT gl & ot 2z feew 2| T
o7 | I 9L FH OF g1 qGAOAT F OF
feeq 3fi faar a0 | gF qar w71 ¢ & 39
fwen &1 fegeara ¥ ot T 177 1 Fiferg
#1747 | 34 fwew K =20 w0 A1 fZean
SE a1 77 IE1T fearddz €1 frar
feqrigz a qgdg 39 9T 3347 &1
= AL §IAT A ZAT | FIH IFA
qT FTE TIF TAT FTAT AF AT | Z4T
a2 24 AT ®I41 I fR=n &1 919 F:
Fifaar F4A 9T AT gAr AL TG
LETAT AN AMA F AF A1 | 97
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fass Fg1a wrf et gemT waar
F (F97 | 997 /T T2 17 7 IAH
frasz szfaar i gam v g foae w99
& | IFMA AT ZT FTAT A(F ARAT
grm 1 Afea e 387 fax faer 9%
fraz fwar 3z a7 41 fF 798 AzAr-
fra & ifam 397 217 o1 F70 3
oY7 7% I4F 7 feIre 2 5% 2
a1 ";AT Z |

TEIATT 79 R a4 give
FAMTIFIZ 1 T2 #7207 97 O
fraardt & 1 wrzafcdt & &ifan 297
g1F F 777 F1 747 famt & wrfar
¥ g | AfFa 39 foew & mx 797 A=
7z 2 & 398 wF OFzT LA~ Az 2
IFF OF GAART ATHT A1 frErAT ®
fac waq /3% &1 TIAT FIT FT I
fzar | 97 37 FIFT F 9T A7 TIIFEATA
7 A 2 A1 92 AHA G 2 A/ G
IF AN TR0 g | IART FESA
997 9 & & A g | I fag #1
AIFN & 4z IF AL AAC T 37U )
aTaa fag w77 AIF FIAFT 77 77
33039 8 ) 794 a1 FaAr £ s A
wdr & AT 3asr ardiws &1 afr g
xad faat & faars ar #1€ 717 751 3.

WSS AETT | HOR AT F AT
M FTTH I UFT FI ASLT AZN AT

it qo o wanfwzr . & a4 71
# T3 sqra A F2AT ATIAN AU AIAT
fads 727 ¥ 72 ¢ fx g7 I 1 fF
f®s3% qra Fzar & 794 g qreT AT
FFYAFZ FIT FI AEAZ | LTI AT
%1 2 f& for smaea 1 a3 fraag 4 39
FTA K1 AAT AF AFZ AT T 33 72
3IF 1T H=F) 772 F MTFTLIF N A
T a7 g% qAMEAT BIAT T T |
oy A dq7 718§ mfew 1 e
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wrfeg foma fF feena 7 59 fra=ed
&1 WY srAFTd g1 &l w3z aafaa
I F g1 | A1 fF mw gr .
FE 2

TF A1 §F F7 F @F Al wiE
TET AT A1 FI AR T L AT
97 39 IF7 ¥ 1% § AR 27 A% ARy
=l AEAT |

FA1 ff & 7 g% § 721 a4
TEqna & fam dfean samr A%z g
#FA1 £ A7 7 ammAn g 5 Hzan A
20 F AMI, #AT7 4z F12 F419 7174 31,
fasft 57 & 727 a7 31, 39% w27 0
wza™ 431 77 597 § fx 29 frsgeardt
# 1 9z TATE qq T A9 47 A1 OF g4
1 AFHN 41 | ®T E20 T AT H
gfafezata @1 fas =1 mar 2 41 37 o3
OEAATF A 3 | [ A7 AT AN *
ag 7 zafan fawadft 2 fa & w@ am
%1 fpzeaeft weas A8 #9797 19
7 3% 941 WY awed 2 fr freey dfwa
¥ A 26 WEIH 7 9@ 2 A1 g8 A%
FIH 2

q A wq § 3wy w9 0% a3 faame
T B AATT R TEA AT ATIHT A1
AR & @A A1 uEH] 9 Haga,
ardiw, A4 a2 §g 721 faaan 2 afam
&4 AT A $EATA F1 07T AATH fgam
gl & fF arm#z 1 9RHl 99 A &1
AT TERT F§ AAT 8, sooo HA q
gl 9% WA & A7 97 920 77 90 &1
faeg@ wwzal 75 negE F@r § AR
aF 4 meggE wval ¢ f@ qa {ft aew
A & 674 & | WA @ A 7 5w
qIIT TEF FE0T F I AV 97 FAQT
wqr @ fF A ¥ W arET 92 9
G &1 JAAT KT GAA 7EGH &N
FTAT | Tg1 TAF! WYA ATIHL & qATGL
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Tt EEIg fmad ) o A9 & A g
97 T A% AFF 1AW A E i aer
TIF7 ¥Z [I4 WIOR] FTET 7 A9 |
TIEE FZT 97 qTTET AT TIAEiEgT
faaar 2 1 FamTA IR f IR A 0T
T2 799 WA 2 fF 3 67 3w 6 57
o177z 7 "nw & 7 farga ol somar
SZ 97 /T AA1E | 39 A7 F1 A
gM 7 a7 AT TT 9IENT 9% WEqA
71 2 @ A7 {7 AT A & A
#1351 19 7 T g fr gz wma fem
=gt gz1 97 mEAT F ) w00 A7
a7 £ =7 31 gmm 2191 2 #7I7 Ao A%
o 2 77 gAY FFAT FT THH AT
# 1 oAt T AT g g Ate mit
TSIEMEI 2 | 91 ST 397 337 717 |
3 &1 AT TIT ZAT | AT T@ UK
“afawa ar1 2 1 fafarey smza @ gt
A 1 & 79 9 & 70 @ @
ATFAT YA 2 A7 WA WG AR IH
aA &1 A9A 7947 5 g fo= & qa
gfzar *feqr a2z 7 39 977 7 T@A6A
ArEATE T 9@ (& 27 nE qq1A
=l 717 zT oo AEAr A1 e g g |
71 9T W1 gA ¢ 97 a7 A9 O 5
gfzar “feqr 771 *fegr 2, A w0
T qrEErE FAr 8, T@E At iy
F7 F1 M1eAT2A faqn 7141 & 777 330
FHfA At A 2 A1 37 A7 A7 AEAH
F2m g & frrgeardt § 777 & wreaamsy
g | 7 SaM & ATg g7 UR Armardy
1 341 A0S @ AqE & Far o waw
a1 74 2z I AW T ATAF B
L WERI W A1 gEAEAd
Z3gTA 4t ag &1 AT 2 ) & 1 Hea™
9% BRI wAMI 41 a9A1 f5ar § 9%
%! Az fdar 2 0 w9 38 @
ZTATAA FEWIA G7q § AT BH AT
ETA WY A FT §H A1 gEH gET
zifa gt & | §7 A% & 19 7 WOy
awAT WA FWIE |
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Wt WEAT (FE AYT FTIHIT)
TAM FAIFT, TACA  ATU-HAA
FT HITH F1 {420 & qrg 717 Faaq
¥ ZTUF AN T TG TEW ATEAT 2 |
T AATCA FT FATIEAAATLT T TEZTAA
9% FATT (T T AT AARFIF I7TE 2
Faramg fEazoraaia mam g
oA 29 T2 HATF A1 2 78 § 42 39
a7 T, I/ AR AR IF OITHIZ
g% 7g ¥y gq asey % geafaw
wEFATA § F Arfaar ar a1 A wfAa
TZ AT # 72 O0F WIF-A% TV JATAATT
FAA T q19 97 FIRN T AT {7 A0
FrFar FAifE A2 AF 70 arwfwaa
oI L5077 71 ATRAE 2 wAF <30 fran
g AT A1 AT F AT T ARE
Fft w77 F 1 afeF 3480 493 70T
gigz AR 2 FF g A3 A7 A1 A
FEA 37 g Afvar g 0% 2, AqTA
g (g e AT TAF F AT AT
Az g0 A At aqfiarzw g At g
IART IEFAT & ATEH ANT ZAL AN IF
ATE ®1 AfAGT 2 79 F1 78T F1 ATE
TZ AFTAZ AT W FAAT 417 77 20 fwg
I AT 97 MR w3, 1A
AT TF AT N AT FIOOEAT ZAA TAR
fam 27 #3370 1T 7 qATFE T 3T
THET |

st 7% w1 $hear dfeq) £ A
¢ az AT fregema ® o A
srzw fEear o371 &7 owar § AT F7
@ § | A% F& 5 34 &1 w0f fgwan
TEY & ag A naa 2 AfEw w0
ST OF QISTHT F7F 91 7147 § 6 ey
T ® A% g7 awed fF gz s o
® ATt I AT IT ¥ wAAE AW,
I 9T FALET IR AT AT @G |
WET qF TG ATAT FT ATETF &, TF F16T
qI F1 aeqF ¢, 7 oF sEm
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qaeAdT 1T 7 AT af @ Wi A ag
aaaATg fF 3% az wrE g gATe T
AT AT A2 &1 TFAT (THH1 g7 agran
AFT A1 fZea™ &1 q9 a1 799 §
#fFa 77 739 &1 9g@AT 39 F fAw
qr IFFT ACERT & AT 1 TOF A}
faaage It @ w1 7% &, ArFTTATn
a7, g1 Ffzar WAt a7, 97 oF oHd
w9 2 f5 ansa 1 #1fa7 & w9z
az aAAT AL AT AFAT § 1 afAEq
IO &1 IZA TH AAE A I FAqR
F1 371 AA1 ¥ (97 991 § 48 gHATE
21T 2 mrnd 7 gom g A ¥ 02
FAT 714 2 (% 413 T 7gr A M7 d
IAFTFIE A AL 7 A | AT A€
fx agma =79 170z 7w I Ay
T A AT ATATEZ Z1 AL THT T
T arzwrez 53 wmr foror f@ am
AT T HHA T4 | A5 &1 44 417 T
gt 331 A4 oy afes qwET AR
qIATT F1 ANA T7 IA T A 2 TG
IR AT F1 AT TFT AAE T AT 2,
A FF AT TRIAIAZ A7 AW AR
TgatY 2 1T TaE fAn wAE A 0%
sfrar a=mar s o

17 hrs.

Az a1 FI FATA H I & AFHA
§ @z 97 TEAT T 0EAT § AR wagver
THI A A FE A | AT GEA Z A
I F IA ATATFT AL 47 | A H
Ao THo UHo 7 ATHIGAT I (A
frar a1 9 39 797 a2 1] § 39 Ffwe
FOAT Ar2d 4 fF 77 #97 9wy £
I w2l fF T & qarfeas o190 1
FaTEaTA ¢ 7 &Y AETeRT A1 ¥ waTan fE
"arE, WY A FF, @ G0 FHE A AT
FE), ag F auH, ¥ I@ AW § WA
@At g 1" T8 9T 37 A 7 gy
7g fow azg fadt st | sgres oft &
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oarE faar fF ‘1 g fewez awz
ot 2, fr @ faer |%F 21, 77 fam
|1 ) W W T & qafas,
w7 1) A2 97 39 qaE 1, e
&1, FATAT ATAT WL Hr-Efear fea
I FI JOAT FAT, T T2 TF AgT ATHRA
ama gt | g wrA-sfear Wear 3w
qita#T 97 Fear F S Fg 39 ¥ faedr
T ZAT FAAT § FZT AT g, I TH
F qANHF—AT 7 T fFAT AW
g, oo a1 az7 %t =2, afew 3@
AT, A1 FTeHy 77 7 T g
¥ w1 gt g——, AV ATF F AR |/
ST AN TH KT ATA K1 JT TF7 AT
FHIAZT T AFA | ARTH 39 414 &1 4Y
fr qeg & weafaw gavs! & =, 1 fa
eqr v 7%, 71 fzm & 9 91 95,
IH OETT §1 AR AF4, F1 (% za1 &
Frer 7 freeft w7 gt fear =aan A
w4 ®7 I AF TFEAT 2 |

fra 38 797 F1 73-T97 T T@T
77T & 1 7= Fifaw 9 = 2 oz
otr qfers gaws 27 FA F oagr
fat T8 AT AT AT T AT TgArd
WTE | Y FETE A FTRN ;4G 2 A
ITH TR F2AT F1F T ATHT AT 2
afwm 37 7 1 srwra w1 woar? faea
T T AT T T A0 0% qHEa
v A g

q g Fea1 urgm g e w3
faetfas & & 21 S0 &1 HATHAT FoF,
d1 e FTET AT F AT AT AT
HIHA T THAT | ZAIT 25 AT 98 F2AAT
F FOAT w0, oo TIT FT ATTAIIEL
gt 2, fom & =rfas, 3, =19 7
Fmfawa wfas 7z § Tam afae
2139 8 "3 watew” & 4 & mu
92 F1OF S EAT E | qF FH B
I B AT H1 GABE AT &1 7 T
-wu-Tea a1 7@ 5§ 98 w9 e

JYAISTHA 17, 1884 (SAKA)
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a%, afga o #5077 #1 fasww
U1 2 | IA AT 7T A7 AT 3L Al
zAfma AT R AT IA R, I AT
qay 1z 741 2 & 28 3% &1 F¥19w @
wia, 71 wret 7 3wd Zr A, a1 gy
T 977 2AT A, A1 vE 7337 forar-
T-ARTA a9 7% A1 AT A AHAT A T2
7 faw 7 7 Mg 7227 7, afer 3307
TATR AF 9Z 94 fAm o3 w1 0¥ gfar
FA1A 2 1 39 F 952 U6 G F g

731 2 1 24 7 qeafar faew w7

Z1AT 2 1 39 A wegr wegr =0 ZE

z, miws & 3@ AT AAT A ANE A

3% Aw 7 faor I & 7y 2T aw

a7 1 &ifaz 1 3t # fr ga6 FaATAl

F a7 F1 23 97 & T Frar w1 37

T WEEI AT Z AT AN I R 0T

FIT 2 A7 FA TIGOH FYTAT AT ¥

A7 ZAI-T-HEA@ T, 97 AT §, 99

T AR AT 5 arr A A T 6

ATEIE £t AT § A9AT 7 o A AW

AT TAT ZT RAqH w7 A

Flzw zAw g § fedr A
F12 nargrar 721 2, fa 7 g At
T AFA FAS AT AR FA07 F ATA
A% qg=rar 917, afew 3 wwa 2 fr s
st arfefam= 2= 5 faat a7 o
qf. w77 fz=2t & Fadt 7 w17 2z
AMT A% 99T Ad

¥ o9 F7A1 AT £ fR oW
“3g wafaa” Ar fa= v "af,
FIAT, AT AT ZAL AT T 499 H
g frr wnw, A1 Ak wifz 2 e
3§ waAlaE" & A 9T 1 AT A97
far s 2, 59 & 39 AAw w1 AnTi
a% 9g=1a & A a7 w7 feam g
g, afET 3 & aewms R %
smnd ¥ fet qam &1, 97 77 ofr
st anE g€ Am feew o A,
foaw &1 wrw S wre gfean Weat o
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[ mHATHI]

FATA F20 3, ATAT TFA14 F1 FIiam
1AL | 5T Z4T I1GTEA F 37 AHAA
2,32 %% 7 {5 75 7% T #w77, 3190,
A, §IF ATE AT AT TFAF
VAT FATA 1 AT FATI T F AT
™Y wF AW A1 3 Far 7w,
wfgs A g A= A A A
A F A7 f7E & Aq0AT 73919
Fr ®ifaa «r Adr 2 w5fEA q A =
0 AT H AW B2H AT 7141 £ A9
A #1 39 & w7 orE A7 gran w A
A MFATAT AT 71 35 A7 J FIE-HIT
&1 &1L (A0 T2 247 2, af5F =aro-m-
®AE T & AT H AgT a7 gdfzm
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#1 fywma 79 & f@ AY T o
% fed f amaAdr g f5 7w 7 q3r A4
fower 2 9 @ wa a9 | Awa) (BeAl
F1 7@ F7 ZEIT d1A® AAFTHT FT
;7 T omF FrAr T 2 59 A agA
g7 g1 AFAT 2 | #A: | 37 417 97
fasra 917 g7 & gard TEAHE A
39 a7 fasrq =q1 &A1 TfE7 |

A § # garE & 919 g7 fqaEe
F7n gt fa fzan g vz au
F7 Frwg 99N fET T, WA AEE
It &1 3fAT 7 qww T 0w wEE
Fax w7 wfa 1 grw Hifaw @ A
A% AT H ATATH K1 AT F141 A2
39 FT ARIA &K1 #T 2A F)

(Mr. Deputy-Speaker: Shri Bhakt
Darshan).
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UF aTd § HiT FgAT AT |

Mr. Deputy-Speaker: 1 have called
another Member.

st W¥F gWA ¢ IITAE HEIAd,
AT A7 AATIN HATAG & AvAT H
s fa=1v a9 w99 H YEA § HuAl
g e gweAAl g g F oqaE
AIASTA WAT Mo FAFKT F1 & WA
a1 ATAT7 g2 oA % #fE sEr 9
zq auf A% aga & armAn, afoam,
WETEHTY W7 A9 & AT ST AATG FT
e Y7 A0 famn 1w arei
A F GTEZT7 F7 W17 IR F9F
mraq fa fram & fag 3@ @
waasfaan 398 fad g a7 wqre-
AT FAAT IA F WTET F AT | T A
Te1 W f& IFA o mE s
& ez faan 21 39 ¥ w19 TEE
g A, fafas wredEr 517 A ane
&1 T 9477 @Y7 9917 (6ar fam % fud
79 39 T 9fa  wAr arare = 77
A

oE ¥ GHNAT &1 14 2 fF g9
qATg & 99 gAY zwre mEzevim fay
To FTo AMTA TEI, OF TH Fa@7 q7
A E fmgmisEfw = a
F1 97 TN &1 3z77 21faeq 2 | 72 "Ar
750 ¥A7 & AA T T @G oA TFogw
Afgaeda w47 F a41 fagaa g 2
gafad w71 398 39 & "AWWIA I afg
g & 721 39 ¥ 3% IA & IAarfues
st a7 T & Afea q& 9o famarm 2
& ag oodT grgar #9)7 J9a & g
I FAIENGEA &1 971 74 H A%
gt

39 ¥ wFad § qF o faeg fraza
F7AT 2 | A9 BT IEH Ff7 FA A5
wrz A agv % favmwrdr #@
weow, fad, G537 #1915 @1 91 |
R T TG AW AG @A ¥ AATE
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I GHT 4TI eTo  EN 39 A9Y qgi
T 4 wa: qA faam ¢ f§ wm
A2 7 g A1 q7r faeT ot 9% a7
Fqaamaan @ 5 7z fagew
FIA AW fF o & mA gz Ag qF
4 ST 7 A fawiier 1 9y gfy
9 29 37 arAF1 727174 77 2 5 o faer-
fer s s a st AT 39 § T wAws
fasrer Faitam 721 gE g Ao ar
aga 7 i Ay w Fr T T  frow
g1 mar  fagsa fFar s g fawr-
frzr vva & fam fa faem oo S s
#1 fawrfr &1 sratfeaa fwar sma
F gL wEm f& 3 v afaar
wqra 39 wrEn &1 st & w1 g
g At fawfr smifaa a8 v o
TF 2 IT FI A T AGAT F1F BT H
afrorq F7F &1 9T F7L |

s, Fam & fasfrm ware §
FAHT A TR FEAT AT ) AW/
Tz7 7% oF gvzvvirg faAt § v -
TAi & Tanfaa § 7t rafyar (gt
st grfa g @Y s Far #
saet faar & 1wy 39 faq wtow 95
F 39T H qradra g4 fr 7 aerar ar
fF g7 g wzieg g@ &1 wewad
g 1 7 FAgarg fa g Fwg
#t & afa @@t mear A g A A
e g fr az oF Tar g g oAz
f& wfagea § == 97 faaz F77 1
ATEEAFAT § | T8 % (47 &1 §o s A
agaa g Ig awa fm g faa i fe
A FFif-aa FvA1 Frfzg | w7 Tar
agt & A1 £ag WA wAT B AR &
Arg 1L FIW TS T ATAGETAT € |
g v W TR ART ARl £ fRgE W
art & "y wfax 72 899

g a1a AT AR fAgza wAT R
gz gz 2 % wada 947 5 97 91977
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[t e z1a]
w1 a1 & o7 TF qa AIIEET
afraz Ry farfe s7ar 7% 20 34%
57 f19i7 ¥ 4 =397 TUAr g AfEA
qIT IO T q TTRC AT I 57 2 oAz
7 F 777 AZ TTA0 0 17 FiAw 7w
F7 Filam ® 24mAT 7 qg707 T30 47,
77 A% a7 fA137 520 =1 A0 AT %
qAAT qA@ T AFT AT AN
w47 T3 fra 77 {7741 Afara
1% KAAZA £ 5% 7 ZWT AAATS
TEAAT 1 7 foaa fr zre qimA Yo
g 390607 F. IAR Tz AAT AAIW
qowgr 41 f& & wyA mmeoiy fex
g g w7 g fr ogw wfaa w6
STE FAGAT w7 AME AT Zrg AA4A
g1 AY7 FHITT FTH ZFH1 1 AT ATA Z
wq A1 F1w f@ ozowry quEm gAT A
qEA ¥, AT FHIT HAAT AT qAA
AT qgEA 12T # w7 a7 94 913w
arz7 &, wixasa ¥ sa71 qzAaqw AAT
aF RS A1ZA ¥ AT gAY F0A F U0
a1 & 7 A% fAT ATeus §
AT F TH FAT TA AT Z 047 47 AFA
A AN H ITT JTA WA AT FT AT
M7 Tz Fez #ZeT H T fImr @
TY7 Aura 7 foar war A wrAAT
TAT A 7 wmALT wewr fw 3
qAFtfaq F7 IA6T A0 F17 T qARE IAT
FT8T §1 §8 777 21 07 | wA: A=
=17 AT F1 iy AfzAr AT & AT
gYe IA% F77 =47 gAr faweam
aAd @7 ¥ fAaw ar 237 grAEw 2
sitaA fwea1 & Fexsq § aZr 97
T §F £ A LT 2 wAT ol
T fRsdt &1 3@ w7 A1 77 747 7407
| & A9 g% wrAr # 1 a7 fE® oIA
A7 fzA1 fga twear wvgr 2 1 Tra8@
quERICl &1 A1 swaeqr fagT =241 &1
w9y 77 fwax ad w1 717 2 i feedr
Yo wfAma: wrraarfaat &1 "/
wraT W g W WY AT AT W
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ST qIFRILT ZT AR qrEAET 2R
Fr0 77 ot ZwrTr fged fwRAt w ogaw
AT A gTEET At far o ovar 20
o7 T1 ZT A7 F7 (7 oA AT AT
2 7 zgT Ft fwey faqts Am# 12
FLAALAT FT FAT TA AT AT EUA
&1 % 77 2 Afer 367 3079 AT FATA
1 QT FART FET § A AF 03T
qT FTT FAT, HT AJEA 97 AT
7z0 20 F ag taTza gvar agw w
Tro Hq77 7 fwmsq =7 1% & faq1
FOFIE K A AT FT7 AT AT
g7 fwar qr 3a9 w1729 § A7 sATAET
wafa Fidt wifze | zary 7591 717 ZATX
a5 77 qafaqi & wfrr & amg 7w
a7z & fa7arz 7 f5ar am 29 9
A F1 AZA A5 F7 A% fF 71 F997
F Tw 2 AM@AAW "N 0®
TEA ZT U FARAT FIZ, FEAOTERTN
T[T FT FATTAT F A1 g AF+7 fFan
¥ A% 727 g0 ¥ gH7 w1 fweAT A7
fagim fwar g fs fa=a f& gwd
q14 97 FA4% &1 K0 AT AT AT
gt & f& 3990 wf & AT OeA
fdar  smam

7a oF g1 faqr 2 fF =0
FawT § 9fF a7 farai & w38 &
a1 qrAq F73 &1 976 fEwar g7 A
gz ®zr wrar ¢ fF 97 399 T A
garar Tt & wafma gar A%
saardl & gsfaa g A1 7% few
faafarat 7 727 AT FAOE | AI A7
feen fagfamt & zfozsmr &1 ez
FTAT 2 F37 Mo TEWT ¥ AfF OF
wgiafa & afad w7 & F waw
F2ar g fF @7 a7 441 ;e ATMA
Tz s @1 wfyw wEE & Mg Fw
HIT FIT I |

HAT, WETAOT AL K
% #g fadza w7ar agm g 5 gah
ZIT ATAT WATHT &1 90T FTA A
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WYY T & # foraen swEa
IANT g @ fear o1 @7 & S§ A
foraey ft waraT & o7 a@ wW ¥
aF qTAAT o A9 ST &7 gQ
ag WA faan 1 fF g s &
forg® aarat & faowwar &1 arem A&
fdar | ® 39 & @1 wvgan g am
q gF W Gg7 IETEOOr A%4 ¢ fow H
srTaraTer & fe ot ToAfaw geaa
&1 977 faan g1 1 51 few &7 ag o
FoTvd WeqA FE | AT WA o faware
grmaads gy &1 qfw
faar & froaeyar &7 afcaa faar 2 )

AT, AT TAAAT T A g (F
ot 13q TA7dTg TrFaT T ATRTIARE
F us wz rgfoa §13 or R E 1 3T AN
¥ Afas wframa s . F
UF 7339 FAT ARAT§ F FH a6l H
aF qUA ¥ TE § R gETe 9aY 9da
F AT F 0FTa A4 F FO ATRI-
Froft w1 uw Fex eqrfra frar @w
o FAFT A 77 F Fan afr aaqy’
qzfaa &1 41 | 37 #7399 sim
g1 oft d Alfwa ag qfi &7 g1 ardr
Y OF T97 T ITT A O TF IAATAT
aar ar v ga 7 THGE A FEH §T @
£ 9T THYE { 3§ FAW FF G TwTW
qor A g 1 AT e F faw
oF FZ gV qFAT & AfET 7y I g
TP AAT F ILTH TP AT R,
fras fF w37 adr A1 ¥=r #7 afaw
A & 39 o1F & Fag wgt s o dfes
qOAT AT HOpT 4ga §g WAt #
FIA1T &, 99 F foU oF "= I A
eqraar grfr Trfze

frarq, wiaw am o F wEA
AT § AZ UG & IF PO IIHAAT
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qAqT FHIT WA TWAT ATRATY TET 5H
qWa §37 ¥ 45 gU & | 99 ¥ wfa swle-
T € & W IHES FW g OF qAF
TET A g q@ W § % @ q7@
& AT | ey & wwdst # "rer o
awadt 7+t g€ & W\ °g Ay fE
AT T ¢ fF 99 9471 wgeg greraETefy
F T FET A qgaATATed & 1 ag wEd
& % wrae ww o g ey gt & worei
UYL FSATIEAT FT FL I aT97 ¢ 7%
AT F1 T G W # oaw
THET ATAT ¥ 1 FWIT AT ATHATY T
# q% frardr & Wi . amw oft
ol § IAT WTET FTATE Al A1 G {
IR a7 (Aaww worr =gt g foge
fo—tY At F W= WrETIAT T
et w1 9t Frew (uia fFar g g o
wreeiese AW eware i a7 q97
2199 ¥ 719 ¥ gIEE v o7 999
T A g

qa § a€t a9 w@r 7 o g
F1 31 Frmmg | &= o 7 0 0w R
A1 W & A F7 & ATH 9 aga &
&R 91Rd £ fF 99 ¥ wew w1
G & Weg WT T o1 A1 gHLi A
Iq FT AL 2 T AT § AGE A
& foam dwpa (o3 9197 a9 ¥ IO
ferar wrar & 1 feror wreA & fox w=ww
TET 9T qA & w1 w7 § i N et
F a1 g, 7 9 7Y FeeT i gaw feo
4 #1777 w97 FE war g, ofww
fore a7z *1 fg=r 4 q1oeT § IgE AT
oY zfaor wrea & foy oqmw A §
afea S i, w@ e w1, gy
wuTT w47 g T §, IAF THWAT
37 & fAu $57 gar ¢

9% & ferm, foraf amrferr & wfer e
ag oA wwar Sl 3 A owo
HTEL e a1 39 & GTa g9 Aaweaw
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[T w3 zwia)

&1 9{ wrigar & a7 arfge w1 oF a8
24 41 § 1 3 Fr WA wwT F, 9T F
aXER! g1 AT 39 F FRq wiws wm
faar @rg 34 ¥ g4 1§ qTAT 7L 3
g9 IAF AA4T F & | AFA gATA
CEEREEECIL TS IR (F i SRl
wR I{ £ uF faad g7 AT 0w
FMAFL A@r K IOAF R F ITA
«2Ar & gan1r g 5 ag 7= 91 gan
FTAT FfT | AT F wrafig G ST E
q30T w7 TEAT § 7 2z g7 97
e ITAT 7 A F7 941 A9 AFLIH W
Y5 FIW I5TH | A 3 WA F FITH
€ darAa £ gyra & wqM w7 giEw
angT FTTE |

Shrimati Sarojini Mahishi (Dharwar
North): Mr. Deputy-Speaker, Sir, [
thank you for giving me this oppor-
tunity to say a few words on the
Demands presented by the information
and Broadcasting Ministry.

In these days of scientific progress
the world is brought nearer, and we
are drawn nearer to each other on
account of the same. Radio plays an
important part in bringing the world
together and in bringing distant places
together. And that is one ‘of the
highest means of publicity, one of the
highest means of educating our people.

The word “Radio” has been trans-
lated into “Akash Vani” in the
vernacular languages. I do not know
how this expression has been adopted
for the translation of the word
“Radio”. Anyway, it has got its own
history.

An Hon. Member: [t is a Mvsore
word.

Shrimati Saropini Mahishl: In the
Sanskrit drama Uttara Rama Charitra
Bhavabhuti makes use of the word
“asarira vani”, When a Brahman
comes, bringing with him the dead
body of his child, to the palace of
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Sri Rama, saying that a child cannot
die’like that unless there was sin on
the ,part of the king, there the word
‘‘akash vani” appears.
WAFTL g7 TARfoAd g qIwarE
TGO A LT
W WEE HEwawdifd i
AREHLT | This is how
akashvani came there. Dramatists in
the Sanskrit language made use of
akashvani whenever they could not
usher in a part'cular character to
communicate certain things. Now.
today, the radio has embarced drama
itself. Sanskriy Kavya was divided
into two parts: dhrisya and Shravyn
Dhrisya was always staned; Shravya
was always heard. We find that both
the dhrisya and Shrovya are
combined and both are broadcast
from behind the curtain, bv the Rad'o.
That is the greatest thing that has
been achieved bv the Radio in this
age of scientific progress. 1 hope the
number of transmitting stations will
also increase vn account of the wvast-
ness of the country and also on
account of the diversity of language
and culture. The All India Radip has
got 29 transmitting stations. It is
better that we have a greater number
of transmitting centres and receiving
centres also.

The Radio educates not onlv the
arban people, but also the rural people.
If you go to any village, in the
evening, you will sep people flocking
to the panchayat centre to listen to the
Radio, especially the rural programmes.
In order that the Radio mav be able
to educate the people in the principles
of democracy for the better success
of democracy, it is necessary that the
village people should be in a position
to purchase a radip or at least there
should be more than one radio set in
a village.

I would like to say a few words
about the artistes in the All India
Radio. No doubt, it is the main func-
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tion of the All India Radio to find
out latent talent among the people in
order to bring to light our great
culture. Sometimes I find that the
speeches or songs are recorded by
tape-record.ng or other means. Next
time, the artisteg are not invited, but
the tape-records are played on and as
a result, the artistes are not getting
another opportunity to broadcast their
songs or talks, whatever they may be.
The instructions given on the back
side of the contract says that whenever
a second time, the script is being used,
a fee of Rs. 2 will be paid to the
person who had wr.tten or composed
that particular feature.

There are categories among artistes—
class A, Class B, Class C. 1 hope there
1= every opportunity for the B and C
rlass artiste to be categorised as A
class after some experience and after
one has an opportunity of showing his
skill and advance in that field. He
should not for all time or for many
vears be placed in that particular
category alone. I wish that the
artistes should be given better oppor-
tunities and better encouragement by
allowing them to appear for tests of
the A, B and C class.

The staff artistes are taken on
contract. That is a thing which is not
desirable. There is no security. As a
result, they may not be in a position
to show their proficiency in their
work. This hag been much criticised
by my hon. friends. I am not going
to deal with it in detail.

The aim of the All India Radio is
to bring to light our heritage and
culture and to br.ng about unity among
the people and inculcate national integ-
ration and a spirit of unity among the
people. It is but natural that they
should give scope and opportunity for
all people, not only to those who have
already established their name, but
also to young rising artistes who wish
to make a name and who wish to
cultivate their art and develop it. As
far as the achievements 'of the Radio
are concerned, I may say that it has
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done a lot towards national integra-
tion, and to bring the world together.
Oftenumes, we boast of our culture.
There is diversity in our culture; At
the same time, there is unity in our
culture. There is diversity in the
various languages, various cultures,
cach State having its own culture and
its own language. Even then, we find
that when all these are brought
together, they inculcate the idea of
oneness, of unity among the people.
Whenever the Radio gives a feature in
connect.on with the life of a person
who iived in the 10th Century or the
11th Century who propoundeqd a parti-
cular faith in one part of the country
or who preached certain principles,
irrespective of the part of the country,
irrespective of the time, irrespctive of
the princ.ples which he preached, all
these people, great propounders of
faith, great learneq artists, great poets,
great teachers of philosophy, are
brought together. We find that they
all express only one language, the
language of human feelings, the
language of devotion. That is how a
great thing has been achieved. But
we are not satisfied with what has
been achieved. 1 believe that dis-
sat sfaction ig at the root of great
achievements. Therefore, let us hope
to achieve something more to bring
India and the rest of the world nearer
still to each other.

The Information and Broadcasting
Ministry has under it other means of
publicity also, besides broadcasting.
One of them is the films division, and
the second js the publicationsg division,
and the third is the exhibitions. I learn
that mobile vans have ben sent round
the country. At present, they number
about 78 or so, but I hope the number
will be increased and I wish that
these mobile vans go more into the
rural parts of our country. For
example, when a mobile van goes to
propagate about the handloom industry
or puts forth an exhibition in connec-
tion with, say, the handicrafts
industry, and so on, it is better and
it is desirable that our rural folk are
brought into contact with these things,
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because seventy to seventy-five per
cent of our people live in the rural
areas which are cut off from the urban
areas for want of approach roads;
therefore, these mobile vans should go
to those people instead of those people
being brought to the urban areas.
This is the only possible means for
bringing the rural people into contact
with these things. Therefore I hope
thay more exhibitiong will be arranged
in the future in the rural areas so
that a greater number of people can
take advantage of the same.

As regards the Publications Division,
one hon. Member was referring to it
and saying that the Information ana
Broadcasting Ministry had not carea
for that division. I was sorry 1o
hear that, because the Publications
Division hag brought out 4 number
of valuable publications, In addition
to the periodicals, Yojana, Kuru-
kshetra, Information, Bharateeya
Samachar ete. the D.vision has brought
out other valuable publicationg as well
such as the History of Freedom
Movement in India, or the Problems of
Education in India and so on. Of
rourse, by the publication of the book
Problems of Education in India, the
problems are not solved, but people
are made to think about the prob-
lems. That itself is a great achieve-
ment, because people are made
conscious of the problems prevalent in
the country, By means of these
publications, the Publications Division
of the Ministry is doing a great
service indeed.

At the same time, I must, however,
say that there ig a tinge of restriction
on freedom. Free expression ig not
allowed sometimes. Even in All India
Radio, whenever any artist or anv
philosopher or any teacher wants to
express his feelings about any
particular thing, he has to submit his
script to the authorities: when the
script is submitted, it is scrutinised
once, scrutinised twice, and serutinised
for the third time, and by the time
the script is handed over to the person
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at the time of deiivering the talk, he
may tather doubt whether that i1s his
own script or somebody else's. That
is the difficulty which he faces now.
Of course, I do appreciate that the
script must be scrutinised. But when-
ever a responsible person, a person
who occupies a responsible position in
society either as a teacher or as a
propounder of a faith, or as an artist
or as a person who ig socially recog-
nised and esteemed very much is
inv.ted, 1 wonder why he is not given
full freedom of expression to express
whatever ideas and feelings he has
—subject, no doubt, to the retricted
time that is available to him—so that
he may place his views before the
public and convey and communicate
his ideas to the people. From this
pont of view, I would, therefore,
suggest that. All India Radio shoula
give greater freedom to the artist, or
the teachr, or the propounders of faith
or to the responsible person whu
come to broadeast on the air.

Dr. B. Gopala Reddi: Who are the
great propounders of faith that are
coming to AIR? There is no Vallaba-
charya or Sankaracharya who 1
coming.

Shrimati Sarojini Mahishi: 1 mean
persons who Are occupying —some
responsible position in society.

Mr. Deputy-Speaker: The hon.
Member should conclude now

Now, Shri Prakash Vir Shastri.

18 hrs.

ot wee sren (Froe)
JITqY HRIEE, T AT F HIAT AT
STTCT FATHG & FETAl 9< 991 99
@ @t Iw AW a@TAA HAT ¥lo
Fawe wy ard W & gegAre fmar o
wrar, 37 & § 7 Far av {5 wg) wiww
T ATz FT A 9¥ 919 1@ (e
% wfaw ST W9 & weET 9 AE @AT



7377 Demands

qIZAT | AFHA WIH 7 T TH 9% 9 AEGL
¥ Y 37 #r wqafeafa ¥ G 2= 7
aF KTET F1A H AG AL TECLA FHA
fagd 3% 791 § =ra7 & 39 % faq wrane
qafsa FTAT g | 7 woT (A & 0w
TTo FAFL F F4T 97 5d o THH
T A T AATAG FT AL AT E AT
Fad qUeqTrei ®1 AFmoe fagd 7w ant
H A1 & 34§ A5 § 74T a3 F
ATq AifA § i3I 74 T, WG 5T
# # fawre g

= & qrg & wrg A AT 799 ®©7
AdwzTAEAIg AR g @ fe W &
qeaq ¥ Wi A8 £F 97 =17 Hr 9
& fedr &1 A foar umr w17
faedy &Y 57 T8 Foar g W 0 R
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I 9T I4 ITF JIATOT gfEw & A
FT FIT TF §F IF 61 G99 7% 7 Aq
wqAT famms 3, st fr B wradm
fra oft wwa qma 7 f qawmar fr
qmeT ¥ FrEw ¥ 35 FRg W W &Y
gfezror & 1 uw gfezor ag & it qum,
Free T, faoedi W1 9 98w & qfewwr
Fiet aw Hifqa &

Mr. Deputy-Speaker: The hon.

Mcmber will continue his speecn
{omorrow,

Shri Prakash Vir Shastri: Yes Sir,

Mr. Deputy-Speaker: The House
stands  adjourned till 11 am
tomorrow.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
May 29, 1962/Jyaistha 8, 1884 (Saka).
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1070 Garden Reach Work-
shop Ltd. 7113-14
1072 Standard Vaccum O0il
Company . T114—16
1074 Administration of pri-
mary education . 7116-17
1075 Iron and Stecl for small
scale industries . 7117—19
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Media of instruction . 7119—23
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frorn Jamrnn and Kash-
mir . . . 7123—26
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Tripura . Ti126—28
1080 Army, Navy and Air
Boards 4 0 7128-29
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1081  Oil pipelines . 7132—36
1083 Salary of reachers . 7136 40
1084 Non-genuine iron and
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1086 AN 12 Planes and Heli-
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Act . N . T147--50
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Science . . . T150-51
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QUESTIONS . 7151—7215
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1071 Panel for Section Offi-
cers . i . 7151
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tion . F151-52
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kela . . . 7152
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1087 Diamond mines . 7153-54
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handicapped persons . 7154
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1089 Smuggling between
Kutch and West Pakis-
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0Qil Survey in Mehsana
District (Gujarat)

Students from U.S.A.
in India

India Office lerarj.
London .

Qil drilling in Gandhl-
nagar (Gujarat State)
Basic education .

Foreign technicians em-
ployed in India .

Mining industry .

Unpaid claims and un-
adjusted amounts of
L.I.C. i :

Medium of instruction
in Delhi University

Indian  Administrative
Services

Gypsum for Slndu FLJ'
tilizer Factory

Laccadice islands and
Minicoy Regulations

Iron ore in Orissa

Liberalisation of arms
licences

Government  scholars
in Public schools

Nunmati Refinery
Nominations to Lok
Sabha .

1094

1097

1098
1099

1100
1101
1102
1103
1104
1105

1106
1107

1108

1109
1110

Hindi as medium of edu-
cation in Delhi schools

Medium of Umvermy
instruction . .

I.A.F. plane aircrash

111t
1112

1113
U.SQ.
No,

I.A.S. etc. examinations

Special L.A.S. recruit-
ment . s

Pensions to non-Indmn
I.C.S. Officers f

Qualifying age for Pgn-
sion . .

Untouchables md hl!t
tribes in U.P.

cal Surve ot'
Siwﬁ Belt .y .

2026
2027

2029
2030

2031
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7154

- 7154-55

7155
7156
7156
7156-57

7157

7157-58
7158
7158-59
7159

7159-60
7160

7160-61

7161
q161-62

7162-63
7163-64

7164-65
7165

7165-66
7166-67
7167-68
7168-69

7169
7169-70
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WRITTEN ANSWERS TO
QUESTIONS—contd.

USQ.
No.
2032

2033
2034

2035
2036
2037
2038
2040

2041
2042

2043
2044

2045
2046

2047
2048

2049
2050

2051

2052
2053

2054
2055
2056

2057
2058

2059
2060
2062

Subject

Foreign experts in Stccl
plants

Foreign rlatlonlls

Grant to Gulbarga Eng-
gineering College
Scholarships 10 back-
ward class students
Scholarships to Sche-
duled Caste students .
‘Tribal Housing Scheme
in Andhra Pradesh
Engineering cnlkgeq in
Andhra P

Cement
Koraput
Rourkela Fertiliser Plant
Iron and steel require-
ments of Orissa . 2
Community  Develo -
ment as course of study
Loans obtained from
L.LB.R.D. .

Lalit Kala Akademi .
Hindi in torelgn Uni-
versities "
Tribal education in Ori-
ssa

School rmcl-dny mcals
in Orissa

Aid to Utkal Um\rcrsuy
Three Year Degree Co-
urse in Orissa .
Allowances paid to
Central Ministers
Writing notes in Hindi
All India Science CW|I
Service

Consumption of quuor
Discavery of missing
coffec by Central Exc:sc
authorities . i
Smuggling of ptccmus
stones .

D.M. College, Implul
Bengal Security Act in
Manipur

Pay scales of dlﬂ'crem
posts in Manipur
Tripura tribes and Ha-
lams Tribes in Assam
Special Police Estab-
lishments

Loans to Oil and Natunl
Gas Commission

factnrg.r in

[Damwy Dicest]

CoLumxns

7170
7170-71

7171
7171
7171-72
7172
7172

773
7173

7173-74
7174-75

7175
7175-76

7176-77
7177

717778
7178-79

7179

7179
7180

7180
7181
7181

7181-82
7182

7182-83

7183
7183-84
7184-85

7185

WRITTEN ANSWERS TO
QUESTIONS—contd.

U.s.Q.

No.

2064
2065

2066

2067
2068

2069
2070

2075
2076

2077

2078

2080

2081
2082
2083

2084
2085

2086

2087

2088

Subject

Steel and scrap export .
Welfare Officer in Map
Publication Directorate
Wagons for cement sup-
ply 1o Nellore .

Clay deposits in M.P, .
chy industry in Raja-

TI SCo

Decentralisation of Ge-
ntral Secretariat  ser-
vices . § .
Delhi booksellers

Use of Hindi in Election
Commission .
Noting in Hindi in Go—
vernment offices . ;
Share of U.P. in tax
pool . .

Indian troops in Congo
Waiting room at
Tax Officc at Kotah
Trade in Nimb!r Is-
lands a

Minimum wages in An-
daman Islands

Mountai nt!.‘r:ng expe-
ditions . g
Vijnan Mandlrs in

Madhya Pradesh
Tribal Block™
Police force in Delhi

Committee  on Pancha-
yaL Couris

Dnsoluuun of marrmgu
in Delhi ;

Survey of hgmt-. depo-
sits in Kuich

Unauthorised cntry n!‘
Pakistani Muslims in
Kutch

Excavations at Dcodlhll
in Gorakhpur

Monuments at Sanchi
Iron for U.P.
Singareni collieries

Low Temperature Car-
bonisation Plant

Welfare of S.Cs.
S.Ts. in Punjab

Ly by L.I.C. .
Land forlandless people
Import of jeeps

and

7382
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7185
7186

7186-87
7187

7187-88
7188
7188-8¢
7189
7189-90
7190

7190-91
7191-62

Income

7192
7192-93

7193
7194-95

7195
7195-96
7196

7197
7197-98

7198

7198=99

7199
7200
7200-01
7201

7202

7200—03
7203
7203-04
7204
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.s.Q. Subject
e i

2096 Punding cases in Allaha-

bad High Court
0ld system of voling
Tuition fee in Delhi
schools P

Seizure of coffec ar Coim-
batore

Regional Enginecring
College in cachar dis-
trict

Iron and m.'cl require=
ments of Madras ;
Grants to  Colleges and
Universities in Punjab .
Military Engmcgnng
Service .
Lok Sahayak Sl.nn camps
in Punjab . .
5.Cs. appearing in
UPSC cxaminations
Emoluments  of  Bhilai
Steel Plant workers
Qil drilling in Mchsana
district (Gujarar)
Declaration  of
May as Holiday
2100 Prefabr:cated achools in
clhi .

Sastri Colllery in Cha-
nda district (Maharash-
tra) . g

2097
2098

2099

2100

2101
2102
2103
2104
210§
2106
2107

2108 1oth

2110

2111
Pradesh

Tax exemptions .
Grant of foreign excha-
nge to Indlnns for going
abroad
Colleges um:lcr Agra
University . 1 .
Pakistani nationals sent
back to Pakistan

aria
2113

2114

2115

CALLING ATTENTION TO
MATTERS OF URGENT
PUBLIC IMPORTANCE

(1) Shri Hem Barua called the
attention of the Minister of
Defence to the reported entry
» some Chinese into
Gorakhpore and Basti Dis-
.ricts of Uttar Pradesh and
taking pho:oguphs on the
21st and 22nd May, 1962 .

The Minister of Defence (Shﬂ
Krishna Menon)
statement in regard theneto .

Coal prtsdw:tmn (Madhya

[DaLy Digest]

CoLumMNs

7204-05
7205

7206

7206—07

7207-08
7208—09
7209
7209
7209—10
7210
7211
T211=—12
7212

7212

7212-13
7213
7213-14
7214-15
7215

7215

7222—28

CALLING ATTENTION TO
MAT1ERS OF URGENT
PUIE{LIC IMPORTANCE—
contd.

(i) Shri F. H. Mohsin called
the attention of the Minister
of Transport and Commu-
nications to the crash of
Darbhanga Aviation's frei-
ghter  Dakota in Rajshahi
district of East Pakistan re-
sulting in the death of its four
occupants

The Deputy Minister nf Ira-
nsport and Communications
(Shri Mohiuddin) made a
statement in regard thereto

PAPERS LAID ON THE
TABLE . :

The following papers were laid
on the Table :—

(1) A copy of the International
Copynght (19fth  Amend-
ment) OUrder, 1962, publi-
shed in Nouficanon No. §.0.
1190 dated the 18th April,
1962, under section 43 of the
Copyright Act, 1957

(2) A statement correcting the
reply given on the 29th
March, 1962 10 a supple-
mentary by Shri  Harish
Chandra Mathur on Starred
Question No. 289 regarding
unauthorised constructions
in Delhi .

(3) A copy each of the follow-
ing Notifications under sub-
section (2) of section 3 of the
All India Services Act, 1951,
making certain amendments
to Schedule 111 to the Indian
Administrative Service (Pay)
Rules, 1954 :(—

(@) G.S.R. No. 311 dated
the 17th March, 1962 .

(b) G.S.R. No. 352 dated the
24th March, 1962 .

(¢) G.5.R. No. 381 dated lhc
31st March, 1962 .

(d) G.S.R. No. 426 dated the
th April, 1962 . i

(¢) G.S.R. No. 573 dated th:
28th April, 1962 .

A copy of Notification Nu
« S.R.yq,u dated the 7th
Apnl 1962 making certain
amendment to Schedule II1
to the Indian Police Service
(Pay) Rules, 1954, under
sub-section (2) of section 3
of the All India Semoea
Act, 1951.

7384
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PAPERS LAID ON THE
TABLE—contd.

(5) A copy each of the follow-
ing Orders under sub-sec-
tion (§) of section 4 of the
Inter-State Corporations Act

1957 i—
(a) The Bombay Nursing Co-
uncil (Reorganisation)

Order, 1962 published in
Notification No. G.S.R.
125 dated the 1rd Februar),
1962 .

() The Treasurer of Chari-
table Endowments, Bom-
bay (Reconstitution) Or-
der, 1962 published in
Notification No. G.S5.R.
217 dared the 17th Feb-
ruary, 1962 .

(6) A copy of the Uttar Pra-
desh Foodgrains  (Restric-
tions on Border Movement)
Amendment  Order, 1962
published in  Noufication
o, (.S.R. 684 dated the
19th May, 1962, under sub-
section (6) of section 3 of the
Essential Commodities Act.
1956

STATEMENTS BY MINIS-
TERS

(1) The Minister of Education
(Dr. K. l.. Shrimal) made
a stetement correcting the
reply given on the 20th

GIPND

[Dany Digest)

CoLUMNS

7230-31

ZLS 11—75F(A)LSD -12 6 62 -904

STATEMENTS BY MINIS:
Y—conrd.

March, 1962 to a_supple-
mentary by Shrimati Ren

Ray on Starred Question No.

125 reslrdln; cheap Ameri-

can books .

(i) The Minister of Defence
(Shri Krishna Menon) made
a statement ing bun-
kers on Assam- Pakistan
border re- uccupwd by Pakls-
tan .

7386
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DEMANDS FOR GRANTS 72327378

(1) Further discussion on De-
mands for Grants in respect
of the Ministry of Education
concluded and the Demands
were voted in full . '

(i) Discussion on Demands
for Grants relating to the
Ministry of Information and
Broadcasting  commenced.
The discussion was not con-
cluded 5

AGENDA FOR TUESDAY,
Mﬁ\ 29, lg{.z;]YﬁI.‘s I‘iIA
¥, 1884 (SAKA) .

Further discussion on  De-
mands for Grants in respect
of the Mimnistry of Informa-
tion and Broadcasting. Also,
consideration  of Demands
for Grants relating o0 the
Ministries of Lau. arld Du

fence



